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DISCUSSION ON WORKING OF MINISTRY OF EXTERNAL AFFAIRS 

 SHRI ASHWANI KUMAR (Punjab): Thank you, Mr. Deputy Chairman, Sir, for giving me the 

opportunity to speak in this august House, on the functioning of the Ministry of External Affairs. 

Sir, this House has heard in the past many eminent speakers on what our Ministry of External 

Affairs has been able to do in aid of over-arching national interest through the pursuit of 

purposes and constructive diplomacy but, today’s debate, Sir, I dare say, will need to be 

structured in the context of a fundamentally transformed world. The touchstone on which this 

august House, the highest forum of democracy, will judge for itself the functioning of a critical 

department of the Government, will be the challenges that we face in the new environment with 

which we are faced. Today, the inescapable reality is that no country is insulated from the 

externalities with which it must confront. No country can claim to say that it would, at its will, 

determine the course of events that positively or negatively impact the well-being of its people. 

That is why, today as well, what the architect of modern India, Pandit Jawaharlal Nehuru, said 

many years ago carries its resonance. Sir, Pandit Nehru, in reference to the aims and objectives 

of our Foreign Policy, had said and I quote, “We may talk about international goodwill and mean 

what we say. We may talk about peace and freedom and earnestly mean what we say. But, in 

the ultimate analysis, a Government functions for the good of the country it governs and no 

Government dare do anything which, in the short or long run, is manifestly to the disadvantage 

of that country.” Sir, I would like to set the tone of this debate by quoting this great son of India 

who, by all accounts, remains the architect of our Foreign Policy. In Pandit Nehru’s vision of 

internationalism, peace, security, development and democracy were the four pillars and these 

pillars continue to be the edifice on which our endeavours, on which our diplomacy is anchored. 

We will, therefore, have, now, to see, whether in our functioning, whether in the pursuit of our 

diplomacy, we have been able to advance in a transformed world which has given rise to various 

new challenges which will not for us to confront in the past, has delivered or not. I would, Sir, 

very briefly, without elaborating on them, indicate 12 or 13 critical challenges that we, as a 
nation, face. 

 Of course, Sir, the first is the inescapable reality of globalisation and what it means. 

Somebody said, ‘globalisation has ensured the territorial determinance of strategy and security is 

no longer relevance’, as I said in my opening. We are not insulated from what happens abroad. 

Neither can, in the formulation of our diplomatic initiatives, we ignore what the rest of the country 
feels on certain subjects. 

 Sir, the other most important and inescapable reality of today’s world — it is something that 

we must be proud of — is that the world looks to India as a Nation State that carries influence 

beyond its borders. Therefore, consistent with our new status, we also have to share global 

burdens. And, therefore, our attitude to Foreign Policy, our attitude to how we deal with other 
countries and, more particularly, how we deal with our neighbours is also a function  of how we 
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and the world perceive us. And, therefore, this is a vital component of our Foreign Policy 

perspective. 

 There has been a redistribution of power in the international system. Many years ago, Paul 

Kennedy, in a seminal work, said that the centre of economic and political power has shifted to 

Asia. He has been proved to be right. And, in Asia, India, along with China and Japan, 

continues to be the most important power that the world looks at. Therefore, have we been true 

to our new found status in the conduct of our diplomacy? Have we vindicated the faith of the 

international community in our ability to engage with the world constructively? Have we 

vindicated the expectations of our people in the pursuit of our overarching national interest 

abroad and have we been able to enlist the support of other nations in the aid of our national 

imperatives? So, there are 3 sets of nations or countries with which we have to deal. The first 

one is friendly countries. Second is, neighbouring countries and the third one is countries 

indifferent to us. 

 And, fourth, countries that are positively inimical to us. What would be the test of our 

achievements on the Foreign Policy of our country? Have we been able to enlist the faith of our 

neighbours? Have we been able to conduct our Foreign Policy which should be conducive to 

peace in our neighbourhood? Have we been able to fortify our traditional friendly relationship 

with countries which have been friends of India for long years? Have we been able to reach out 

to those who are indifferent? Or, have we been able to at least neutralise those countries that 

have been positively inimical to us? Sir, I dare say and I will make good my submission that our 

Foreign Policy has performed exceptionally well on all these counts. Sir, we have engaged, as 

the Annual Report of the Ministry of External Affairs would demonstrate convincingly, very pro-

actively and vigorously to building bridges and reinforcing our relationships with our neighbours, 

whether it is Bangladesh, Pakistan, Maldives, Bhutan, Afghanistan — countries of the SAARC. 

We have continued to give them the highest importance that they deserve as our neighbours. As 

somebody said, Sir, “Men and ideas shape the world, but it is geography that determines 

history.” We cannot choose, as the Prime Minister often says, our neighbours; we have to live 

with them, and the only way forward is to live with them in peace and in tranquillity. We may not 

always be able to achieve our objectives at will, because we are not the only actors in the game. 

But, at least, on our part, we should not be found or be seem to be wanting in pursuing peace 

and stability in our neighbourhood. India’s economic interests, India’s internal political 

imperatives demand that our borders are peaceful and that we do not face threats of any kind 

from our neighbours. Sir, we now have a new set of global challenges — pandemics, HIV AIDS, 

climate change, international terrorism, human rights violations. All of these are challenges that 

were not present in the past, but that confront us in the face today. 

 And India, as a responsible member of the international community, has always accepted 

its responsibility to engage with the rest of the world in order that the succeeding generations on 
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whose behalf we hold power in trust are not put to disadvantage by our non-action or ineffective 

action or inaction. Sir, we continue to have our issues with China. China is a very strong and a 

large neighbour. China is also our competitor for economic pre-eminence, for political power, 

for pre-eminence in world affairs. But, today, it is in our interest to continue to improve our 

relations with China, irrespective of the fact that there are certain boundary issues and these will 

continue to be a challenge for our Foreign Policy. We have, Sir, imperatives of energy security, 

of food security, the security of the sea-lanes, the security of many ships, etc. About 60,000 

ships cross through this State of Malaka, carrying energy for us, carrying various goods of very 

particular importance to our country. We, therefore, have to strengthen our Navy and, in that 

connection, I would say that convergence of Foreign Policy with different strategy is a critical 

component. The recent launching of the nuclear submarine by the Prime Minister in 

Vishakapatnam, Sir, is a matter that the nation rejoices, because, today, we have ensured a 

further milestone, which will underpin our Defence and Foreign Policy objectives. Sir, information 

revolution is another thing given in today’s world which has, Sir, as somebody said, ensured a 

growing horizontal bipolarity of common interests. What it really means, Sir, today, is that in a 

seamless world, interests have so intertwined and merged between nation States that it is 

impossible to look at any issue in isolation and, therefore, every country has to work with every 

other country. Sir, the pursuit of universal disarmament, the 1988 historic plan of disarmament 

unfolded by our late leader Shri Rajiv Gandhi, today, continues to inspire the world. And, even 

while we talk of our historic achievements in the form of the Indo-Civil Nuclear Agreement, we 

are not unmindful of the imperative of pursuing nuclear disarmament on a global basis. 

 Sir, fear of clash of faith and cultures, as vividly brought out in the seminal work on clash of 

civilisations, is something that India with its civilization ethos is deeply concerned with. We have 

believed in the confluence of civilizations, not in the clash of civilizations. Our civilizational ethos, 

which gave us the philosophy of ‘Vasudhaiva Kutumbakam’, also told us that all faiths, beliefs, 

cultures, religions ought to be respected and deferred to. And, therefore, today, Sir, I think, 

India is called upon in the global fora to be in the vanguard of taking purposive steps in order to 

ensure that this theory of conflict of civilizations doesn’t carry us to aggressiveness. These are, 

Sir, changes that have really re-made the world. We have to accept that we live in a completely 

transformed world, in a completely altered environment. But one fact remains constant. In the 

conduct of Foreign Policy, if there is one ‘given’, it is the ‘given’ of a power syndrome. You 

cannot conduct Foreign Policy from a position of weakness. As Margaret Thatcher had said 

many years ago, ‘Peace is the dividend of power.’ We have, therefore, to ensure that India’s soft 

power, India’s strategic power, India’s military power, India’s economic power and India’s 

diplomatic acumen are orchestrated on the global stage, with apology to none but with faith and 

with confidence always ensuring, at the same time, that we use our might at every forum in the 

advancement of our national interest. 
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1.00 P.M. 

 But how do we do that, Sir? In an age where nuclear powers are growing, in an age where 
no country can win a war, the only way to pursue Foreign Policy is through dialogue; the only 
way to pursue our objectives is by remaining in constant engagement with the principal actors 
throughout the world. That is precisely what our Foreign Policy seeks to do and the proof of the 
pudding is in its eating. 

 Let us see, Sir, what is it that we have been able to achieve. Over the last few years, we 
have been able to achieve strategic partnerships with the United States, Russia, China, EU, 
Japan, etc. We have been able to reinforce our relationship with Gulf countries. Sir, 75 billion 
dollars of trade with the Gulf is no mean achievement. Five million Indians live in the Gulf and that 
is why, Sir, you would have seen, this House would have seen, the Members would have 
noticed that our engagement with the Gulf has increased over the years and rightly so. Today, 
we have received support from Gulf countries in many of our diplomatic initiatives. Sir, our ‘Look 
East Policy’ has been a singular success. We have continued to broaden our engagement with 
the Asia Pacific and ASEAN. We have continued to reinvigorate our relationship with Africa and 
Latin America. Sir, the India-Africa Forum Summit in Delhi which led to the Delhi Declaration and 
the India-Africa Framework for Cooperation have defined the future roadmap for ties with Africa 
with whom we have had strong traditional good relationship and we need African nations in 
support of India’s global agenda, in support of our over-arching national interest. 

 Sir, we have not ignored other countries. Iran, Iraq, Cuba, extended engagement with 
Brazil, South Africa, South Korea, Canada, Nigeria, Kenya, Saudi Arabia, Israel, Eurasia, 
Singapore and member of the Western nations have been constantly in engagement with us on 
matters that we share in Commonwealth. Sir, our deepening engagement with the United States 
is a cause for celebration. I do not want to be apologetic for having strong relationship with the 
United States. Whether we like it or not, the United States is today a Super Power in the world. 
We do not accept a unipolar world; we want a multi-lateral world where power is diffused. That 
has been India’s case for a long while. We want diffusion of global power. We, therefore, 
support multilateralism. Therefore, we have supported many initiatives within the framework of 
the United Nations. We continue to engage with all our other friends. We continue to engage 
with all other countries. But so do we continue to engage with the United States. 

 Sir, the Indo-US Civil Nuclear Deal has been a historic achievement. It has been one of the 
most complex undertakings in India’s diplomatic history. I would like to take this opportunity — 
and, I am sure, the esteemed Members of this House would join me — to compliment our 
foreign policy establishment in achieving and in concluding one of the most complex negotiations 
ever undertaken. 

 Sir, I would like to add that other activities that have been carried out by our Minister of 
External Affairs also signify a very major achievement for our foreign policy. Sir, our support for 
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the Sri Lankan Tamils, support for religious and ethnic minorities in Bangladesh, in Fiji, Trinidad 

and Tobago and Cambodia have carried forward our national priorities. Our support for 

democratic movements is inevitably and inescapably an extension of our over-arching 

commitment to strengthening democracy within our country and everywhere else in the world. 

We have not abandoned NAM, Sir. NAM and the deliberations in the NAM have been, to us, a 

reminder of our stoic independence in the conduct of foreign policy. When Pandit Nehru was 

asked about NAM, he said, “NAM implies that India will judge each issue on its merit and take a 

stand without being influenced by one bloc or the other during the Cold War years”. And, Mrs. 

Indira Gandhi, our late leader, was asked a pointed question — if my memory doesn’t fail me — 

by a reporter in New York. She was asked, ‘Which way does India tilt in reference to Russia —

USSR then — and the US? And she replied in her characteristic way, India stands upright. And 

that is what inspires us today. India stands upright. India stands firm. India stands committed 

irrevocably to the pursuit of an independent foreign policy. 

 Sir, the emerging relevance of India in contemporary global world is borne out by the fact of 

the various global fora in which India’s voice is heard with respect. In fact, India’s voice is 

solicited; India’s views are solicited. And I can only count, Sir: G-8, G-20, the ASEAN, East 

Asian Summit, the GCC, the Shanghai Cooperation Organisation and the African Union, in 

addition to India’s membership of IRC, BRIC, IBSA and ASAM. This really clinches the point I am 

seeking to make that we are proud of where we have travelled since Independence. And, the 

Ministry of External Affairs, our diplomats and all the bureaucrats who have helped the political 

leadership in achieving our new status need to be complimented. 

 Sir, the Indian Navy today, as I said earlier, has achieved a cutting edge. And when I talk of 

the synergy between foreign policy and defence strategy, I take into consideration India’s 

nuclear capabilities as well. We always had the capability, but we have demonstrated to the 

world that we will continue the peaceful utilisation of our nuclear capabilities rather than 

becoming a nuclear threat to anyone. India, therefore, has emerged as a swing State in the 

global balance of power. India can no longer be ignored by any country, and if any country does 

so, it does so at its own peril. That, Sir, is a lasting testimony to the exemplary performance of 

the Ministry of External Affairs and of our diplomats. 

 Sir, there are four or five things that are normally missed out and I do not want to miss them 

out, because that really speaks of a lot  of work done behind the scenes. Talking of the Protocol 

Division, Sir, 62 Heads of State or Vice-Presidents of Heads of Government, as Mr. Deputy 

Chairman knows very well, visited India in a single year, 2008. Sir, I have had the honour of 

accompanying the President on her various trips abroad and I have had the honour of having 

been nominated as the accompanying Minister to various visiting Heads of State who visited 

India. And I know, Sir, the exemplary efficiency with  which our Protocol Division conducts  these 
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visits abroad and at home. Sir, in the Visa Division, 53 lakh new passports have been issued, a 

raise of 7.5 per cent over the last year. The Public Diplomacy Division of the Ministry of External 

Affairs which assists the Indian Government in track-II diplomacy has also done exceptionally 

well. The ICCR, which projects India’s soft power abroad, must receive our wholehearted 

compliments. As John Ice said, Sir — he was the Assistant Secretary of State with  

Clinton — ‘the world is going to be determined by the soft power of nations and not by the hard 

power’. 

 And India has everything to gain by projecting its soft power. The soft power of its values, 

of its culture, of its civilisation, of its spirituality, of its commitment to the conference of 

civilisation and of its irrevocable commitment to the institutions of liberal democracy are all 

parts of India’s soft power which we must project in tandem with our other strategic 

imperatives. Sir, the computerised kurra mechanism has enabled the haajis to be selected 

transparently through lots. This is again, Sir, a very, very major achievement of our diplomacy. 

Sir, may I add, and I think I cannot do better than just quoting what Mr. G.S. Bajpai, who is 

one of the doyens of India’s diplomacy said, “We should never make the mistake of assuming 

that the rightness of a cause can even eventually ensure its success.” As I said earlier, Sir, 

international diplomacy and foreign policies anchored in one given. That is the reality of the 

power of the nation State. And he said, “We should never make the mistake of assuming that 

the rightness of a cause can even eventually ensure its success.” We live in a world of power. 

Power exercise without regard to morality is a crime against humanity. But morality cannot 

prevail without the backing of power. We have realised this and that is why we have 

strengthened our Defence Forces in aid of diplomacy. War is never a substitute for diplomacy. 

Diplomacy is intended to prevent conflict. That is why the Prime Minister said yesterday, Sir, 

while replying to a debate in Lok Sabha that unless we want war with our neighbours, there is 

no escape but to engage proactively in constructive dialogue. Sir, Thucydides, the great 

philopspher reminded us that “the question of justice only arises when the equation of power 

is equal; for the rest, the strong take what they can and the weak yield what they must.” Sir, I 

have to share my very deeply felt conviction with this House and that is, Sir, this is what my 

former professor wrote in a seminal book ‘How Nations Behave’ by Prof. Louis Henkin. He 

reminded us that “the progress of civilisation is a movement away from force to diplomacy, 

from diplomacy to law.” India has endeavoured to so anchor its foreign policy that it 

strengthens the forces of diplomacy and of law. And, history, Sir, advances in disguises, it is 

never contemporaneous with the present. That is why, Sir, when people say that history 

repeats itself, I always beg to differ. 

 MR. DEPUTY CHAIRMAN: How much more time?  
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 SHRI ASHWANI KUMAR: Two more minutes. All history, Sir, is contemporary history. 

Therefore, in the light of the position today we have to determine whether they have performed 

well or whether we have not. We cannot remain victims of the hypnosis of history. We cannot 

say that because we had had a conflicting situation waging on our borders in the past, we will 

continue to so conduct our dialogue with our neighbours or with other countries that perpetuates 

conflict rather than promote peace. India’s foreign policy has to promote peace and India’s 

foreign policy, Sir, I can assure you, as far as this Government is in power and I must say that all 

Governments of India will have to ensure this, we will never be. The UPA leadership, the Prime 

Minister, Mrs. Sonia Gandhi remain committed in ensuring that India’s voice is never a pliable 

echo of somebody else’ sentiments. But, Sir, let me now conclude in the last two minutes that I 

have for myself. Yesterday when the Prime Minister said that dialogue is the only way forward, 

he repeated what has been our constant case. He has assured the Lok Sabha, he has assured 

the nation that there will be no compromise with terror; there will be no dialogue without Pakistan 

or other countries ensuring that acts of terror against Indians is put to complete stop. Sir, the 

other point that was made about is Baluchistan. The Prime Minister has made it absolutely clear 

that we have nothing to hide; we have no role to play in Baluchistan, but if Pakistan puts its 

internal matters on the plate for us to comment on, all we have to say is, ‘look after your own 

internal affairs; we have nothing to hide; our hands are clean’. That is the stated position. 

 What was the situation in the past? The situation in the past was that every time, we bought 
equipment, we had to make a statement of the end-use requirements. Today, we have evolved 
a statement that will become a part of all our purchase contracts. We will choose the time, the 
place, the methodology and the need for inspection. We have re-asserted our sovereignty. We 
have reasserted our autonomy. We have re-asserted our independence. 

 On the fourth issue, Sir, the G-8 Statement only refers to the ongoing negotiations and 
NSG. As Mr. Prithviraj Chavan stated during Question Hour, we have concluded bilateral 
agreements on nuclear civil co-operation with France, Russia and the U.S. Negotiations are on. 
Sir, in fact, France, which was the host when the G-8 statement was issued, assured the Prime 
Minister, and the Prime Minister shared that information in the Lok Sabha, that there would be 
no deviation with what has been agreed to. That remains the stated position. That is the 
position, Sir. 

 With these words, Sir, I only want to say, in one last sentence, that India in the conduct of 
its foreign policy, our diplomats in the conduct of diplomacy, our leadership in the conduct of 
politics, will not fail this country, will not fail the expectations of the billion-plus people of this 
country which it has from them, and not fail the international community in meeting our 
international obligations to the world. 

 MR. DEPUTY CHAIRMAN: The House is adjourned for one hour. 

The House then adjourned for lunch at eleven minutes past one of the clock 
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The House reassembled after lunch at thirteen minutes past two of the clock. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

 MR. DEPUTY CHAIRMAN: Now, Shri Arun Shourie. 

 SHRI ARUN SHOURIE (Uttar Pradesh): Mr. Deputy Chairman, Sir, as we would expect, 

our good friend, Mr. Ashwani Kumar, has given us a very erudite tour of the horizon and he has 

drawn our attention to, and, reminded us about the transformations in the world. He has recalled 

a very important touchstone of Pandit ji that the way to assess what a Government does is 

whether it does anything which will harm the country’s interest in the short run or the long run. 

 Thirdly, he has reminded us of a very important maxim of Shri Girija Shankar Bajpai, that is, 

‘never assume that just because your cause is right, it shall prevail’. 

 Sir, I will take everything according to these parameters, and, I will come to some 

suggestions about the Foreign Ministry, if there is time. My plea there would be that actually 

speaking, now our interests are so multifarious that we must expand our foreign service 

quadruple, and, similarly, our aid programmes must be quadruple. We can afford that — as 

Bimal always keeps reminding us, money is not in shortage now — and we must do all those 

things. Our alliance must not be dependent on one great super-power but there must be multi-

alliances with many types of countries and so on. I will come to that later on. 

 Sir, yesterday, hon. Prime Minister spelt out on foreign policy what he wanted the House to 

believe as his vision of foreign policy. Ashwani has just now recalled most of those elements, 

that the choice is either war or diplomacy. The Prime Minister said yesterday, “There is no 

alternative but dialogue”. And, the Prime Minister, basing his policy now on his assessment on 

his, what you call it is, belief that the current leadership in Pakistan has realised the error of its 

ways and are now prepared to make a serious effort on terrorism. Then, what he said was on 

‘trust but verified’. And, see the transmission of his vision is, the prism is, the Joint Statement 

that has been issued by the two Prime Ministers because that is the context in which he spoke 

and it is being projected as a great advance in Indo-Pak relations. So, I will use that as the 

prism. Sir, you will recall we had met in this House in December last year in the wake of the 

attacks in Mumbai. At that time, the Prime Minister had laid down two criteria. One, that the 

perpetrators must be brought to book. Those who were behind the perpetrators must be 

brought to book. And, secondly, that there must be demonstrable effective action in dismantling 

the infrastructure for terrorism against India which Pakistan has set up. Then, when he took 

over, Mr. S.M. Krishna said, I think, probably a day or two before we began the discussion on 

the President’s Address, he reiterated these two criteria. And, by looking at what the Americans 

were saying, I alerted the House specifically  that you  would see that in  the coming weeks  both 
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these conditions will have to be given up by India and the dialogue will have to be resumed on 

the terms dictated by others with no pre-conditions attached at all. Now, Sir, a great distinction 

has been made. The Prime Minister says, everyone says, composite dialogue shall not be 

resumed till we are satisfied. But, just see, what they have done; what they are already doing. In 

the Joint Statement, they say, “The two Prime Ministers had a cordial and a constructive meting 

for two hours”. He has already met the President of Pakistan. They consider the entire gamut of 

bilateral relations. What is the composite dialogue going to do beyond this? Then, as The Hindu 

pointed out, and then the Prime Minister confirmed, the head of the ISI, Ahmed Shuja Pasha, 

had actually had meetings with the military attaches of India in our Islamabad Embassy. So, the 

Prime Minister and the President have met; two Prime Ministers have met, the ISI chief and 

Indian people have met. And, then, as you will see, the roadmap for further talks has been set 

out in the Joint Statement. That says, Both Foreign Secretaries should meet as often as 

necessary and report to the two Foreign Ministers who will be meeting on the sidelines of the 

forthcoming UN General Assembly. So, without any of those two things having been done, 

exactly as people like me had alerted the House, the composite dialogue has been resumed. 

And just see, what are we now open to. Sir, the Statement says, “Prime Minister Singh said that 

India was ready to discuss all issues with Pakistan including all outstanding issues”. That is a 

codeword for Kashmir. Now, does this House know what is the solution on Kashmir that we are 

tending towards? Has anybody been taken into confidence? Has any political party or the heads 

of the political parties been taken into confidence? Has the House ever been taken into 

confidence in this? We do not know. Not only that, Sir, actually the last Resolution of Parliament 

on Kashmir is that only the unfinished business regarding Kashmir is retaking and taking back 

the Pakistan occupied Kashmir. 

 Does the Government stand by that unanimous resolution of Parliament or not? It has not 

yet been revoked. Just see what they say in the “Vision in Action.” “Both Prime Ministers 

recognised that dialogue is the only way forward.” 

 I will come to this because Ashwani has just now in his erudite speech repeated it and  

the Prime Minister repeated this yesterday. It says, “Action on terrorism should not be linked 

to the composite dialogue process and this should not be bracketed.” The Prime Minister 

says that this means that they must take action on terrorism even if we don’t resume 

composite dialogue. You read any statement of Gilani and others. In Pakistan, they say, ‘No, 

this means India is committed itself to resuming composite dialogue whatever happens on 

terrorism.’ 

 Now the point here is that this is exactly the blunder which was committed in April 2005 in 

which Prime Minister Manmohan Singh agreed in the Joint Statement with President Musharraf. 
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One, that the ‘peace process’ is what he called ‘irreversible.’ Two, the two leaders pledged that 

‘they would not allow terrorism to impede the peace process.’ 

 And what happened as a result of that? That Pakistan could continue its terrorist activities 

and the onus of keeping the peace process alive fell on India. Exactly that is the thing that has 

now been done. And you will see that the reference to infrastructure of terrorism, etc., has been 

completely eliminated. Everything has now been narrowed down to one point and that is that 

action will be taken on 26/11 perpetrators. It is very amazing. 

 In India, we have this eraser in our minds which is that every great assault wipes out all 

memory of the previous assault. Now we are only narrowing it down to 26/11. In Mumbai itself, in 

July, 2006, as you know, in the train blasts, 170 persons were killed. Nobody is saying that 

perpetrators or organisers should be brought to book. 

 But in this very matter just see what the Prime Minister told in his statement of yesterday. 

He says, “I said that it was not enough to say that Pakistan is itself a victim of terrorism.” This is 

the phrase given out by us about Pakistan, quoting ourselves on a par with Pakistan. “They must 

show the same political will and take the same strong and sustained action against terrorist 

groups operating on their eastern border as they now seem to be taking against groups on their 

western border.” 

 This is what the Prime Minister reported yesterday. But what did he say about what 

Pakistani representative said. That is the next sentence. “Both President Zardari and Prime 

Minister Gilani assured me that the Pakistan Government was serious and that effective action 

would be taken.” But against what? ‘Against the perpetrators of the Mumbai carnage,’ not 

about ‘the infrastructure on the East.’ And we have to be satisfied with that. 

 Not only that, Sir, actually speaking, if you see the Joint Statement, on that also they did 

not say that we will take full action. They have put it very well. 

 Prime Minister Singh reiterated the need to bring the perpetrators of Mumbai attack to 

justice, and ‘Prime Minister Gilani assured that Pakistan will do everything in its power in this 

regard.’ Now, Sir, as you know on 6th June 2009, the case of the JuD leaders came up in the 

Lahore High Court. On the involvement of the leaders of the JuD in the Mumbai attacks,  

the Lahore High Court recorded, ‘not a single document has been brought on record that  

Dawa or the petitioners Saeed and others are involved in the said incident. There is no  

evidence. Furthermore, that the petitioners have no links with Al-Qaeda or any other terrorist 

movement.’ 

 So, they say that. Not only that. They further went on to say, “The security and  

anti-terrorist laws of Pakistan are silent on Al-Qaeda being a terrorist organisation.” So, Saeed 

was let off. Then, when the case came up in the Supreme  Court,  Justice If tikhar Chaudhry also 
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made oral remarks exactly on these lines saying, “Where is the evidence? There is no evidence.” 

So, now, Pakistan can very conveniently say that what can we do; our courts have let them off. 

The Prime Minister says, “I am convinced. I believe that the current rulers realise. They are 

wanting to take effective action.” ¯या करȂ, सर, कोट« ऐसी हȅ। कोट« वहा ंकैसी है, यह आप जानते हȅ। 

मगर िफर भी आगे देिखए, on that very thing, Prime Minister Gilani said, “Pakistan has provided an 

updated status dossier on the investigations of the Mumbai attacks and had sought additional 

information/evidence.” 

 Our Prime Minister said that dossier is being reviewed. Now, Sir, this is a very wonderful 

thing. As you would have seen in the newspapers today, what have they asked for? They want 

foam samples from Kuber boat. उसका जो foam था, उस जहाज पर, उसका सȂिपल िदया जाए Then, 

they say that the statement of the Magistrate who received the confession must be given. Under 

our law, no Magistrate records the statement. They say, “No. That must be given to us.” Then, 

they say, expert testimony of those persons who conducted the forensic examination of the GPS 

device. Then, they want expert testimony to establish that the terrorists were in touch with the 

handlers in Pakistan. You have given them transcripts. They say, “No. You must give them 

testimony which is vetted by experts.” Then, interrogation reports of those persons who were 

picked up. Sir, the list goes on. Sir, I had warned at that very time in this very House after 

Mumbai that please don’t get into this business of giving evidence to the perpetrators. You are 

putting them in the position of the judge and they will keep saying, “No. This does not satisfy our 

courts.” But, exactly that thing has happened. Sir, the next point is about Ashwani’s fine 

elucidation of the vision and Vajpayee’s test. Please see, what has been done now. It is said, 

“Both leaders agreed that the two countries will share real time, credible and actionable 

information on any future terrorist threats.” Sir, it is amazing. वे कुछ कर रहे हȅ, अगर हमȂ पता लगता 

है िक फला ंजगह अभी ए¯सÃलोजन होगा, we should first give them real time actionable information. 

Will they not alert the persons they are handling? What does this mean? Is it, at all, likely, given 

the nexus between Army, ISI, Dawa and others that they will give us real time information? We 

have actually a good proof on that. Sir, I can’t except use the word ‘foolhardiness’. In July, 

2006, the Mumbai blasts occurred. 170 people were killed. Within two months, we reached out 

to Pakistan and established as a great triumph a joint mechanism for fighting terrorism. Even as 

those meetings were taking place, my friends, two terrorist groups were trained — one, as you 

know, for the attack on the Kabul Embassy in July 2008 and there हमने नहȒ कहा, मगर वह 

अमेिरकन एजȂसीज ने कहा है िक ISI was involved in this. So much for the joint mechanism! And that 

is in July 2008. And, then, in November 2008, the joint mechanism working, they planned the 

attacks on Mumbai. 
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 So, Sir, why don’t we see in this vision, and seeing Panditji’s criterion and seeing 

Vajpayeeji’s touchstone warning, that the LeT, JuD, ISI, Army are all a seamless web in 

Pakistan? Why do we shy away from that? 

 Sir, the next item, which has bothered every body, and you will see the consequences of 

this—is that Prime Minister Gilani mentioned: “Pakistan has some information on threats in 

Balochistan and other areas.” Now, the justification is, “उÂहȗने कहा that they have information on 

threats.” They don’t say threats from India. If these are threats from Russia, why would they 

mention it in a joint statement of India and Pakistan? ...(Interruptions)... Ëयापक ĚाÄट के कारण 

उÂहȗने सब Ğैट कह िदया। 

 Ǜी रिव शंकर Ģसाद (िबहार): इसमȂ भलू भी हो जाती है। 

 Ǜी अǗण शौरी: आपने सही बात कही। Sir, since 2005, as you know, Balochistanis have been 

suppressed so strongly, ever since Zulfikar Ali Bhutto bombed them, that there is a struggle 

going on there. It is 40 per cent of the land area of Pakistan. They are not able to mange that 

struggle in spite of the atrocities and recent killings by Bukti, the Nawab. The Prime Minister said 

yesterday, at great length, that he categorically said to the Pakistan Prime Minister, “No, no; we 

have nothing to do with this, etcetera, etcetera.” Then what is the problem in putting one 

sentence there, saying that Prime Minister Gilani mentioned this about Balochistan and others? 

When Prime Minister Manmohan Singh said this, then what is the problem in saying that? And 

just see, “From the world’s point of view, it is not what we tell each other. It is the joint statement 

which matters.” And Pakistan is claiming that we have brought the matters to Balochistan and 

other areas, unspecified other areas! That is a pragmatic phrase. Sir, as you know, for the last 

six months they have been holding India, and also, incidentally, the United States, responsible 

for the troubles in Swat! They have, even, gone to the extent of an attack on the Lahore Police 

Academy. They blamed India even for the attack on Sri Lankan cricketers! They blamed India. 

So, he says, “We have some information on that.” And there is no record of the Prime Minister 

having said something, in return! Just see, immediately, after the joint statement was issued, 

what the Pakistan Prime Minister said to the Press. He said, “The joint statement underlines—I 

am quoting, Sir,—our concerns over India’s interference in Baluchistan and other areas of 

Pakistan.” General Tahiliani has said exactly the same thing on his visit to the United States. The 

Pakistan Interior Minister has said the same thing in Islamabad. This is not a careless drafting! 

Actually, I believe that this statement is a faithful drafting of the vision of the Government in 

regard to foreign policy, which Mr. Ashwani Kumar was just articulating. Because the Prime 

Minister said yesterday, today also, we were told that they said, “We have, for seven months, 

use of bilateral and multilateral instruments.” Actually, all we have done are these meetings. 

Absolutely, nothing else has been done. And the fact of the  matter is that given the nature  of 
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Pakistan State and Society, till the punishment occurs, till you use instruments like water and 

other things, they will never desist because, for them, it is a costliest enterprise, and this choice, 

a binary choice, which is put by the Prime Minister yesterday, and by Mr. Ashwani Kumar, in his 

articulate speech today, is that the only choice is either diplomacy or war. Why don’t we ask 

ourselves how is Pakistan able to do something in-between diplomacy and war to which we are 

never able to react? It is because they have built a capacity, but we have not built a capacity for 

that intermediate thing. That is why when we keep saying that ULFA leaders are thriving in 

Bangladesh, we cannot do anything. That is why when we say ‘Jaluluddin operates from 

Muzaffarpur’, we are not able to do anything. 

 That is why about Dawood Ibrahim we only keep petitioning to Pakistan िक पािकÎतान इनको 

दे, हमने 22 नाम दे िदए, वगैरह। हम भी करते थे, आप भी वही करते हȅ। It shows the failure to build up 

the capacity and in the end we say that we are in a situation where there is no choice, except 

diplomacy or war. It is a self-inflicted constraint on us. The Prime Minister then said and Mr. 

Ashwani Kumar repeated it today, “No, no, channels must remain open”, and quoted Ex-US 

President Ronald Reagan’s maxim of “trust but verify”. But all the verifications have already 

shown that Pakistan is behind these things. They have acknowledged it. There was a statement 

of President Musharraf where he said, “Jihad is an instrument of State policy”. Just now 

President Zardari, his successor, said, “Yes, we have spawned terrorism”. So, what is the 

verification that we are waiting for? Mr. Chidambaram said that they are sponsoring it. The Army 

Chief has recently said that infiltration is continuing. But we have been fed with these homilies 

about “trust and verify”, “channels to be kept open”, etc. Why? Because the Prime Minister 

said — you see his speech of yesterday — that he had a belief now that the current leadership of 

Pakistan understands the need to seriously address terrorism. Last time, it was, “the people of 

India love you deeply” for President Bush. It was because of the deep love that we stomached 

everything that was done under the nuclear deal. Now it is “belief in the current leadership”. 

 Sir, we have been hearing this “current leadership” for 25 years. You may remember, when 

Mrs. Benazir Bhutto was the Prime Minister, it was said, “No, no, she was at Cambridge at the 

same time when our Prime Minister was there. So, you can trust her”. Then, in the case of  

Mr. Nawaz Sherief it was said, “No, no, he is a practical deal-maker. He is a businessman. You 

can trust him”. Then, in the case of President Musharraf, it was said, “He is our best bet”. Now 

it is Mr. Zardari and Mr. Gilani. They are our best bets. We have been persuaded to trust them. 

At the same time, whenever something is done, an assault is launched on India, even in his 

statement yesterday the Prime Minister said, they are non-State actors. Their leaders are 

saying, “These are non-State actors outside our control”. We are accepting that and then saying 

“trust the leader; I have faith in the leader”, when the leader himself is saying that he doesn’t 
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have any control over the situation. Who are the real rulers of Pakistan? We should see that. 

What is that they are seriously prepared to do? They are seriously prepared to act on the 

western frontier. They have done absolutely nothing in regard to the infrastructure they have built 

up, financed, trained, motivated and organised for assaults on India. Therefore, my plea is, in 

this great vision, please don’t look at personal trust of individual leaders who are transient birds 

of passage. All of us will be gone; it is the text which will survive. Those who wrote the Shimla 

Agreement are, unfortunately, all gone. But the fatal momentary mistake at that time, which Mr. 

P.N. Dhar recorded later, — you may recall, he was part of the team of Mrs. Gandhi— that 

there was a clause in which Mr. Bhutto had agreed — Mr. Shashi is there. Mr. Shashi has 

written about it. He has a good memory of these matters — that the LoC should be recognised 

as a permanent border. But Mr. Bhutto said, “Please trust me. I can’t sign this and go back. I 

will do it in a few months”. But later, on that very matter, he told an Italian, Oriana Fallaci, in an 

interview, “I am very skillful. I can take away the eggs from under the bird and she will not know 

it”. She did not know it. So, this vision based on trust should not be the criterion. The hard-

headed criterion of Mr. Girja Shankar Bajpayi and others should be the one. I had warned and I 

had alerted the House, at the time, that we will be made to give up these preconditions. 

Unfortunately, that has already come true. I now would alert the House on three matters which 

will come true in the coming months. Please, we should be alert to this. The first is that the only 

outlet for Pakistan on this matter will be to deflect militancy back into India. The second is, the 

US will do nothing in this regard because to manage Afghanistan they are dependent on 

Pakistan. The third is, they will force us for that purpose to mollify Pakistan to do their work, they 

will force us to make concessions first in regard to Siachen and then in regard to the socalled 

autonomy for Kashmir. उस समय रोने से कोई फायदा नहȒ है, अभी से जागना चािहए। Sir, this is just 

one dimension of the problem. Much has been said. Ashwaniji has just said about this End-Use 

Monitoring Agreement. Yesterday, the Prime Minister said and he also just now said that the 

venue of the testing and the timing should be in our control. They give us a reactor. They want to 

inspect. We say, “No, no, no, we will bring the reactor to India Gate, you can’t come to our 

reactor.” They give us F-16 aircraft. We say, “You can’t come to the airbase, we will bring them 

to the Indira Gandhi International Airport. We will take out the optical devices from there and 

show you in the Rashtrapati Bhawan.” That is just not the case. This is a red herring by which we 

are being fooled. As I had pointed out in the discussion on the 123 Agreement, Condoleezza 

Rice and Nicholas Burns repeatedly assured the House Committees in the US that we will have 

fall back safeguards, that is, in the event we are not satisfied with IAEA inspection, we will have 

the right to inspect. We will ensure that. 
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 MR. DEPUTY CHAIRMAN: Please conclude. 

 SHRI ARUN SHOURIE: I am just concluding. Unfortunately, all these things have come 

true. Those things were built into the 123 Agreement. I showed that. All that was done was that 

the word ‘inspectors’ was changed to ‘experts’. And India was obliged to ensure, to facilitate the 

visit of those experts. This End-Use Monitoring Agreement now operationalises that clause of 

the 123 Agreement. That is why, my good friend Ashwaniji, please read the statement of the 

State Department of the US, made by a man called Philip Crowley, the Assistant Secretary of 

State, who said that this is a fulfilment of the understanding which was arrived at during the 

nuclear deal negotiations. 

 Similarly, full is not going to be full. Just see how the sentences are inserted. I had read out, 

again and again, what Bush had said, what Condoleezza Rice had said, what everybody had 

said that full shall not mean full civil nuclear cooperation. I had shown you the clauses. ‘No, no, 

full shall mean full and these laws abroad do not apply to us. We are only bound by the 123 

Agreement and that does not mention this.’ Sir, now just see what the Prime Minister has — I do 

not want to use the word ‘slipped in’ — said. What has he now said? Those laws were not to 

apply to us. Now he says, “At that time also there were attempts to make a distinction, but we 

got a clean exemption which means that the Nuclear Suppliers Group, consisting of 45 

countries, has agreed to transfer all technologies which are consistent with their national laws.” 

What are the national laws? The 1954 Act, which prohibits the transfer, the Hide Act which 

prohibits the transfer. Now on October 1st, 2008, they incorporated the 123 Agreement into their 

Act and in Section 204 they say, “Reprocessing technology, spend fuel technology, etc., these 

shall not be transferred. The US will work with other NSG countries to ensure that they also do 

not transfer these.” 

 At that time, we were told, “No; no; there is a clause saying that the Agreement can be 

amended.” The U.S. Congress said, “There is no need to amend this Agreement.” So, if it was 

really the case, when the Prime Minister says, “We have technology for the full cycle”, then, why 

is it that in Tarapur, the spent Uranium has been piled up, and we have not reprocessed it? Sir, 

because of the pressures which are being put, — these are pressures which will be put on us to 

sign NPT, CTBT, FMCT — we are getting tied into a net, while, we are fixated on Sach Ka 

Saamna and quality of ads. on TV! 

 Sir, I do not want to take more of your time. I want to come to the suggestions. But I would 

just make one final point. Pakistan, as I mentioned in the course of discussion on the President’s 

Address, is the minor part of the problem. The real problem is going to be China. They are 

continuing to do exactly the same things. They have taken the land at Spanduk; that is what I 
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told you. The Government has not come up with any refutation. In fact, now, when you denied 

things about Sikkim, you had to move heavy armours there; you had to move fresh deployments 

in the North-East. And, you are continuing to keep the House and the people of India in 

darkness about what is happening. This is exactly what happened between 1959 and 1962. 

 Sir, my final one minute will be on what I think are the conclusions and recommendations 
which I would make to the Government. First, it is a treacherous situation. Secondly, in dealing 
with that situation, we have become precariously dependent on the United States. We are, 
therefore, for a partnership with the United States; but you are ensuring subservience to the 
United States. We must aim for a much more diversified alliance system. For that, I believe, 
under fine Foreign Secretaries and others — the size of our Foreign Service today, as Sushilji 
knows, is that of a Scandinavian country; it is really that in numbers — we must quadruple our 
aid programmes. If necessary, get better draftsmen. And, do not delude yourselves and our 
country that because you can manage stories in the media, you have managed the situation on 
the ground. Thank you very much. 

 Ǜी मोहÇमद अमीन (पȎÌचमी बंगाल): िडÃटी-चेयरमनै सर, मȅ अपनी बात उदू« के एक शेर से शुǘ करना 
चाहता हँू। 

 “जो मȅ सरबे सजदा हुआ कभी, तो जमȒ से आने लगी सदा 
 तेरा िदल तो है सनम आशना, तुझे ¯या िमलेगा नमाज” 

 जो लोग उदू« नहȒ समझ पाए हȅ, उनके िलए मȅने इसका िहÂदी तजु«मा भी बना कर रखा है — जो मȅ 
मंिदरȗ मȂ कभी गया, तो यह देवताओ ंने कह िदया, तेरे मन मȂ तो है तेरी Ģेिमका, तुझे उपासनाओ ंमȂ िमलेगा 
¯या। 

 अमेिरका का Ģेम िदल मȂ ऐसा बैठ गया है िक इस ताल का सबसे बड़ा मौजू फॉरेन िमिनÎĘी के बहस के 
बारे मȂ, वह है इंडो-यएूस डील। हमारे दोÎत अǗण शौरी जी ने जहा ँख¾म िकया है, मȅ वहȒ से शुǘ करना 
चाहता हँू। ...(Ëयवधान)... 

 सर, जब मुÊक का बँटवारा हुआ, तो मेरी उĦ 19 बरस थी। चूिँक मȅ अखबारनवीस हँू, इसिलए मुझे सारी 
बातȂ याद हȅ। 

 यह सही है िक उस वƪ जवाहर लाल नेहǘ जी ने िहÂदुÎतान की फॉरेन पॉिलसी को बनाया था और 
उÂहȗने नॉन-एलाइनमȂट का राÎता अिĪतयार िकया था और ‘Five Principles for Peaceful Coexistence’ 
का राÎता अिĪतयार िकया था। उस वƪ दुिनया का जो न¯शा था, उसके मुतािबक यह िबÊकुल सही पॉिलसी 
थी और उससे िहÂदुÎतान को फायदा भी पहंुचा। यह बात सबको मालमू है िक उस वƪ सोिवयत यिूनयन एक 
मज़बतू ताक़त के तौर पर मौजदू था और सोिवयत यिूनयन ने िहÂदुÎतान की बेिमसाल मदद की।  
मुझे एक मत«बा िभलाई Îटील Ãलाटं देखने का मौका िमला था और मȅ उसे देख कर हैरत मȂ रह गया िक जहा ं
लाखȗ टन Îटील पैदा होता है, मज़दूरȗ का काम िसफ«  बटन दबाना है। सोिवयत यिूनयन ने बगैर िकसी शत« के 
आधुिनक टे¯नोलॉजी बनाकर िहÂदुÎतान की मदद की थी। ऐसी कोई भी मदद िकसी अÂय साĦा¶यवादी देश 
की तरफ से आई हो, यह मुझे मालमू नहȒ। वे अगर कुछ करȂगे तो उसके साथ अपनी शत« लगाएंगे। 
इÇपीिरयिल¶म का यही तकाजा होता है  िक दूसरे देश कमजोर रहȂ तािक  उनका िबज़नेस चलता रहे।  यह  
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िसफ«  सोशिलÎट आइिडयोलॉजी है, जो सारी दुिनया को आगे बढ़ाना चाहती है। इसिलए उस वƪ नॉन-
एलाइनमȂट की फॉरेन पॉिलसी ने िहÂदुÎतान को बहुत फायदा पहंुचाया। 

 दूसरी बात ¯या है िक उसी जमाने मȂ िवयतनाम की जंग भी हुई। दुिनया के इितहास मȂ एक ही ऐसी जंग 
है, जहा ंसे अमरीका दुम दबाकर और िशक़Îत खाकर भागा। वह जगं तीस साल तक चलती रही। सोिवयत 
यिूनयन और चीन की मदद से िवयतनाम की आवाम इस जंग मȂ कामयाब हुई। अब सोिवयत यिूनयन नहȒ है, 
इसिलए दुिनया भर के मेहनतकशȗ को बहुत सदमा पहंुचा है। लेिकन इसका मतलब यह नहȒ हुआ िक िजस 
आधार पर सोिवयत यिूनयन बना था, वह आधार गलत था। ऐसी बात नहȒ थी। वƪ का पिहया हमेशा आगे की 
तरफ चलता है, वह कभी पीछे की तरफ हटना जानता ही नहȒ है। इसिलए सोिवयत यिूनयन और ǘस के लोग 
दोबारा अपने आप को तैयार कर रहे हȅ, ¯यȗिक सोिवयत यिूनयन के जमाने मȂ उनको जो सहूिलयतȂ थȒ, वे 
एक-एक करके छीनी जा रही हȅ और अमरीका की िहÇमत बढ़ गई है। 

 अमरीका ने ईराक और अफगािनÎतान के साथ जो िकया, दुिनया के इितहास मȂ इसकी िमसाल नहȒ 
िमलेगी। सǈाम हुसैन वहा ंपर मास-डेÎĘ¯शन के ÂयȎू¯लयर वैपन बना रहे हȅ, उनके ऊपर यह झठूा इÊजाम 
लगाकर हमला कर िदया गया। लाखȗ लोगȗ का क़¾लेआम हुआ और बाद मȂ पता चला िक नहȒ, वह इÊजाम 
बेबुिनयाद था। बुश साहब ने खुद ही इस बात को माना िक यह गलत था, लेिकन इस बीच जो कई लाख लोग 
क¾ल हो गए, उनका ¯या होगा? उनके िलए कौन जवाबदेह होगा? ¯या बुश के ऊपर मुक़दमा चलेगा? सǈाम 
हुसैन को तो फासंी पर चढ़ा िदया, लेिकन इतने बड़े क़¾लेआम की िजÇमेदारी कौन लेगा, इसका अभी कोई 
जवाब नहȒ िमलता है। अगर कोई यह समझे िक अब सोिवयत यिूनयन नहȒ है, एक ही सुपर पावर रह गई है 
और इसिलए हमारी खािरजी पॉिलसी, फॉरेन पॉिलसी उसी के मुतािबक बननी चािहए, तो वह धोखा खाएगा। 
जब यहा ं2004 मȂ यपूीए की गवन«मȂट बनी थी, उसी वƪ ¯या तक़ाज़ा था, “It is relevant to recall that, in 
2004, when the United Progressive Alliance Government was formed, its National Common 
Minimum Programme contained in its foreign policy section the following, and I quote, “The UPA 
government will pursue an independent foreign policy keeping in mind its past traditions. This 
policy will seek to promote multi-polarity in world relations and oppose all attempts at 
unilateralism”. It is also significant that on relations with the United States, the National Common 
Minimum Programme stated, “Even as it pursues closer engagement and relations with the 
USA, the UPA Government will maintain the independence of India’s foreign policy position on all 
regional and global issues”. 

 तो िफर Indo U.S. Nuclear Deal करने की ¯या जǘरत पड़ गयी? ¯या हम ने यह सोचा िक अब तो 
सोिवयत यिूनयन नहȒ है, अब तो िसफ«  अमेिरका है और बगैर अमेिरका के गुजारा नहȒ होगा।  

 सर, असल मȂ यह कोई मामूली एĐीमȂट नहȒ है। यह एक strategic alliance है, strategic partnership 
है। इस मȂ दो बातȂ बहुत ही खतरनाक िलखी गयी हȅ। एक बात तो यह है िक इस एĐीमȂट के बाद भारत की 
िवदेश नीित अमेिरका की िवदेश नीित के मुतािबक होगी और यह अमेिरकी िवदेश नीित के मुतािबक है या 
नहȒ, इस बात का सȌटिफकेट अमेिरकी राÍĘपित साल मȂ एक मत«बा अमेिरकी काĐेंस मȂ पेश करȂगे। बताइए, 
इस से ¶यादा शम«नाक बात ¯या हो सकती है? सर, िफर हमारी Independent Foreign Policy कहा ंगयी? 
उसे ¯या हो गया? िफर इतने िदनȗ बाद अभी जब िहलैरी ȏ¯लटन सािहबा यहा ंआयी थȒ और उन के साथ  
जो Joint Statement हुआ, उस मȂ िलखा है िक जो कुछ अमेिरका देगा, उस का inspection, अमेिरकी 
experts करȂगे। सर, हमारे िजतने defence installations हȅ, उन के ऊपर भी  उन का अȎ°तयार चलेगा। 
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वे उन का inspection करȂगे। सर, इस Indo US Nuclear Deal मȂ एक और खराब बात है िक जो िरए¯टर 
अमेिरका देगा, ȋहदुÎतान को लेना पड़ेगा। सर, ȋहदुÎतान मȂ जो वैªािनक हȅ, scientists हȅ, उन के ऊपर हमȂ 
फď करना चािहए, लेिकन हम ने उन के हाथ-पावं बाधं िदए हȅ। अगर ȋहदुÎतान िरए¯टर बनाने लगे तो उस 
से यहा ंबहुत जबद«Îत डवलपमȂट हो सकता है, लेिकन नहȒ बनाएंगे। उसकी वजह यह है िक अमेिरका मȂ दसȗ 
वष« पुराने जो िरए¯टर बनकर रखे हुए हȅ, दुिनया मȂ िजन का कोई खरीददार नहȒ है, वे सब ȋहदुÎतान के िसर 
पर थोप िदए जाएंगे। 

 सर, अमेिरका देखने मȂ बहुत ताकतवर लग रहा है, लेिकन वह अंदर से खोखला हो गया है। मȅने अखबार 
मȂ पढ़ा है िक इस साल का जो बजट Obama Administration ने पेश िकया है, उस मȂ 1.75 िĘिलयन डॉलर 
का खसारा है यानी defecit budget है, तो यह कमी ओबामा साहब कहा ंसे पूरी करȂगे? Indo US Nuclear 
Deal से िरए¯टर सÃलाई कर के करȂगे? सर, अगर वह िकसी मौके पर िरए¯टर सÃलाई को रोक ले तो हमारे 
सारे कारखाने ठÃप पड़े रहȂगे और िबजली की पैदावार का हमारा सपना, सपना रह जाएगा। वह कभी साकार 
नहȒ होगा। सर, इसी को िकसी दूसरे मुÊक का मोहताज होना कहते हȅ और हम लोगȗ ने जानबूझकर यह 
मोहताजगी की है। सर, हम तो हमारे मुÊक से गरीबी, बेकारी, भखुमरी और रोटी, कपड़ा, मकान के सवाल 
को हल करने के िलए एक चीज मानते हȅ, “िमले सूखी रोटी जो आज़ाद रहकर, तो है वह गुलामी के हलव ेसे 
बेहतर” इसिलए िफर एक साल बाद यह बात एक मत«बे सामने आ गयी है िक वाम-पंिथयȗ ने िपछली सरकार 
से समथ«न वापस ¯यȗ िलया? ¯यȗ हम ने मना िकया था िक उस तरफ मत जाइए? सर, चार साल तक 
वामपंिथयȗ ने जो समथ«न सरकार को िदया था, हमारी उस मȂ कोई गज़« नहȒ थी। हम तो चाहते थे िक यह देश 
िहत मȂ हो। आप िसर उठाकर जीने का तरीका सीिखए और िकसी के सामने िसर झुकाइए मत। सर, ȋहदुÎतान 
को Ģकृित ने जो कुछ िदया है, उस मȂ हमȂ रोटी, कपड़ा व मकान की कभी तकलीफ नहȒ होगी, शत« यह है िक 
बंटवारे मȂ इंसाफ होना चािहए। सर, election के पहले बड़ा शोर मचा था िक ȎÎवटजरलȅड की बȅक मȂ िजतना 
Ǘपया है, वह सारा हम यहा ंले आएगें। अगर आप वह लाए ंतो उसी से सारा मसला हल हो जाएगा, और कुछ 
करने की जǘरत नहȒ होगी, लेिकन आप को कुछ बड़े-बड़े चोरȗ को पकड़ना होगा। अगर आप के अंदर यह 
िहÇमत है तो आगे आइए और अगर िहÇमत नहȒ है तो बड़ी-बड़ी बातȂ बनाने से फायदा नहȒ है। 

 सर, इस के अलावा ȋहदुÎतान की िवदेश नीित मȂ बहुत सारी बातȂ आ गयी हȅ। सर, इतने वषș से अमेिरकी 
फौजȂ ईराक व अफगािनÎतान मȂ बठैी हुई हȅ। सर, अफगािनÎतान मȂ तािलबान को रोकने के नाम पर अमेिरका 
ने एक खतरनाक हवाई जहाज Ěोन भेजा है। 

 मȅ अंĐेजी कम जानता हँू, मेरी समझ मȂ तो नहȒ आया िक यह ‘Dron’ ¯या चीज है? बाद मȂ जब 
िड¯शनरी खोली तो उसमȂ िमला िक ‘Dron’ का मायने यह होता है िक जो मधुम¯खी का छǄा होता है, उस 
मधुम¯खी का जो male होता है, यानी मधुम¯खा, Dron माने मधुम¯खा। वह बड़ा जहरीला होता है। 
अफगािनÎतान के लोगȗ पर अमरीका उसी Dron से यानी मधुम¯खा से बार-बार हमले करा रहा है। िकसी 
जगह अंजुमने अकवामे मुǄिहदा मȂ या और कहȒ भी भारत सरकार की तरफ से कोई Ģितवाद नहȒ िकया गया 
है। ¯या कहȒ कहा गया है िक अमरीकन फौजȂ अफगािनÎतान से या इराक से वािपस बुलायी जाए?ं ओबामा 
साहब आये तो लोगȗ को बड़ी उÇमीदȂ लगȒ िक शायद अब कुछ होने वाला है, ¯यȗिक ओबामा ´बराक हुसैन 
ओबामाछ हȅ, आधे मुसलमान, आधे ईसाई, लेिकन कुछ नहȒ हुआ। जो बात याद रखने की है, वह यह है िक 
िजन फोसȃज़ ने बुश को ĢेिजडȂट बनाया था, उÂहȒ फोसȃज़ ने ओबामा को भी ĢेिजडȂट बनाया है और वह है 
Finance Capital of America.  वे उनके मफ़ाद के  बाहर कभी जा  नहȒ सकते। इराक मȂ तो तेल है, पेĘोल है। 
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इसे हर कोई समझता है। ये सारी बातȂ अलग हȅ। इस जंग के अंदर से, इस क¾ल और खून के अंदर से पेĘोल 
की बू िनकलती है, लेिकन अफगािनÎतान मȂ ¯या है? अब तक कुछ समझ मȂ नहȒ आया। अभी ओबामा ने 
अफगािनÎतान मȂ अमरीकी फौज को डबल कर िदया है, वहा ँऔर फौज भेजी गई हȅ, लेिकन दुिनया का 
इितहास बताता है िक जो भी अफगािनÎतान मȂ गया, वहȒ उसकी कĤ बन गई और इसमȂ कोई शक नहȒ है िक 
एक िदन अमरीका की कĤ भी उसी अफगािनÎतान मȂ बन जाएगी, ¯यȗिक उनका उससे कुछ लेना-देना नहȒ 
है। 

[उपसभाÁय© (Ģो. पी.जे. कुिरयन) पीठासीन हुए] 

 इसमȂ कुछ अ´छी बातȂ जो जǘ र हȅ िक िहÂदुÎतान की ख़ारजी पॉिलसी मȂ अभी जो शंघाई कॉपȘरेशन 
और BRIC — BRIC मायने Ĥाजील, रिशया, इंिडया और चाइना — तो यह दो काम आपने अ´छा िकया है। मȅ 
उसका समथ«न करता हँू। यह BRIC जो है, वह आधी दुिनया है। दि©ण अमरीका मȂ, िजसको लैिटन अमरीका 
कहा जाता है, वहा ँपिरवत«न की हवा नहȒ बȎÊक एक आंधी चल रही है। अभी देिखए, कल वहा ँअल-सÊवाडोर 
मȂ ĢेिजडȂट का चुनाव हो गया जो वामपंथी हȅ। पहले जहा ँअकेले ¯यबूा था, अभी ¯यबूा के साथ वेनेजुएला, 
बोिलिवया, िकतने ही देश! लोग यह कहते हȅ िक अब साल दो साल का मामला है, पूरा  
दि©ण अमरीका, अमरीका के कÅजे से बाहर िनकल जाएगा, आजाद हो जाएगा। अगर उसके साथ अगर 
इंिडया रहता है तो यह बड़ी खुशी की बात है। हम समझते हȅ िक इंिडया उसमȂ एȎ¯टव रोल Ãले करे।  
...(समय की घंटी)... अभी तक अंजुमने अकवामे मुǄिहदा की सलामती काउिसलं  मȂ िहÂदुÎतान को कोई जगह 
नहȒ िमली ...(Ëयवधान)... 

 THE VICE CHAIRMAN (PROF. P.J. KURIEN): There is one more Speaker. Shri Sitaram 
Yechury. That’s why I am saying. Please conclude. 

 Ǜी मोहÇमद अमीन: सर, दो िमनट। 

 THE VICE CHAIRMAN (PROF. P.J. KURIEN): One minute. ...(Interruptions)... 

 Ǜी मोहÇमद अमीन: यह हर कोई जानता है िक अमरीका इसमȂ Ǘकावट डाल रहा है। 

 उपसभाÁय©: आपकी पाटȓ के एक और Îपीकर हȅ ...(Ëयवधान)... Ǜी सीता राम येचुरी जी हȅ। 
...(Ëयवधान)... 

 Ǜी मोहÇमद अमीन: मȅ आपसे आिखरी बात कहना चाहता हँू। हमारे Ģधान मंĝी जी ने 12 िदनȗ के फ़क«  से 
दो ÎटेटमȂ¹स लोक सभा मȂ िदये। एक ÎटेटमȂट उÂहȗने 17 जुलाई को पािकÎतान के िसलिसले मȂ िदया िजसमȂ 
उÂहȗने कहा है िक it has been and remains our consistent position that the starting point of any 
meaningful dialogue with Pakistan is a fulfilment of their commitment in letter and spirit. 12 िदनȗ 
के बाद कल जो ÎटेटमȂट उÂहȗने िदया, देिखए, उसमȂ वह कहते हȅ िक I have said time and again and I 
repeat it right now again that it is impossible for any government in India to work towards full 
normalization of relations with Pakistan unless the government of Pakistan fulfils it in letter and 
spirit. ...(समय की घंटी)... ये दो बयान दो िकÎम के हो गये। 12 िदनȗ के अंदर िकस ताकत ने दबाव डाला है 
िक Ģधान मंĝी ने अपना बयान बदल िलया। जब वह जवाब दȂगे तो मेहरबानी करके इस Ãवायंट का भी जवाब 
दȂ। अब मȅ िफर अपना एक शेर सुना कर आपसे Ǘखसत लेना चाहता हँू— 

वतन की िफĎ कर नादा,ं मुसीबत आने वाली है, 
तेरी बरबािदयȗ के मशवरे हȅ आसमानȗ मȂ, 

न समझोगे तो िमट जाओगे ऐ िहÂदोÎता ंवालȗ, 
तुÇहारी दाÎता ंतक भी न होगी दाÎतानȗ मȂ। 
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 “It is relevant to recall that, in 2004, when the United Progressive Alliance Government 
was formed, its National Common Minimum Programme contained in its foreign policy 
section the following, and I quote, “The UPA government will pursue an independent 
foreign policy keeping in mind its past traditions. This policy will seek to promote multi-
polarity in world relations and oppose all attempts at unilateralism”. It is also significant 
that on relations with the United States, the National Common Minimum Programme 
stated, “Even as it pursues closer engagement and relations with the USA, the UPA 
Government will maintain the independence of India’s foreign policy position on all 
regional and global issues”. 
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THE VICE CHAIRMAN (PROF. P.J. KURIEN): There is one more Speaker. Shri Sitaram 
Yechury. That’s why I am saying. Please conclude. 

 
 THE VICE CHAIRMAN (PROF. P.J. KURIEN): One minute. ...(Interruptions)... 
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Ǜी बृजभषूण ितवारी (उǄर Ģदेश): उपसभाÁय© महोदय, िवदेश मंĝालय की अनुदान मागंȗ पर चचɕ हो 
रही है और इसी के ज़िरए हम अपनी पूरी िवदेश नीित के बारे मȂ चचɕ करȂगे। 

 महोदय, चाण¯य ने कहा था िक िकसी भी देश की िवदेश नीित का जो मु°य मकसद या मु°य ल©य् 
होता है, वह सुर©ा और देशिहत होता है। इन दोनȗ के संदभ« मȂ ही हमȂ अपनी िवदेश नीित का मूÊयाकंन करना 
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चािहए। परÂतु, अगर हम शुǗ से अपनी िवदेश नीित पर ǓȎÍट डालते हȅ तो हमȂ यह लगता है िक हमारी िवदेश 
नीित के दो मु°य आधार रहे हȅ — एक िनजी मिहमा मंडन और दूसरा दलगत Îवाथ«। िनजी मिहमा मंडन का 
मतलब यह है िक जैसे पंिडत जवाहर लाल नेहǗ दुिनया के बहुत बड़े नेता थे, हमारे िजतने भी Ģधान मंĝी हुए, 
उनको बड़े जोर-शोर से Ģचािरत िकया गया, परÂतु जो हमारी बुिनयादी समÎयाए ंथȒ, उनको हम सुलझा नहȒ 
पाए, वह हमारी कसौटी नहȒ रही। जैसे पंिडत जी के जमाने मȂ ही कÌमीर का मामला था, नागालȅड का मामला 
था, ¯यȗिक उस समय ये दोनȗ मामले Ģधान मंĝी के मातहत होते थे, परÂतु वे दोनȗ मामलȗ मȂ उलझ के रह गए 
और उनका कोई नतीजा नहȒ िनकला और आप देखते हȅ िक आज भी कÌमीर का मामला हमारे िसर पर सवार 
है और पािकÎतान के िरÌते के बारे मȂ हम आज भी चचɕ कर रहे हȅ। उसी Ģकार से जो दलगत Îवाथ« हȅ, उनके 
बारे मȂ मȅ कहना चाहता हंू िक अभी आप देिखए िपछली बार हम लोगȗ ने देशिहत मȂ परमाणु क़रार पर काĐेंस 
पाटȓ की सरकार का समथ«न िकया, जैसा िक कहा जाता है िक िवदेश नीित राÍĘीय सहमित पर भी बनती है, 
हमने समथ«न िकया और आपने दलगत Îवाथ« मȂ उसका इÎतेमाल िकया। हमारी िवदेश नीित का जो आधार है, 
सही नहȒ है। दूसरी बात यह है िक इधर दो-तीन सÃताहȗ के अंदर जो घटनाए ंघटी हȅ, उनसे एक तरफ तो 
मेज पर हमारी कूटनीितक िवफलता हुई और उसी के साथ ही साथ िजतने िवरोधाभासी बयान आए, उनसे 
अंतरɕÍĘीय जगत मȂ हमारी जग हंसाई हुई। अब मȅ उसके नुƪȗ पर नहȒ जाना चाहता, जो साझा वƪ शम« 
अल-शेख मȂ िदया गया, कल Ģधान मंĝी जी ने भी उसका उǄर िदया। कोई नहȒ चाहता िक िकसी भी देश के 
साथ, िवशेषकर जो पड़ौसी देश हȅ, उनसे हम युǉ करȂ। हम युǉ नहȒ चाहते, वातɕ चाहते हȅ, शािंत चाहते हȅ, 
परÂतु पािकÎतान की बनावट के बारे मȂ भी हमारा िदमाग साफ होना चािहए िक जब भारत का बंटवारा हुआ 
और पािकÎतान अलग हुआ तो पािकÎतान के उस बंटवारे को हम सब लोग कृिĝम बंटवारा, नकली बंटवारा 
मानते थे, वह Îवाभािवक बंटवारा नहȒ था और पािकÎतान मȂ भी, जो िहÎसे जोड़े गए, वे भी नकली थे और 
इसीिलए हमारे नेता, डा. लोिहया ने इस बात की भिवÍयवाणी की थी िक पािकÎतान की जो बनावट है, 
Ȏ¶य◌ोĐािफकल जो उसकी बनावट है, उसके आधार पर वे एकजुट नहȒ रह सकते, धम« के नाम पर या भाषा 
के नाम पर िकसी राÍĘ को एक सूĝ मȂ नहȒ िपरोया जा सकता, इसिलए वे लोग अपनी अȎÎमता के िलए संघष« 
करȂगे और पािकÎतान की जो सरकार होगी, वह हमेशा इसके िलए भारत को दोषी मानेगी। आपने बंगला देश 
देखा, प°तूिनÎतान हमेशा अपनी आजादी की लड़ाई लड़ता रहा। खान अÅदुल गÄफार खा,ं जो िवभाजन के 
िवरोधी थे, उनकी बात नहȒ मानी गई, वे बराबर लड़ाई लड़ते रहे। बलिूचÎतान के अÅदुल समद खा ंथे, वे भी 
अपनी ÎवायǄता की लड़ाई लड़ते रहे हȅ। 

 इन Ģदेशȗ के जो लोग हȅ, उनको वहा ंदूसरे नंबर का नागिरक माना जाता है। हमȂ अगर इस हकीकत का, 
इस स´चाई का अहसास नहȒ है, जानकारी नहȒ है, तो पािकÎतान के संबंध मȂ हमारी ¯या नीित होगी, यह 
ÎपÍट नहȒ होगा। हम तो मानते थे िक अगर हम अपनी िवदेश नीित को ¶यादा सृजना¾मक बनाए,ं तो हम 
भारत, पािकÎतान और बंगला देश को भी उसमȂ शािमल कर सकते हȅ और एक ढीला-ढाला महासघं बनाया 
जा सकता है, परÂतु उसमȂ खुलकर बात होनी चािहए, ǓȎÍट साफ होनी चािहए। 

 इसी के साथ ही साथ जो गलती हुई है, मȅ माननीय Ģधान मंĝी जी की सदाशयता की तारीफ करता हंू, वे 
बड़े उदार हȅ, बड़े मीठे हȅ, बड़े मधुर हȅ, लेिकन कभी-कभी जो सरकार का अगुआ होता है, देश का नेता होता 
है, उसको बहुत भावुक नहȒ होना चािहए, उसमȂ बहुत सदाशयता नहȒ होनी चािहए, उसको देश के सÇमान 
का भान होना चािहए, जो असिलयत है, उसका ªान होना चािहए और जैसे इस बार गलती हुई है, उसी Ģकार 
2006 मȂ जब हवाना मȂ Ģधान मंĝी Ǜी मनमोहन ȋसह की त¾कालीन राÍĘपित, Ǜी मुशर«फ से मुलाकात हुई थी, 
तो उÂहȗने बातचीत के दरÇयान ऐसे ही कह िदया िक हमारी तरह पािकÎतान भी आतंकवाद झेल रहा है। 
इसका अथ« ¯या हुआ? इसका अथ« यह हुआ िक हमारा और पािकÎतान का, दोनȗ का दुÌमन एक है, दोनȗ 
समान हो गए, यह गलती हुई। 
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 इसी के साथ ही साथ हमने जो साझा बयान िदया, उसमȂ आतंकवाद और समĐ वातɕ, इन दोनȗ को 

अलग कर िदया। मȅ यह मानता हंू िक माननीय Ģधान मंĝी जी ने चाहे िजतने तक«  िदए, माननीय अǗण शौरी 

जी ने उन तकș के बखूबी जवाब िदए, लेिकन कोई भी Ģधान मंĝी जी की सफाई को और उनके तकș को 

मानने के िलए तैयार नहȒ है। जब Îवयं उनके िवदेश सिचव कहते हȅ िक “badly drafted” और उनके रा¶य 

मंĝी बैठे हुए हȅ, वे कहते हȅ िक “it is not a legal document,” ये जो दोनȗ बाते थȒ, उनका कोई जवाब Ģधान 

मंĝी जी ने नहȒ िदया। 

 उपसभाÁय© महोदय, दूसरी बात यह है िक जो G-8 की मीȋटग हुई, उस मीȋटग मȂ िजतने भी ÂयȎू¯लयर 

सÃलायर Đुप हȅ, उÂहȗने कहा िक चाहे CTBT हो, चाहे NPT हो, जब तक हम उस पर दÎतखत नहȒ करȂगे, 

तब तक जो परमाणु संवध«न और पुनसȊशोधन की सहूिलयत है, वह हमȂ नहȒ िमल सकती। तो जो  

G-8 के सÇमेलन का ĢÎताव था, वह भी हमारे िखलाफ था। भारत-अमरीका परमाणु करार के 7 महीने बाद भी 

यह हालत है। अभी िहलेरी ȏ¯लटन भारत आई थȒ, अमरीका के जो वािणȎ¶यक िहत थे, उनके बारे मȂ उनसे 

बात हुई, और सारी बातȂ हुई,ं परÂतु यह बात नहȒ हुई िक परमाणु करार समझौते का अमली जामा कब से शुǘ 

होगा, िबजली कब से बनने लगेगी? उÂहȗने गुजरात मȂ और महाराÍĘ मȂ ताप िवǏुत भȎƺया ंलगाने की बात 

कही, जो करीब 50,000 करोड़ Ǘपए का सौदा था, परÂतु उÂहȗने यह नहȒ बताया िक वे यह काम कब से शुǘ 

करȂगे, यहा ं िबजली का उ¾पादन कब से शुǘ होगा, ¯यȗिक उस समय Ģधान मंĝी जी ने देश को आÌ वÎत 

िकया था िक 3 Ǘपए Ģित यिूनट िबजली िमलेगी, परÂतु जैसा िक आज सबुह भी एक सवाल के जवाब मȂ कहा 

जा रहा था िक समय का कोई आÌ वासन सरकार नहȒ दे रही है िक इसमȂ िकतने साल लगȂगे — 10 साल, 15 

साल, 20 साल। इतने समय मȂ हो सकता है िक यह 3 Ǘपए Ģित यिूनट की िबजली की कीमत 30 Ǘपए Ģित 

यिूनट हो जाए। जैसे अभी ǘस मȂ पनडुÅबी जहाज Gorshkov का दाम िकतना बढ़ गया है। कम से कम देश को 

यह तो बताना चािहए िक यह कब से operationalize होगा। इस बारे मȂ कोई ठोस नतीजा नहȒ िनकल रहा है, 

यह बात सरकार को साफ करनी चािहए। 

 महोदय, जलवायु पिरवत«न के बारे मȂ भी अमरीका, भारत के मुकाबले 20 गुना ¶यादा गैस उ¾सȌजत 

करता है और जो िवकिसत देश हȅ, वे िवकासशील देशȗ और िपछड़े देशȗ पर दबाव बनाना चाहते हȅ िक हम 

उस पर माĝा¾मक रोक लगाए,ं कैसे रोक लगा सकते हȅ? पहले तो हमको अपने िवकास के पथ पर जाने के 

िलए आगे बढ़ना पड़ेगा। Îवाभािवक है िक उसमȂ गैस का उ¾सज«न बढ़ेगा, लेिकन हमारे ऊपर लगाने से पहले, 

अमरीका और दूसरे िवकिसत देश, अपनी गैस के उ¾सज«न पर रोक लगाए,ं तभी तो Âयायपरक बात होगी। 

इसिलए मȅ कहना चाहता हंू िक इस बारे मȂ भारत सरकार का जो Îटȅड है, वह ठीक है, िवशेषकर जयराम 

रमेश जी से मȅ चाहता हंू िक वे इस पर िटके रहȂ। माÂयवर, दूसरी बात यह है िक आतंकवाद के बारे मȂ भी 

हमारा िविभÂन-िविभÂन Ģकार का नजिरया है। अभी िहलेरी ȏ¯लटन आई थी और उÂहȗने कहा िक पािकÎतान 

िपछले साल, डेढ़ साल से आतंकवाद पर िनयĝंण पाने के िलए बडी मेहनत कर रहा है। अब िजन आतंकवादी 

गुटȗ से अमेिरका ĝÎत है, चाहे वह अलकायदा हो या कोई और हो, उसके िलए तो वह आंख िदखाता है और 

िवÌव Îतर पर लड़ाई की बात करता है। हम िजन आतंकवादी गुटȗ से पीिड़त हȅ, उसकी वह चचɕ नहȒ करना 

चाहता है। वह हमȂ सलाह देता है िक आप वातɕ कीिजए, बातचीत कीिजए और उसी के दबाव मȂ, उसी की 

सलाह मȂ शायद यह जो संयुƪ बयान है, वह हमȂ जारी करना पड़ा। यह दोहरा मापदंड आप कैसे करȂगे? अगर 

आतंकवाद के िखलाफ लड़ना है और ईमानदारी से लड़ना है, तो इसके िलए दुिनया के लोगȗ को मजबतूी से 

कोई कदम उठाना चािहए। इसमȂ चाहे िवकासशील देश हȗ या ताकतवर देश हȗ या चाहे कमजोर देश हȗ, 

दोनȗ को िमलकर इस तरफ जाना चािहए। 
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 माÂयवर, हमारे जो पड़ोसी देश हȅ, आज उनसे हमारे िरÌते ठीक नहȒ हȅ। पचास के दशक मȂ जब इन 
देशȗ मȂ समाजवादी लोगȗ का राज था, तब हमारे िरÌते बहुत ही बेहतर थे। आज नेपाल के साथ हमारे िरÌते 
कैसे हȅ? आज नेपाल मȂ लोकतंĝ है, परंतु वहा ंमाओवादी शȎƪ या जो माओवादी गुट है, वह हमेशा भारत 
िवरोधी Ģचार करता रहता है। आज उसकी ताकत बढ़ गई है। उसी Ģकार से बमɕ है। आज बमɕ मȂ ¯या ȎÎथित 
है? हम तो कहते हȅ िक हमारी िवदेश नीित का जो आधार है लोकतंĝ, आज बमɕ मȂ उसी लोकतंĝ की ह¾या हो 
रही है। वहा ंकी जो नेता सुकी है, वह िकतने वषș से जेल मȂ बंद है और उसके ऊपर झठूा मुकदमा चलाया जा 
रहा है। एक तरफ मुकदमा चलाया जाए और दूसरी तरफ चुनाव की घोषणा कर दे और हमारे मंĝी या हमारे 
जो Ģितिनिध वहा ंजाते हȅ, वह एक लÄज़ भी, कोई बात नहȒ करना चाहते हȅ। इस Ģकार से आज बमɕ मȂ चीन 
का असर बढ़ रहा है। माÂयवर, मȅ कहना चाहता हँू िक इन पड़ोसी देशȗ के साथ भी हमारे िरÌते कैसे हȗ, इस 
पर हमȂ सोचना चािहए। 

 माÂयवर, दूसरी तरफ चीन िपछले कई सालȗ से जो भी मुǈे भारत को नुकसान पहंुचाने वाले हȅ, उÂहȒ मुǈȗ 
पर वह ¶यादा बोलता है, चाहे वह सुर©ा पिरषद मȂ Îथायी सदÎयता का मामला हो, चाहे परमाणु  
समझौता हो, चाहे एिशयन बȅक से कज« लेने की बात हो और चाहे अǗणाचल Ģदेश का मामला हो। इितहास के 
िजस ĥामक Ëया°या का सहारा ितÅबत और अǗणाचल के मामले मȂ चीन करता है, कभी अशोक का भी राज 
शेनयागं तक था और चीन पर मंगोल लोग राज करते थे। बीसवȒ सदी मȂ इितहास मȂ बड़ा पिरवत«न हुआ, 
इसिलए ितÅबत की आज़ादी को चीन को Îवीकार करना चािहए। हमारी िवदेश नीित चीन की संवेदनशीलता 
को आघात पहंुचाने वाली नहȒ रही है, इसिलए मȅ यहा ंपर यह भी कहना चाहता हँू िक सâ 1936 मȂ पंिडत 
जवाहर लाल नेहǘ जब ऑल इंिडया काĐेंस किमटी के अÁय© थे, तो उÂहȗने ऑल इंिडया काĐेंस किमटी का 
एक िवदेश िवभाग बनाया था और उस िवदेश िवभाग के सिचव डॉ. राम मनोहर लोिहया को िनयुƪ िकया था। 
उस समय Non-Alignment यानी “िबन लगाव नीित” की जो बुिनयाद रखी गई, उसका आधार यह था िक 
दुिनया के जो साĦा¶यवादी देश हȅ या जो सैिनक गुट हȅ, उन गुटȗ से अलग रह कर, भारत एक तीसरी दुिनया 
की ताकत बनाएगा और इन त¾वȗ यानी साĦा¶यवाद और सैिनक तानाशाही या सैिनक गुटȗ के िखलाफ 
लड़ेगा ...(समय की घंटी)...। 

 उपसभाÁय© (Ģो.पी. जे. कुिरयन): ितवारी जी, आप समाÃत कीिजए, आपका समय समाÃत हो गया  
है। 

 Ǜी बृजभूषण ितवारी: माÂयवर, मȅ बस दो िमनट मȂ अपनी बात समाÃत करता हँू। मȅ यह कहना चाहता हँू 
िक आज िवकिसत देशȗ के छाटे और बड़े दो गुट हȅ, वे तीसरी दुिनया के िखलाफ खड़े हȅ। आज 118 देशȗ के 
छ: अरब मȂ से पाचं अरब लोग भखू, गरीबी और कुपोषण के िशकार हȅ। तीसरी दुिनया का जो भğ वग« है, 
िजसकी जीवनशैली और िदमाग िवकिसत देशȗ के भğ वग« के समान है। डॉ. लोिहया ने दुिनया मȂ सात 
अÂयायȗ का िजĎ िकया था, िजनके िवǗǉ अंतराÍĘीय िसिवल नाफमɕनी की आवÌयकता है और उसका Ģथम 
अंग यह होगा िक हम इनके िखलाफ एक मोचɕ खड़ा करȂ और दूसरी तरफ जो भğ वग« हȅ, उनकी जीवनशैली 
और िदमाग को भी बदलने की कोिशश करȂ। 

 माÂयवर, इसी के साथ-साथ िवदेश िवभाग की तरफ से कई संÎथाएं चलाई जा रही हȅ। उसमȂ एक Indian 
Council of World Affairs है, आज उसकी ȎÎथित बहुत ही दयनीय है। यह राजनैितक लोगȗ की शरणÎथली 
बन गई है। िजस िवदेश िवभाग के अिधकारी को सजा देनी हो, Indian Council of World Affairs को उसके 
िजÇमे कर िदया जाता है। 

 उसी Ģकार से इंिडयन कȚिसल ऑफ िरसच«, इंिडयन कȚिसल ऑफ कÊचरल िरलेशंस का है। उनकी  
¯या ȎÎथित है? भारत का, ¯या िवजन है दुिनया मȂ हमारे गाधंी के बारे मȂ? हमारे जो नेता हȅ, पुरखे हȅ, उनके 
बारे मȂ ¯या हमारी कोई ǓȎÍट है, हम साÎंकृितक ǘप से अपने तमाम ऐसे देश, जो पड़ौसी देश हȅ, उनसे बेहतर 
िरÌते कर सकȂ , इसके िलए रीजनल िडÃलोमेसी पर बहस की  आवÌयकता है। उसी के  साथ ही  साथ इȎÂÎÜयूट 
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ऑफ िडफȂ स Îटडीज ए½ड एनािलिसस मȂ भी जो हमारे िवकिसत देश हȅ, पड़ौसी देश हȅ उनके साथ हमारी 
¯या रणनीित होगी? वह देखना चािहए। 

 अÂत मȂ मȅ यह कहना चाहता हंू िक जो हमारे साक«  देश के िवǏाथȓ आते हȅ, उनको उतनी ही फीस देनी 
पड़ती है िजतनी अमेिरका के लोगȗ को। तो मेरा यह कहना है िक इनकी फीस आप कम किरए। उसी के साथ 
ही साथ जब Ǜी चÂğशेखर Ģधान मंĝी थे, उÂहȗने कोइराला फाउ½डेशन बनाया था। मȅ कहना चाहता हंू िक 
उसी Ģकार से मुजीबुर«हमान, आंगसान के ऐसे तमाम फाउ½डेशन बनाना चािहए, िजससे हमारे िरÌते अ´छे हो 
सकȂ । अÂत मȂ मȅ कहना चाहता हंू िक...(Ëयवधान).... 

 उपसभाÁय© (Ģो. पी.जे. कुिरयन): बस हो गया। 

 Ǜी बृजभूषण ितवारी: मȅ सरकार को यह बताना चाहता हंू िक इितहास और संÎकृित से िवदेश नीित को 
जोिड़ए और उसी के साथ ही साथ इस िवदेश नीित को, जैसा चाण¯य जी ने कहा, सुर©ा और देश िहत के 
आधार पर बनाइए, तभी देश का Îवािभमान, देश की सुर©ा और देश का िहत साधन हो सकेगा। महोदय, मȅ 
इÂही शÅदȗ के साथ अपनी बात समाÃत करता हंू। 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you Tiwariji. Now, Dr. Malaisamy. 
You have seven minutes. 

 DR. K. MALAISAMY (Tamil Nadu): Mr. Vice-Chairman, Sir, I thank you not only for having 
given me a chance to speak but also for your prospective patient hearing without causing any 
hindrance. ...(Interruptions)... Sir, I am fully conscious that I should not take away the Chair’s 
precious time unnecessarily, unless you are extra-considerate under special circumstances and 
on merit. 

 Sir, now, I come to the subject. On seeing the outlay and the outcome, we are happy to 
note that the allocations have been increased by about Rs. 1,300 crores this year over and above 
the last few years allocations to achieve the objectives of the Ministry of External Affairs, namely, 
to promote and to maintain the peaceful and stable external environment throughout the length 
and breadth of the world, besides enhancing the socio-economic development of the country. 
Besides, they have also to do some other things in terms of our international relations. Sir, to 
achieve this objective, one should have an organisation, structure, manpower and operation. 
Sir, the Ministry of External Affairs has got about 175 missions throughout the length and breadth 
of the world and it has got its own headquarter, centre and sub-centres, and by means of their 
bilateral, regional and international relations they are functioning throughout the world. So, this is 
how we are given to understand. When I look at the Plan and the Non-Plan allocations, I find 
that the Non-Plan allocations are much more than the Plan allocations. And, they have given a 
sizeable chunk of the allocations for major projects in the neighbouring countries like 
Afghanistan, Myanmar, Bhutan, etc. 

 Sir coming back to the point, ever since we attained Independence, we have been 
maintaining a unique policy in the foreign affairs in terms of non-alignment, without joining either 
this group or that group. I mean, we have been maintaining our own Non-alignment policy ever 
since from the date of Pandit Nehruji. We have been one of very few countries which speak 
against racial discrimination, undemocratic ways and against all  other unethical  things. In  other 
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words, a forward-looking, a revolutionary approach was being adopted by India since very 

beginning. But, unfortunately, Sir, over a period of time, the policy followed by India earlier, like 

the policy of Non-Alignment and other foreign policies like that, started becoming weak and 

there was a decline and fall. They may try to give many other reasons for this. Sir, I am also 

inclined to agree that globalisation and many other issues, namely, financial crisis, climate, 

recession, terrorism, nuclear disarmament, etc., are responsible for macro-level and 
international level problems. 

 Sir, I would also like to mention about energy and food security. Coming to very core area, 

the major issue, which has a direct bearing on our foreign affairs relationship, is our relationship 
with Pakistan and Sri Lanka. 

 Ever since Pakistan was born from India, I am sorry to say, it is an eyesore in every way. 

Pakistan always happens to be troublemaker but India, unfortunately, could never become a 

trouble-shooter. When there is a troublemaker, there should be a trouble-shooter. 

Unfortunately, we could never become a trouble-shooter, and, with the result, what happened 

was, from that day when Pakistan was born till date, India could not maintain a good relationship 

with Pakistan. Sir, as a result of it, what happened was, in every way, whatever has been your 

strategy, whatever has been the relationship, whatever manageability and manoeuvrability you 

have, nothing was paid and the relationship remained as it ever was. I think, it is going from bad 

to worse. I would like to mention here two major incidents. In Jammu and Kashmir, we have not 

been able to control terrorism. The law and order situation has been bad there. There is also 

outbreak of violence. As a result of all this, terrorism in our country is growing every day. Due to 

terrorism, two major incidents that took place was Kabul incident and the Mumbai blasts on 

26/11. These are the major incidents about which everyone is aware of and we are not able to 
forget them. This is the way the Pakistan is taking its relationship. 

 Sir, my speech will never be complete unless I touch upon Sri Lanka. Sri Lanka is an 

eyesore not only to Tamil Nadu but to the entire India. Sir, you are fully aware of it. You are from 

the adjoining State of Tamil Nadu. You are fully aware of the problems which are there in Sri 

Lanka. I have talked about this many times. I have expressed my views in several fora that the 

approach of the Government of India always happens to be slack, slow, sluggish in handling the 

Sri Lanka issue. Sri Lanka depends on India in so many ways. Sir, from the figures one can see 

that India is the largest supporter of trade in terms of turnover. One-sixth of their total turnover 

depends upon India. Secondly, Sir, we are given to understand that India is the fourth largest 

investor in Sri Lanka. There are several MoUs which show that Sir Lanka depends on India in 

various ways. But in spite of all the powers with us, in spite of the supremacy that India has, we 

are not able to handle the Sri Lankan problem. On the other hand, the big genocide took place 

and a large number of people killed. A large number of men and women of Srilankan Tamils were 
killed. Hospitals were bombarded; schools were bombarded. What I am trying  to say is, in spite 
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of all that, the Government of India could not stand up and did nothing at all. On the other hand, 

now they are trying to mention several other things. I will come to that later on. So, these are the 
two major things which have arisen. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have to conclude. 

 DR. K. MALAISAMY: Sir, due to paucity of time, I am leaving the Ceylon issue, the Sri 

Lankan issue here. I am coming to the fishermen problem. Mr. Vice-Chairman, you must be 

aware that on 26.10.2008, a special envoy from Rajapakse was asked to come to Delhi and an 

understanding was reached between India and Sri Lanka that if any fisherman happens to cross 

the International Maritime Boundary Line, then on how it should be handled and how the 

interests of the fisherman should be taken care of. But even today, what is happening? 
...(Time-bell)... Sir, I have not yet touched the core issue. I am only halfway through. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have made the most important point 
already, about Sri Lanka. Your time is over. 

 DR. K. MALAISAMY: Sir, I thought I had ten minutes. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, you had only seven minutes. You have 
already taken eight minutes. You may take one more minute. 

 DR. K. MALAISAMY: Sir, you have been kind to me. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Then you can take one-and-a-half minutes!  

 DR. K. MALAISAMY: Sir, the core point that I wish to make is about the failures of our 

foreign policy. The hon. Minister must take serious note of how we have failed in one after the 

other issue. Instead of maintaining our unique place, we have failed miserably. The first issue is 

about our failure with neighbours. Talking of Pakistan, we are not able to teach a lesson to 

Pakistan. We did not know how to proceed in our talks with them. In my opinion, after having 

come back to power with a big mandate, the Government can now afford to be a little stronger 

and assertive and even aggressive; a tough language can be used. They must know how to deal 

with Pakistan. It is 50 years and they are still learning. So, my first point is about how they have 

failed with Pakistan. I am told — the hon. Minister should correct me if I am wrong — during the 

time of Musharraf, it would have been done well, but unfortunately, in their quest to find a more 
opportune moment, they delayed it. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Don’t go into details; you have already said 
it. 

 DR. K. MALAISAMY: I have already talked about Sri Lanka. Sir, in Nepal, the Maoist regime 

was not accepted. They failed in Myanmar because they did not know enough about the 
fundamental issues in Myanmar. 
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 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Leave some points for others too. 

 DR. K. MALAISAMY: Sir, the border issue is yet to be resolved with China. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Leave it for others. 

 DR. K. MALAISAMY: Sir, we have failed on all these issues. There is an impression that 
they are under pressure from USA. Is it good? We are a rising power. How can the Government 
give an impression that we are still under the control of some other country? Sir... 
...(Interruptions)... there is lack of a proper anti-terror policy. They must give serious thought 
about how to defend the country, how to make measures more effective, adequate and 
manageable. The most important point, Sir, is that we have got regions, the South, North, East 
and West. They must develop and strengthen regions so that these regions could fight for us. 
That needs to be developed. 

 Lastly, Sir, the Indians living abroad are of the impression that they are not being taken care 
of adequately by the embassies in the foreign countries. They should be taken care of. 
Secondly, Malaysia, Singapore and Ceylon are places where lots of  amilians reside. In such 
places, Tamil-speaking, Tamil-knowing Ambassadors could be posted. These are my two major 
requests. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): But you did not speak in Tamil! Shri N.K. 
Singh. 

 SHRI N.K. SINGH (Bihar): Mr. Vice-Chairman Sir, I would like to refer to an anecdote 
here. When I joined the Indian Foreign Service as a Commissioner before moving over to the 
Indian Administrative Service, I had jokingly enquired from many of my colleagues of what 
diplomacy would mean for me...(Interruptions)... and they said, it is not doing very much; it is 
about alcohol, protocol and Jerry Tol! I think, obviously, many things have moved ahead of that 
and I think that the new Minister of State for Foreign Affairs and the Foreign Affairs Minister would 
be finding themselves perilously perched always between a cliche and an indiscretion. Now, 
overlooking the fact that you would be embroiled in either of these cliches or indiscretion, in a 
more serious vein, Henry Kissinger, writing on Essays in History, describes diplomacy as �a 
constant struggle to anticipate events and to remain ahead of the curve of history�. The question 
that I want to ask myself is, whether the present Ministry of External Affairs, in the way in which 
they are organised, the way in which their institutions work, in which their research institutions 
work and the way they function, is poised to remain ahead of the curve of history and to be able 
to anticipate events? 

 The answer regrettably, Sir, is no. Therefore, in that spirit, I have a few suggestions to 
make. First and foremost, the Ministry of External Affairs is perhaps the only unique Ministry in all 
the Central Ministries which combines three or four different kinds of functions. First and 
foremost, it is the principal organ for the formulation of foreign policy; it is also the arm for 
implementing the policy; it also involves dynamics of implementing the policy and, at the same 
time, they are themselves managing the huge manpower resource of the Ministry of External 
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Affairs. It is managing 160 missions abroad, imparting training and fostering the kind of research 

which is required for policy making. Sir, international analysts have said that this is a very poor 

way of organising External Affairs Ministry. We have three Secretaries. But two Secretaries 

always crane for meaningful work because the entire work of the Ministry of External Affairs — 

the policy making work, implementation of the work and the conduct and diplomacy abroad — 

is all concentrated in the hands of the Foreign Secretary, no matter, however, competent they 

are. We have had a tremendous, stellar record of competent Foreign Secretaries including the 

present one. Sir, the first thing that I urge the Minister is how that you are likely to have a  

new Foreign Secretary in the next few days, would you consider re-organising the Ministry of 

External Affairs so that the functions of policy making and policy formulation on one side, 

manpower management, skill inculcation and research on the other side, are segregated into 

entities which are reasonably autonomous and can function in a manner which makes them 

efficient? 

 Sir, my second point is, look at the kind of research organisations that we have. The two or 

three research organisations which the External Affairs Ministry itself sponsors are strapped of 

funds and strapped of talent and they need to be vastly rejuvenated. We do not have a single 

world-class think-tank and research organisation to be able to give the kind of advice and policy 

options which enables us to anticipate events and remain ahead of curve of history. Mr. Minister 

have a look at the kind of research organisations, rejuvenate existing ones, renovate them, 

reinvent others, seek the best collaboration and seek the best international benchmarking so 

that India can have its own research organisations instead of being dependent on — as my great 

friend, Arun Shourie, was doing to quote constantly — from research works done in 

organisations elsewhere in the world with little or no contribution made from indigenously-based 

research organisations. 

 Sir, my third point is the point which Arun Shourie has mentioned, but I would like to just 

elaborate on it. Look at the kind of meagre resources and the paucity of funds with the External 

Affairs Ministry. The present Foreign Secretary, who is likely to demit office in the next few days, 

had taken upon his first commitment to double the resources of the Ministry of External Affairs. 

The fact that the former Foreign Minister is now the Finance Minister should, in some way, melt 

his heart. Let us look at some of the figures that we have. We have thirty times less resources 

than, perhaps, many of the other developing countries, as a percentage of our Budget. The 

MEA’s expenditure as a percentage of national Budget is just 0.75 per cent compared to 1 per 

cent of Singapore, compared to 2 per cent of Scandinavian countries and compared to thirty 

times which is there in some of the other countries. Please have a look at the paucity of funds 

because you cannot run India as an important economic and political power with the kind of 

paucity of resources. And, what is worse? The ratio of deployment between the headquarters 

and between the embassies abroad is skewed up. It is one is to four. We  cannot  have such a 
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skewed up ratio. First of all, the resources are poor and ratios are skewed up. Please have a 

look at that. 

 Sir, unfortunately, when Hillary Clinton comes — she is the Secretary of State — there is 

the huge stamp of the Foreign Office in the making of American policy and the making of global 

policy. Compared to that, the centrality of the role of External Affairs Ministry in our policy-

making matrix is next to negligible. Nobody listen to them. The External Affairs Ministry has little 

reach, for instance, in petroleum diplomacy, in economic affairs diplomacy and in commerce 

diplomacy. Without taking over the functions of these Ministries which I will certainly not like to 

advocate, a coordinated mechanism needs to be brought in which can assign to the Ministry of 

External Affairs a centrality of role. 

 Now, my fourth point, and I will quickly go over this. As India increasingly becomes an 

economic super power hopefully, and increasingly becomes more than more inter-dependent 

with the world, the External Affairs Ministry has to serve many challenges. Is it the best way in 

which we are serving the challenge of promoting India’s commercial interest, promoting the 

brand image, seeking investment opportunities abroad, serving the interests of Indian 

corporates as we compete with the Chinese say in seeking oil equities, in Africa in seeking coal 

equities, in Australia, and seeking equities in Latin American countries? Not regrettably so. So, 

how does the Ministry begin to induct more talent, induct professionals, induct people with 

domain knowledge, maybe on a contractual basis, but to be able to strengthen itself to serve our 

needs of investment, commerce and a brand creation? ...(Time-bell)... So, in some ways, the 

Ministry has to really re-invent itself. 

 Finally, Sir, the Ministry needs to have a rolling plan. ...(Time-bell)... I will just take one or 

two minutes and seek your indulgence, Sir. The Ministry needs to have a rolling plan on 

acquisition of new properties, on upgrading its properties, and, hopefully, tweaking up the 

entertainment allowance of Missions abroad which is largely spent on Members of Parliament like 

us when we are travelling, and be able to have a kind of an entertainment allowance which 

enables them to entertain people in the way in which entertainment is expected. Please, have a 

rolling plan on some of these important supporting things which can strengthen the institution. 

Institutional reform, Sir, is central. If you do not have institutional reform, you will be in trouble. I 

will end only by saying what Lord Palmerston had said about foreign policy and diplomacy in 

1784 that we have no eternal allies and we have no perpetual enemies. Our interests are eternal 

and perpetual. And, it is our duty to serve these interests. I am afraid that the conduct of our 

diplomacy, the institutions designed to conduct diplomacy, the process of decision making, the 

delegation of authority, is not well designed to serve this interest eternally or perpetually. Archaic 

institution will yield only poor drafts. We will then debate who is the author of the poor drafts and 

how to assign responsibilities in one ...(Time-bellrings)... or the other. Reform the archaic 

institution. Thank you, Sir. 
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 SHRI M.P. ACHUTHAN (Kerala): Sir, for many years, after independence, the one area, 

where there was a national consensus, was foreign policy. Even though there were sharp 

differences in our domestic policies between parties, in the matters of foreign policy, there was a 

national consensus. But, during the last few years, especially, after early 90s, the processes 

changed and there was a shift in foreign policy. Now, it has become a very controversial issue. 

The reason is that the shift occurred in our internal policy. Generally, we used to say that the 

foreign policy is the extension of domestic policy. And, in the domestic policy, the main change 

was in the economic policy. The induction of the neo-liberal economic policy from early 90s has 

affected our foreign policy thrust. It has culminated in the Indo-US nuclear deal. I have no time to 

explain the details. Shri Ashwani Kumar has truthfully said that it is one of the biggest 

achievements during the last many years. He has mentioned and appreciated the role played by 

our diplomats, officials and politicians. But, he omitted one segment — the role played by the 

corporate houses in India and in America. Recently, in the U.S. Senate, it was said that big 

lobbying was done and some corporate firms in India had lobbied for Indo-US nuclear deal. 

 Why did they spend millions of dollars for the Indo-US nuclear deal? It is because of their 
interests. That is what we are paying for it. 

 Hon. Arun Shourie ji spoke about the Hyde Act and said that the touchstone of all the 
policies of America towards India now is this act. The abiding the American law, that is, Hyde 
Act will affect. According to a provision in the Hyde Act, all the actions or policies of Government 
of India must be in tune with the United States, and, must be in conformity with the interests of 
the United States. So many examples are there. Take the latest case of Indo-Iran-Pakistan gas 
pipeline. What is its fate? Occasionally, we say that it is there but, practically, we are out of the 
project. 

 On climate change, even yesterday, hon. Prime Minister said that we do not agree with the 
capping of the greenhouse gas emissions. But if you read the Major Economies Forum 
statement on climate change and the G-8 statement together, then, you can say that we are 
yielding to the pressure of the United States to put some cap on gas emissions because it is in 
the interests of the United States. They are compelling us to do this because if India yields to the 
pressure of the United States on this score, then, they can line up all other developing countries, 
and, other developing countries will not be in a position to withstand the pressure of the United 
States on this issue. That is the position. Now, the shift in the foreign policy of India is in favour 
of the United States and is in favour of the multinational corporations and corporate houses in 
India. ...(Time-bell)... Sir, my next point is about our relationship with our neighbours 
...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have one minute more.  

 SHRI M.P. ACHUTHAN: Sir, practically, our relationship with our neighbours is not so 
good, but even on the issue of efforts to normalise our relations with Pakistan, I differ with what 
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Shourie ji has said. We must make all efforts to improve relations with Pakistan. 
...(Interruptions)... 

 Sir, my last point is that in trying to improve our relations with our neighbours, we must not 
compromise with our principles, especially, with Myanmar. It is a military dictatorship. We 
cannot ignore the fighting people of Myanmar ...(Time-bellrings)... the democratic forces of 
Myanmar. ...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, it is already seven minutes. 
...(Interruptions)... What can I do? Instead of five minutes, he has taken seven minutes. 
...(Interruptions)... I gave him two more minutes. ...(Interruptions)... No, no. It’s not that, 
Raja ji. Instead of five minutes, he took seven minutes. That is why, I stopped him. 
...(Interruptions)... That is your view. 

 SHRI SITARAM YECHURY (West Bengal): Sir, howsoever noble they may be, please don’t 
invoke the past generations by calling him ‘Raja ji’. Call him, Mr. Raja, or, Shri Raja. 
...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): It is our comrade Rajaji. Now, Shri Ram 
Jethmalani. So, that is a ‘Ram’. Either Raja or Ram or Sita is coming. 

 SHRI SITARAM YECHURY: Sir, all are on this side. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That’s true. Yes, Mr. Jethmalani. 

 SHRI RAM JETHMALANI (Nominated): Sir, may I first clear up the time factor? I have my 
time. I have the time of the RJD party and I have the time of all the Independents who are not 
participating. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I should clarify it. In case of Independents, 
Others have 44 minutes and there are 13 names; Independent Nominated have nine minutes and 
you are the only one. So, you will get full nine minutes. 

 SHRI RAM JETHMALANI: But, Sir, I should have nine minutes plus RJD time. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. You please start. 

 SHRI RAM JETHMALANI: Sir, above all, I am told that in this House, maiden speeches are 
entitled to some special indulgence. Mine is not a maiden speech; mine is a separation speech. 
It’s a welfare speech and perhaps the last speech which I am making on the floor of the House. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. We don’t agree. 

 SHRI RAM JETHMALANI: My term is coming to an end and I am not coming back. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You are not a prophet. 

 SHRI RAM JETHMALANI: All right, Sir. So, at least, bear that in mind. 

 SHRI SITARAM YECHURY: Sir, one thing is very consistent about Shri Ram Jethmalani is, 
he always keeps coming back. 
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 SHRI S.S. AHLUWALIA (Jharkhand): He always promises that he will not come, but he 
comes back. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He does not come. Somebody brings him 
here. 

 SHRI RAM JETHMALANI: Sir, I have heard with great attention the opening speech of my 
friend, Ashwani, and then the next speech of my friend, Arun, on this side, and, of course, I 
have heard all the other interesting speeches. There is one point with which I heartily agree in 
Ashwani’s speech. What he said was that India must cultivate what is called ‘soft power’. But, 
Sir, ‘soft power’ does not come from the pursuit of foreign policy. ‘Soft power’ comes from the 
presence of intellectuals in this country, our ancient civilization, our scientists, our free Press, 
our journalists and our great democracy that we practise in this country. Whenever I go abroad, I 
am looked upon as a citizen of the great Indian democracy. That brings me respect and attention 
from every quarter where I go. And, Sir, after the last Elections, that took place in May, 
admiration of the free world for India has risen sky high, particularly the respect for our Election 
Commission. People ask me that what is this Election Commission that you have got which 
manages this vast country containing more than a billion people and so many voters, so many 
constituencies, so many ballot boxes and so on. 

 So, Sir, I am very happy that the people of this country have placed their destiny for the next 
five years in the hands of this Government. But I do wish to tell this Government that people have 
paid and shown gratitude for the qualities of the Prime Minister, and his highest quality is his 
integrity. And, if any thing happens which dilutes that reputation, I am afraid, our democracy will 
be in a bad shape and the ruling party of today will perhaps find it hard to maintain its power and 
prestige. 

 Sir, I will talk of one or two subjects which deal with this aspect of the matter. But I do not 
propose to deal with the whole spectrum of foreign policy. I wish to concentrate only on five 
items. And I will devote a couple of minutes to each of these items. 

 Sir, the first item is our relations with Pakistan. We must understand Pakistan. We must 
understand Pakistan’s difficulties. There is one point, which must be noticed, and which does 
not seem to be noticed at all, is that we have had accentuated problems with Pakistan whenever 
Pakistan’s democracy has been eclipsed and some military dictator has taken over. And 
whenever democracy has returned — unfortunately, those periods are very, very brief — to 
Pakistan our relations have eased up and we have always found ourselves in a position to sit 
across the table and decide and find solutions to all our problems. 

 Sir, I do not wish to go into the past because of paucity of time. But let me talk of this vital 
change that has taken place today in Pakistan. Have you ever heard in the history of Indo-Pak 
relations a Prime Minister of Pakistan openly declaring in public that those persons who are 
creating trouble for India and Kashmir are terrorists?  No other Prime Minister of  Pakistan  has 
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ever said it. And what was our response to this statement of the Prime Minister of Pakistan? We 
should have publically acknowledged the value of this statement. We should have held his hand. 
And what is important is that the Pakistan Army should not leave its barracks and assume power 
and the governance of the country in Pakistan. 

 The more we attack elected leaders of Pakistan and try to score brownie points over them 
through verbal battles that are going on in this country, the more we weaken Pakistan’s 
democracy and give its army an opportunity to leave barracks and gain into positions of power. 
How have they sustained their military power whenever they have gained into the positions of the 
power? 

 Sir, they have done it only by setting up the bogey of India’s threat to their independence. 
With that threat, they managed to deprive the Americans of the Soviet money, which the 
Americans have poured into Pakistan. This whole ISI and Army combination has come into 
existence only because they have succeeded in creating the bogey of India being a danger to 
Pakistan. 

 Sir, my friend, Arun Shourie, and all others who are here who are making so much noise 
and big argument about what the * Prime Minister of India said in Sharm el-Sheikh statement of 
his. It is all fighting over words which do not matter. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The word * is expunged. 

 SHRI RAM JETHMALANI: Sir, I address him as our distinguished Prime Minister and my 
beloved Prime Minister. These certificates do not matter at all. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): But it is from an erudite lawyer. 

 SHRI RAM JETHMALANI: Sir, in my opinion, this statement has to be understood in the 
context of some events about which I suspect hon. Members do not know. 

 Sir, in 2006, in India, our politicians and some of our people in power made statements 
about Pakistan’s atrocities and its use of force to curb democratic dissent in the State of 
Balochistan. Pakistan rudely retorted, ‘Please mind your own business, and don’t interfere in the 
affairs of Balochistan. It is our internal problem.’ 

 Sir, it is true that in a sense it is an internal problem of Pakistan. But modern international 
law also recognises that the manner in which you deal with your own subjects and deny human 
rights to your own subjects is no longer a subject of domestic jurisdiction, but is a matter of 
international concern. But, Sir, these modern notions of international law are also not widely 
known and we should have politely, and in a friendly manner, told Pakistan that we are only 
giving you friendly advice that don’t curb dissent with atrocious force and  violence and  please 

*Expunged as ordered by the Chair. 
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deal with them more gently and on a more rational plane. But, Sir, unfortunately, our relations 

have been such that nobody has taken it seriously and I am not surprised that the Prime Minister 

of Pakistan told our Prime Minister that you have been attacking us on Balochistan, let us 

discuss this Balochistan problem and that’s how Balochistan came to be included because of 

the events of 2006. Sir, all that has been said is that we will deal with other problems, with all 

other problems which bedevil our relations, but, we shall not merely make them contingent upon 
the solution of the problem of terrorism. 

 Sir, the one question that the Ministry of External Affairs must consider is, terrorism is a 

problem which we have to consider. Terrorism is a problem which, unfortunately, is backed by 

religious considerations. This is a fact which also complicates the problem. But, what is the 

solution of this problem? The solution of this problem is that we must first attack the ideological 

foundations of the terrorist movement which is causing so much problem for us and problems 
throughout the world today. The ideological foundation of terrorism is founded on religion. 

 Sir, when I talk of religion, I don’t mean to be disrespectful of the great religion of Islam. I 

personally think that it is one of the greatest religions. I believe that the Prophet of Islam was one 

of the greatest Prophets of the world. But, Sir, that Islam has to be explained and the greatest 

responsibility, in my opinion, and I mean no disrespect to anybody, is on the shoulders of the 

intellectuals who profess the religion of Islam, who know Islam better and whose words will carry 

greater weight than my weight or the weight of Mr. Arun Shourie or the weight of the Foreign 
Minister.  

 Sir, I am very happy that Darul Uloom called for a meeting where they had about 1000 

clerics drawn from the world over and condemned terrorism as being wholly, wholly opposed to 

the teachings of the Prophet of Islam. Sir, our great Bollywood actor, Shah Rukh Khan, the 

other day, made a statement and said that unfortunate part of today’s current scene is that there 

are two kinds of Islam — one is the original Islam of the Prophet of Islam and the other is 

counterfeit Islam which is being talked about by some misguided Mullahs who are trying to 

indoctrinate younger minds who are prepared to sacrifice their lives and kill others. Sir, the 

ideological foundations of terrorism are that there is a duty, and a religious duty, of jehad created 

by the Holy Koran. Sir, I am a student of the Holy Koran. I have read the Holy Koran from the first 

word to the last word. The word ‘jehad’ does not exist in the whole of Koran. There is a word 

‘mujahideen’ which occurs in a different context altogether. But, has Koran ever said that jehad 

be conducted, and particularly, the jehad of the kind, for example, which took place on 26th 

November in Mumbai that you kill innocent people who are having their dinner, shoot them 

down, shoot down children and women, shoot down people sleeping comfortably in their beds 

and you are promised that you are going to heaven? And, in heaven, you will get the pleasures 

of heaven which have been described by some people. Sir, I have been telling my friends, to 
whomsoever I can speak to, that please understand the implications of this doctrine that is being 
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briefed that you go there, you will get into the paradise and you will soon get the beauties of 

paradise at your command. Sir, God is not running a brothel for the benefit of these terrorists. 

...(Time-bell)... This is what they are doing to their God who has 99 names in the Holy Koran, 

in the Muslim literature. Sir, therefore, you find and attack the doctrinal foundations of terrorism. 

The Ministry of External Affairs will have to put their heads together, take the help of other 

intellectuals and make them go round the world and put these terrorists to shame. Sir, therefore, 

you don’t have to humiliate Pakistan by asking them for a confession. You confessed that 

terrorists are coming from Pakistan. You confessed that these are Pakistanis. But these do not 

serve any purpose at all. Tell the Pakistan Prime Minister as President Musharraf did on the 12th 

of September, 2001. What he did was, he told the Mullahs that please close down these 

madrasas, and in these, the education would have to be improved. Sir, instead of talking to 

Pakistan about other things, you should tell the Prime Minister of Pakistan that we want to go 

round and see that all those madrasas in which hate and hatred are being propagated and 
‘Hindu India’ is told as the devil, which has to be incarcerated for all time....(Time Bell rings)... 

 SHRI RAJNITI PRASAD (Bihar): Sir, give a few minutes from my time. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Rajniti Prasadji, you have no time, but you 

are giving him time! How is that possible? ...(Interruptions)... Your name is not there. How 
many more minutes will you take? 

 SHRI RAM JETHMALANI: Sir, I will take three or four minutes more. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. Fine. 

 SHRI RAM JETHMALANI: Sir, July 20 is the date on which 20 years expire, when one of the 

greatest women of the world was put under house arrest in Burma. In my opinion, she is the icon 

of modern democracy. She is the woman who has been fighting for the human rights of the 

people of Myanmar, and, Sir, out of 20 years, she has passed 13 years under house arrest,, and 

7 years, in the jail, in prison. In the prison, what is the charge against her? And, Sir, the verdict 

is coming tomorrow. 31st July is the date for the delivery of the judgment against that poor 

woman. What is the case against her? The case against her is, “You have broken your detention 

rules by meeting an unidentified American.” Who that unidentified American is, nobody knows. 

“He came to your house!” How did he come to her house? He came by swimming through a 

river. By swimming through a river—because her house is so constructed that you cannot get in 

unless you swim through a river—an unknown man met this woman, and it is on this false 

charge that this woman is being detained, for the last seven years! Her verdict is coming 

tomorrow. I want, Sir, that my Prime Minister—and this is his greatest achievement that he has 

entered into a partnership with the Americans for the propagation of democracy, for the increase 

in the area of democracy and for conferring the benefits of democracy on those people who are 
willing to imbibe the benefits—should take an initiative. What have we done in execution  of the 
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object of this partnership, of spreading democracy? And you cannot speak for this woman who, 

for 20 years, has suffered, whose husband died! She was told, “We are prepared to extern for 

the rest of your life. You can go and talk to your children, and talk to your husband.” She said, 

“No, I will not go on those terms. I will go as a free leader of freedom movement! And I want to 

return to my country after seeing my husband!” She has not seen her husband, who died! She 

has not seen her children. Sir, have we not picked up some self-respect that we can speak up in 
favour of those who are fighting for democracy and human rights? 

 And, Sir, one minute more. Sir, I have a lot to say about Iran because my friend Ashwani 

Kumar said that we must develop our relations with Iran. I want to make it clear that it is not in 

the interest of this country that Iran should become a nuclear power, a country which openly 

nurtures finances and gives hug and harbours the Hezbollah. The Hezbollah is the holy the 

creation of Iran. It is the terrorist organisation which is playing havoc. On one side are the Sunni 

terrorists. These are the Shia terrorists. And these terrorists are as great a danger, if not a 

greater danger than others, as others are. It is not in the interest of India that any terrorist-

favouring country should acquire nuclear arms. Kindly read the book, written many, many years 

ago, called “The Fifth Horseman” where a terrorist group, a gang, acquired a nuclear weapon 

and how they could put the whole world, the whole of New York, the whole of Washington and 

the whole of the United States in a state of terror and panic, and cause consternation. It is the 

greatest duty of this Government to see that no terrorist organisation acquires a nuclear weapon. 

We will be just nowhere. We will be subject to threats, panic, coercion of all kinds and we will 

have to give up everything that we hold here. I don’t want the Government to make any kind of 

allowances for Iran. To build a pipeline through the territory of Iran and through the territory of 

Pakistan is the most foolish venture that you can think of. It can’t be done until conditions of 

perfect trust, confidence and friendship are established between these two countries. That is all I 
have to say. I have a lot more to say but I have to submit myself to your ruling. Thank you. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you. Shri Rajeev Chandrasekhar. He 

is not here. Shri Sabir Ali. He is not here. Shri Bharatkumar Raut. He is not here. Sardar 
Tarlochan Singh. You have five minutes. 

 SARDAR TARLOCHAN SINGH (Haryana): Okay, Sir. जो तीन लोग चले गए, उनका समय भी 
मुझे ही िमलेगा। 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No. There are 13 more names. That is the 
problem. 

 सरदार तरलोचन ȋसह: सर, आज हम सब Foreign Ministry की working पर अपने-अपने बयान दे रहे 

हȅ। मेरे पास समय थोड़ा है, इसिलए मȅ िसफ«  एक ही मुǈे पर बात करना चाहता हँू, which concerns my 

community. सर, सबको पता है िक इस वƪ िहÂदुÎतान से बाहर अगर कोई इंिडयन recognise होता है, तो 
वह हम हȅ। हम  इंिडया का flag bearer हȅ। कहȒ कोई पगड़ी वाला नजर आता है, तो लोग कहते हȅ िक इंिडयन 
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जा रहा है। हम वह हȅ, िजÂहȗने कनाडा मȂ नौ मेÇबर elect िकया, कनाडा के डेमोĎसी मȂ एक Prime Minister 

elect िकया, अमेिरका मȂ िदलीप ȋसह सȚध को पाȌलयामȂट का पहला मेÇबर बनाया, ȋसगापुर मȂ दो पाȌलयामȂट 

के मȂबर हȅ और अभी ¯वालालंपुर के election मȂ दो सरदार जीते हȅ, लेिकन भारत सरकार की MEA हमसे 

कैसा बतɕव करती है? सर, 1984 मȂ Blue Star हुआ था, लेिकन आज भारत सरकार की एक Åलैक िलÎट 

कायम है। वे िसख िजÂहȗने 1984 मȂ demonstration िकए, वे इंिडया नहȒ आ सकते हȅ। आपने उनका वीजा बंद 

कर रखा है। You are creating enmity. वह NRI िजÂहȗने अमेिरका की वोट आपको िदलाई, अमेिरका के 

सȂटर को िकसने win over िकया? वह हमारे लोगȗ ने िकया, लेिकन वह इंिडया नहȒ आ सकते हȅ, ¯यȗिक आप 
कहते हȅ िक उस वƪ उÂहȗने ऐसा िकया था। 

 Sir, For God’s sake, यह Åलैक िलÎट समाÃत िकया जाए। Every Sikh should be allowed to go to 
the ‘Golden Temple’. हम रोज अरदास करते हȅ िक मरने से पहले ‘Golden Temple’ जाए,ं लेिकन आप 
उनको allow नहȒ करते हȅ। आप एक तरफ tourism करते हȅ और दूसरी तरफ कहते हȅ िक वÊड« एक है, 
लेिकन उनको allow ¯यȗ नहȒ करते हȅ? 

 सर, एक बड़ी अजीब सी बात है। इस वƪ कनाडा एक मुÊक है, जहा ंसबसे ¶यादा इंिडयन रहते हȅ, 
लेिकन कोई इंिडयन Ģधान मंĝी वहा ंनहȒ गए। मुझे यह पॉिलसी समझ मȂ नहȒ आती है िक इंिडयन Ģधान मंĝी 
कनाडा ¯यȗ नहȒ जाते हȅ, जब िक वहा ंसे request आती है, तो भी ¯यȗ नहȒ जाते हȅ? 

 सर, हम बहुत function करते हȅ। अभी Parliament of Canada मȂ बैशाखी मनाई गई, वहा ं Indian 
Ambassador नहȒ गए। हम हर जगह function करते हȅ, लेिकन Indian Ambassador हमारे function मȂ 
नहȒ आते हȅ। पता नहȒ उनकी ¯या समझ है िक Indian Embassy hate करती है, not only us but also 
ordinary NRIs are not being supported. सर, इस पॉिलसी को बदिलए। जो लोग बाहर बैठे हȅ, वह इंिडया 
के िलए बैठे हȅ, लेिकन Indian Embassy वहा ंउनकी कोई मदद नहȒ करते हȅ। 

 सर, मȅ एक नई बात कहना चाहता हँू। Everyone is aware that बहुत लोग illegally इंिडया से बाहर गए। 
अब illegal  वड« हमारे िलए अ´छा नहȒ है। इंिडया गवन«मȂट कहती है िक हम उनको ¯यȗ Ęीट करȂ, लेिकन fact 
यह है िक लाखȗ लोग इंिडया से बाहर बैठे हȅ और उनके पास पासपोट« नहȒ है। अभी दो देश, Îपेन और इटली, 
ने अपने rules को liberalise िकया और कहा िक जो illegal बैठे हȅ, वे अपने identity certificate लाए,ं पर 
भारत सरकार उनको सȌटिफकेट देने को तैयार नहȒ है। ऐसा दो बार हुआ और उसका benefit पािकÎतान ले 
गया। Pakistan Embassy always stands by their countrymen. Indian Embassy ऐसा नहȒ करती है। 
अगर वह identification certificate लोगȗ को िमले तो thousands of people will get citizenship. Why are 
you denying that? This is your duty to help the Indians, लेिकन यह नहȒ हो रहा है। Spain की 
Embassy के बाहर इंिडयन का रोज demonstration हो रहा है। सर, उनको आप देिखए। ऐसा ही इटली मȂ 
है। सर, मȅ यह आपसे बात करता हँू। सर, इसके अलावा और देिखए। ģासं के Îकूलȗ मȂ िसख ब´चȗ की टब«न 
पर बेन है। हमारे Ģधान मंĝी जी वहा ंअभी चीफ गेÎट बनकर गए, लेिकन अभी तक वहा ंटब«न का ये बेन दूर 
नहȒ हुआ। सर, सोिचए, हम सब से¯युलर हȅ। िमिडल ईÎट मȂ िसख टेÇपल नहȒ बन सकता, िसफ«  अब दुबई मȂ 
एक एलाउ हुआ है और एक ईरान मȂ। बाकी कंĘीज को हम यह नहȒ मना सके िक वहा ंिहÂदू और िसख टेÇपल 
बने। इसके िलए कोई MEA कभी कुछ नहȒ करना चाहती, जबिक वहा ंहमारे लाखȗ लोग रहते हȅ। सर, इससे 
आगे जाइए, अभी पािकÎतान मȂ ¯या हुआ? Îवात वेली का झगड़ा हुआ, Îवात मȂ िसख रहते थे। उनको कहा 
िक जिजया दीिजए, Jajiya means a non-Muslim should pay tax. दो करोड़ Ǘपया िसखȗ ने िदया। लेिकन 
जिजया लेने के बाद भी उनको वहा ंसे िनकाल िदया गया। अब िपछले तीन महीने से िसख िरÄयजूी बनकर एक 
गुǗǎारे मȂ रह रहे हȅ। अभी तक भारत सरकार का, ¯यȗिक मȅने िरटेन सवाल िकया था िजसके जवाब मȂ कहा 
गया Not a  single officer of  the MEA has gone to the Gurudwara to meet those refugees. आप 
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Ǜीलंका को तो जाते हȅ, ठीक है, हम उसको वेलकम करते हȅ लेिकन जब िसखȗ का इÎय ूहोता है तो आप चुप 
हो जाते हȅ। Why aren’t you helping those Sikhs who are there in Pakistan? िजन पर जिजया भी लग 
गया और घर से भी बाहर चले गए।...(समय की घंटी)... सर, अभी बस दो िमनट लूंगा, ¶यादा नहȒ। 

 उपसभाÁय© (Ģो. पी.जे. कुिरयन): बस, एक िमनट। 

 सरदार तरलोचन ȋसह : सर, मेरी एक और राय है, लाÎट ईयर भी मȅने कुछ बोला था, उस समय फॉरेन 
िमिनÎटर Ǜी Ģणब मुखजी थे, िजसको अब मȅ पुन: दोहरा रहा हंू। Our founder Guru Nanak is the only 
prophet in the world who went to many countries. मȅने कहा था Let the Indian Embassies take 
advantage of that. There are ten countries which were visited by Guru Nanak, 500 years ago. 
Why don’t you celebrate those days in those countries? That will create goodwill for India. You 
can invite others also. The Minister of Foreign Affairs made a promise here. एक साल हो गया, 
Nothing has happened. आपने उस बात को नहȒ िकया। सर, एक बात और है, हमारे यह जो दो पंजाब हȅ, 
एक पािकÎतान मȂ और एक हमारे यहा।ं हमारी Ãली शुǘ से यही रही है िक यह People to people movement 
हो, वह दो पंजाबȗ की हो सकती है। यह दोनȗ पंजाब हम एक ही ज़ुबान बोलते हȅ But you do not allow visas 
to Pakistani intellectuals. They do not allow visas to our intellectuals. Why can’t we have Visa 
Offices in Lahore and Amritsar? अगर दो जगह दÄतर खुलȂ तो उससे ¯या होगा िक People to people 
movement जो दो पंजाबȗ की है, यह बढ़ेगी, इसमȂ Ęडे बढ़ेगी, Economically, it is beneficial to both of 
us. पीस के िलए इन पंजाबȗ मȂ People to people movement किरए, और लोग वहा ंजाएं। 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Shrimati Jayanthi Natarajan. You have 15 
minutes. 

 SHRIMATI JANYANTHI NATARAJAN (Tamil Nadu): Sir, I will be very obedient. My 
colleague, who has initiated the debate, has already covered the entire working of the Ministry. I 
am sorry Shri Arun Shourie is just leaving. I am sure he will come back. I really want to address 
myself to a few points that Shri Arun Shourie raised. I would like to confine myself to those 
points. Of course, Sir, I cannot possibly hope to match the erudition and the dramatic inflections 
that he brought into his speech, which made his speech so very effective and totally impressed 
the House. But I would just like to rebut with a few facts certain points that he has raised which 
are of interest to all of us because all of us share the same interest, the same concern and the 
same commitment, all of us sitting in this House, to our Foreign Policy and to our shared goals 
and vision. 

 Sir, it is actually a bit of cliche to say, at this juncture, that India is at a critical time in its 
engagement with the world or that the tasks before the Ministry of External Affairs are 
unprecedented in challenge and in magnitude because it can be argued that the tasks before the 
Ministry of External Affairs, at any point of time, from Independence, have always been 
monumental, whether it is in the 1950s or 1980s or in the New Millennium. But the first point I 
would like to make is that there is something markedly different about these times. In these 
times, I do believe that it would be no exaggeration to say that global diplomacy is buffeted by a 
terrible storm, a kind of hydra-headed war, with terrorism springing up on the one side, with an 
economic meltdown springing up on the other side, with issues of climate change on the third 
side, and for India, in the pursuit of Foreign Policy goals, with  all these  hydra-headed  problems 
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that face us, pursuing those goals, therefore, becomes that much difficult. It was the point, that 

was pointed out, in a different way, by Shri N.K. Singh, who spoke a little before me. Also, Sir, 

India is a country, which is one of the most affected in the world by terror factories, which are 

just next door to us, in Pakistan and in other countries, which target ordinary people. It breaks 

our hearts when we see it, and it breaks the heart of every Indian and every right thinking citizen 

of the world, when they see the kind of attacks that are made upon innocent citizens and 

civilians in India. We also have to navigate, at the same time of pursuing our foreign policy goals, 

millions and millions of our brethren out of poverty, until the last person in the last village, the 

most affected and disadvantaged person, rises out of their condition; there are 400 million such 

people. At the same time, while we are talking with developed countries about climate change, 

about environment, about carbon emission, we have to insist and ensure, and this is a 

commitment that this Government, and I am very sure, the Prime Minister has already assured 

the nation that no matter what the Major Economic Forum Declaration says, — I have it with me 

— we will not renege on our commitment as far as climate change is concerned, as far as our 

development is concerned. Therefore, the point that I really wish to make is that this is a Foreign 

Policy Charter like no other. Other Governments, before in India, never had to face this kind of a 

challenge. Therefore, the Foreign Policy today, I would submit to you, needs new ideas, new 

solutions, new thinking and innovative diplomacy. And this is not a job that can be left, 

howsoever efficient, howsoever erudite, howsoever learned and howsoever spectacular, a 

particular Department is, to the Ministry of External Affairs. The point that I am really trying to 

make is that it is a national enterprise. It is a shared obligation. And, in a sense, all of us, sitting 

in this House, must think and contribute in the manner to which our country should meet and 

address these external factors, these internal factors, external actors and internal actors. That is 

why it disappoints me, in a sense, that the leading party in the Opposition, and other Opposition 

parties, seek to reduce the level of this debate. I would like to thank Shri Shourie. He made his 

points with a punch, certainly, with a barbed punch, but he did not reduce it to a level which was 

reduced, — I am not mentioning the proceedings of the other House; I am only referring to what 

was mentioned in the newspapers — by the BJP leaders, and what they have called the Prime 

Minister of our nation. They have said that the Prime Minister has walked into the Pakistani 

camp. I am grateful that Shri Shourie did not make those remarks. At the same time, Shri 

Shourie also, in his extremely erudite way, made very, very serious charges against the 

intention, the motive and the content, both of the Communique, and of the intentions and the 

ramifications thereof. What should be an elevated debate on the Foreign Policy, I humbly submit, 

has been reduced to an attempt to put the Government in a bad light, has been politicised in that 

way, and, thereby, the answers, that are being given by my learned colleagues in the 

Opposition, are really old templates for new solutions. We are confronted with the  whole host of 
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problems which need a whole host of new solutions. What they are offering are old templates. In 

the past few days, particularly, in the context of the Prime Minister’s visit to Italy, France, Egypt, 

and his talks with the Prime Minister of Pakistan, I feel that many have proved singularly 

incapable of appreciating contemporary realities. It is a personal disappointment in some ways, 

and I think, it is a national let down that there is no national consensus in seeing this matter in an 

objective way. I believe that attacking the ruling party, for the sake of attacking a party or a Prime 

Minister, is not the way that we should evolve a Foreign Policy. It is really good for the nation to 
have a core debate. What is the core debate? 

 I would like to concentrate and focus only upon that. The core foreign policy debate in  

the past few days has centred upon Pakistan. Yesterday, I watched, as many of us did, the 
debate * 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You cannot pass remarks on the debate in 
the other House. You speak without referring to that. 

 SHRIMATI JAYANTHI NATARAJAN: I take that sentence back, Sir. Please delete  
it. 

 I was reading in the newspapers about the debate that took place in the Lok Sabha, Sir. 

What is the substance of what the Opposition is saying? What is the substance? “Don’t talk to 

Pakistan; don’t even think of talking to Pakistan”. What do we do then? Do we go to war? Do 

we immediately call in the Army? Mr. Arun Shourie said in a different context, not today — not 

‘an eye for an eye and a tooth for a tooth, but — “an eye for two eyes and a tooth for all your 
teeth”. Do we do that? 

 The second point: “if you talk to Pakistan, the Government is selling out and betraying the 
victims of terrorism”. 

 The third point: “if you even talk to Pakistan or the Prime Minister or any human being in 
Pakistan, you are breaking from a tradition of consensus on foreign policy and terrorism”. 

 I read a newspaper report, Sir, where the BJP has said that history did not begin on the day 

the UPA Government came to power in 2004. No, history did not begin on that day; nor did it 

end when the BJP laid down office! There has been foreign policy before 2004 and there has 

been foreign policy before 1998 also when the BJP took office. Every postulate, every action of 

the NDA Government in the six years, cannot be our guide, Sir. Therefore, the limited point I am 

making is that foreign policy, a consensus on foreign policy, does not mean that they have to 

listen to every postulate that is offered by the Opposition. We have to have a debate; we have to 

understand each other; we have to go forward with enlightened self interest, with benign, 
enlightened self interest in the national interest. 

*Withdrawn by the Hon’ble Member. 
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 Sir, on December 13, 2001, this building, this temple of democracy, was attacked by 

terrorists, inspired and abetted by masterminds in Pakistan. How did the BJP Government 

respond, Sir? What did the Prime Minister at that point of time say? Prime Minister Vajpayee 

said that this would be a definitive battle, ‘आर-पार की लड़ाई’ं! The largest troop mobilisation in 

Indian history was undertaken. Sir, seven lakh troops were mobilised on Indo-Pakistan border 

for ten months under Operation Parakram. Now, what did we hear? This is coercive diplomacy. I 

am not going to utilise this occasion to assess the failures of Operation Parakram or whatever 

dubious benefits it had. I am only saying that, Sir, that after mobilising seven lakh forces for ten 

months, because Pakistan made some assurances which have remained on paper and which 

were broken immediately, all the troops were brought back! So, in 2003, Prime Minister 

Vajpayee then extended the hand of friendship in April 2003 to Pakistan. Should I say — I am not 

saying; should I suggest, as Mr. Shourie has suggested — that this was due to outside 

pressure? What made him change his mind? Why do you question the credentials of the Prime 

Minister of the country? Things have happened. Things happen to change. You have to keep 

moving forward. You have to engage with your neighbours. We did not accuse Prime Minister 

Vajpayee of giving in to outside pressure. What happened? Contrast this with the behaviour of 

this Government, of this UPA Government, after the terrible attacks in Mumbai, Sir. No troops 

were moved; no belligerent noises were made. Astute, determined, unrelenting diplomacy was 

resorted to. Crucial evidence, hard investigation by our police was furnished to the Government 

of Pakistan and the international community. The results are there for all to see. The United 

Nations has placed sanctions on Laskhar-e-Toiba and associated organisations and the 

establishment in Islamabad has admitted, after initial reluctance, that the terrorists who so 

violated our country and our sovereignty, were Pakistanis and operated from Pakistani soil. Has 

any NDA Government, any BJP Government, ever managed this achievement in the past? I can 

say without any fear of contradiction that the coercive diplomacy that they believe in did not 

work. Our Prime Minister, the nation’s Prime Minister, Dr. Manmohan Singh’s diplomacy,  

the work of so many officers in the Foreign Service that Mr. Singh was talking about, all their 

hard work in all their Missions worked and the international community came around to our  
side. 

 To get Pakistan to acknowledge such a thing, Sir, is no mean achievement. This culpability 

that they have acknowledged, without moving tanks and regiments to the border, without the 

fanfare of jingoism and jargonism, just quiet, efficient, ruthless, focussed diplomacy, and yet, 

the NDA say, call them the NDA, yet the Opposition says, “No, no. We did it better.” Sir, I would 

like to say that what actually the Opposition did at that point of time is wild swings. Either you 

demonise Pakistan, call them the devil, or, you romanticise and fantasise; either it is an 

unmitigated evil, or, you extend a hand of friendship. Only what they do is right, but what we do 

is wrong. Mr. Vajpayee went on a bus-ride to Lahore. Pakistani troops were infiltrating in Kargil. 
Over 500 of our brave jawans lost their lives. Their families are still suffering. What happened, Sir? 
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Six months after that, roughly, Mr. Musharraf was invited for a Summit in Agra. He came to the 

summit. After that, Sir, there was the attack on Parliament. Why is it that when they do it, it is 

fine; but when we do it, it is immediately suspected and we are giving in to outside pressure. I 

would like them to reflect on this, Sir. I just want to make one point over here, Sir. I would like to 

read from a book which Mr. Advani himself has written, and here he says, in his Autobiography, I 

don’t want to waste the time, I am very conscious of the time, he is talking about the time when 

this entire issue was in focus, and he says, “The six months long break in combat operations 

was drawing to a close.” This is after the bold initiative in November, 2000. And, he says that at 

that time, I quote now, “I was in close contact with a senior Pakistan diplomat, with Karan 

Thapar, a noted journalist, whom I have known for many years, acting as an intermediary. My 

discussions with this diplomat were not only amiable but also earnest, and convinced me that 

the time was now ripe to restart the dialogue with Pakistan.” And on the Pakistani side, this is 

after Kargil, when they are inviting President Musharraf to India, he was convinced by a Pakistani 

diplomat to invite Musharraf to India and the Opposition has the temerity to accuse  

Dr. Manmohan Sigh of having given in to the Pakistanis. “...My discussions with this diplomat 

were not only amiable but also earnest, and convinced me that the time was now ripe to re-start 

the dialogue with Pakistan. And on the Pakistani side, it seemed, General Musharraf, who had 

since then assumed the tag of President was keen on ending his country’s isolation. I said to 

myself, we should test the mind of this military ruler who does not carry political baggage and 

seems to be his own master in a country where democratically elected leaders have  

never exercised dual powers.” And he says that was the reason why the Agra Summit took 
place. 

 Sir, I want to read what Karan Thapar himself has written about this. Please bear with me 

just for a couple of more minutes. Karan Thapar writes in the Hindustan Times dated 29.3.2008. 

Sir, I am going to read it very quickly. “Perhaps, this is self-indulgence”, but I am going to 

elaborate on a little footnote in history. Now that L.K. Advani has mentioned it in his memoirs 

and spoken of it in interviews, I feel I can tell the full story. He was not the hidden hand that 

sabotaged the Agra Summit, he was the architect. How do I know? I helped set it up, although I 
was not the intermediary. 

 The story goes back to 1998. At the time, Ashraf Qazi was Pakistan’s High Commissioner 

and a close friend. Eager to establish a personal rapport with the NDA Government, he asked if I 

would help. George Fernandes was my initial choice and I set up a few meetings, usually over 

quiet dinners at my home.” Sir, I am skipping a few paragraphs, Sir. I again quote, “I would like 

to meet Mr. Advani,” Ashraf announced one day in early 2000. George Fernandes arranged the 

meeting and I was asked to drive Ashraf to Advani’s Pandara Road residence. It was fixed for 

10.00 p.m. No one else was informed. Over the next year, there were perhaps twenty such 

clandestine meetings” This is what Karan Thapar says. “The vast majority were at night. I was 
the chauffeur and the guards at Pandara Road were only given my name. Soon a  routine  was 
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established. The two As, Ashraf and Advani would disappear into Advani’s study. I would sit with 
the family.” I don’t want to mention their names in the House.  

 When the conversation was over, they would join us over a cup of tea. Then he mentions 
about somebody stumbled on it and how he hit. Then, finally, Sir, I just want to say what really 
upset me. He was talking about the Agra Summit that failed. He said in the end and I quote 
Karan Thapar. ...(Time-bell ring)... Sir, please bear with me for just 2-3 minutes. 
...(Interruptions)... 

 Sir, I am quoting Karan Thapar. “Ashraf’s and Advani’s best efforts were in vain. But the 
bond they formed did not snap. There were two further memorable meetings.” And, I say this 
with the greatest regret, Sir. I quote Karan Thapar, “The day after the attack on Parliament at the 
Pioneer’s 10th anniversary dinner”, Mrs. Advani insisted Ashraf meet her husband. Ashraf was 
hesitant to do so. He felt it would be embarrassing... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You should authenticate. Otherwise 
...(Interruptions)... 

 SHRIMATI JAYANTHI NATARAJAN: Sir, I am authenticating it. ...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I have only said that she should authenticate 
it. ...(Interruptions)... She said she would. 

 SHRI RAVI SHANKAR PRASAD (Bihar): Sir, it is the version of Mr. Karan Thapar only. 
...(Interruptions)... 

 SHRI VIKRAM VERMA (Madhya Pradesh): Anybody can write any article! 
...(Interruptions)... 

 SHRIMATI JAYANTHI NATARAJAN: I am only quoting Karan Thapar. ...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I know she is quoting. I only said that she 
should authenticate it. ...(Interruptions)... 

 SHRIMATI JAYANTHI NATARAJAN: I will authenticate it with full responsibility. I am 
repeating, Sir: “The day after the attack on Parliament at the Pioneer’s 10th anniversary dinner, 
Mrs. Advani insisted Ashraf meet her husband. Ashraf was hesitant to do so. He felt it would be 
embarrassing. But when he did, Advani grasped his hand and greeted him warmly.” The day 
after the Parliament was attacked, with the Pakistan High Commissioner! “‘What an amazing 
man,’ Ashraf said afterwards. Six months after the terrorist attack at Kaluchak...”, Sir, you 
remember 31 people were killed at Kaluchak. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Do not go on speaking like this. Maintain 
time, please. ...(Interruptions)... 

 SHRIMATI JAYANTHI NATARAJAN: I will take only one minute, Sir. ...(Interruptions)... 
One sentence only. ...(Interruptions)... 
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 Ǜी िवĎम वमɕ: आप उसके माÎटरमाइंड को फासँी नहȒ दे पाए ...(Ëयवधान)... आप उसको कोट कर रहे 
हȅ ...(Ëयवधान)... You are quoting that article only. जो उसका माÎटरमाइंड है, िजसको फासँी की सजा 
दी गई, उसको आप फासँी नहȒ दे पाए ...(Ëयवधान)... 

 SHRIMATI JAYANTHI NATARAJAN: Sir, I will stop with one sentence. “After the Kaluchak 
attack on May 14, 2002, Ashraf was asked to leave the country.” After that, the day he was to 
leave the country, he was called to a farewell dinner. And, “Mrs. Advani said, ‘Gale lagao’. And 
tears welled up in Advani’s eyes.” I say * ...(Interruptions)... So, Sir, ...(Time-bell rings)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, your time is over. 

 SHRIMATI JAYANTHI NATARAJAN: Sir, one more minute. Sir, I will quickly rush through. 

 THE VICE-CHAIRMAN (PROF. P. J. KURIEN): You see, other than the quotations, 
whatever she mentioned against the hon. Member of the other House, will be expunged. 
...(Interruptions)... Other than quotation. ...(Interruptions)... 

 SHRI RAVI SHANKAR PRASAD: Sir, he is the Leader of the Opposition. We are keeping 
quiet because of the sanctity, Sir. It should not be mentioned on Mr. Advani or his wife. This is 
not fair, Sir. ...(Interruptions)... It is all Karan Thapar’s version. All will have to be expunged. 
...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Ravi Shankarji, please take your seat. 
...(Interruptions)... You did not raise this point, I myself have said. ...(Interruptions)... 

 SHRIMATI JAYANTHI NATARAJAN: Sir, I am on some other subject. You can take 
whatever decision you want. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Let me do my job. Please, now listen. 

 SHRIMATI JAYANTHI NATARAJAN: Your decision is final, you can take whatever decision 
you want to take. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Other than the authenticated quotation, 
whatever you said, mentioning about the Member or the Leader of the Opposition will be 
expunged. 

 SHRIMATI JAYANTHI NATARAJAN: All right, Sir. Sir, the principal Opposition party  
should not think that they have a patent on patriotism. Actually they have the patent on * . 
Consider the evidence. Only four points in just one minute. When the NDA Government signed 
the end user... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your time is over. No, no. 
...(Interruptions)... 

 SHRIMATI JAYANTHI NATARAJAN: Sir, Mr. Shourie took 45 minutes. 

*Expunged as ordered by the Chair. 
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 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, then your party has two more 
speakers. Their time will be reduced. 

 SHRIMATI JAYANTHI NATARAJAN: I will not take time, I will finish in one minute. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, their time will be reduced. I do not 
have problem, I will reduce the time of your party. 

 SHRIMATI JAYANTHI NATARAJAN: When the NDA Government signed the end user or 
similar agreement, the BJP said, “It is taking India to the modern age.”  

 On 17.4.2002, in the case of weapon locating radar, the NDA signed an agreement and the 
end-use agreement about which they are saying now that we are selling out the country. When 
G-8 Resolution threatened India with sanctions after Pokhran nuclear test, the BJP said that it is 
not legally binding and individual G-8 country would resume business with India. But when we 
go ahead with what we are doing, this is a sell-out to G-8 even though the Prime Minister 
assures us. Sir, let me say the last sentence, you do not want me to go further, and I will abide 
by it. Sir, the UPA Government, and the Ministry of External Affairs will do and the Prime Minister 
has said and we stand strongly by it, they are utmost to ensure that India stands tall in the 
comity of nations strong, free and resolute. That is the goal of our foreign policy. It is the last, a 
goal that is totally foreign to some of those who are in the Opposition. Also, finally, about Sri 
Lanka let the Government kindly take major steps for the rehabilitation of all Tamils who are 
suffering in Sri Lanka now. Thank you. 

 SHRI RAVI SHANKAR PRASAD: Mr. Vice-Chairman, Sir, I am grateful that you have given 
me the opportunity to speak upon the management of India’s External Affairs Ministry. I just 
heard the very eloquent speech of my good friend, Jayanthi Natarajanji. Let me first begin with 
clarifying certain facts. We can ignore history but we cannot ignore geography at all. Yes, 
Pakistan is our neighbour. We have to undertake dialogue with them. But on what terms and in 
what context is the crucial question. There has been a national consensus. It is my respectful 
charge that this Government has broken that consensus and I will come to that a little later 
separately. Yes, ...(Interruptions)... आप जरा मुझे बोलने दीिजए, Ãलीज़, मȅने उनको िडÎटब« नहȒ 
िकया। Yes, Kargil happened, yes, Agra happened. Agra failed because Musharraf had not 
agreed to accept the menace of terrorism emanating from that country. And thereafter only on 
6th of January, 2004, when President Musharraf and Mr. Vajpayee for the first time agreed that 
Pakistan shall not permit its territory to be abused for terrorist attacks against India. For the first 
time it had happened, therefore, the dialogue was based on that premise. Someone mentioned 
about the attack on this House. It was unfortunate. Terrorism has been taking place even  
now. What happened - five were killed in the premises, rest convicted and the mastermind for 
the last three years has not been hanged by them in spite of the Supreme Court giving the  
seal of approval. ...(Interruptions)...Who is doing hypocrisy that is the important point to be 
noted. 
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 For the sake of votes, you are doing it. कभी यपूी हार जाएगें, यपूी हार गए, कभी गुजरात हार 

जाएगें, गुजरात हार गए, कभी कनɕटक हार जाएगें, कनɕटक हार गए। ठीक है, आज लोक सभा जीत गए, 

लेिकन कभी िहÇमत िदखाई है आपने? No.  ...(Interruptions)... Mr. Bagrodia, you are a senior 

Member, please. What I am trying to say is that let us not have a lesson about hypocrisy from 

them. But, Sir, let me begin, yes, we did go for a nuclear explosion in 1998. The whole world 

imposed sanctions against us. Sitting here the then Leader of the Opposition said that it is 

wrong, India would really break. But what happened? We did not compromise at all, the entire 

world removed the sanctions, and India was recognised as a major responsible nuclear power. 

That is also the achievement of the NDA Government led by Shri Vajpayee. But today she said 

that why should we criticise. Yes, my good friend, Jayanthi Natarajan, — she is there — there is 

a consensus but we also retained the right to criticise if we feel that national interest is being 

compromised. Let me give three instances. Is our foreign policy conducted in a very ad hoc 

manner? My good friend, Shashi Tharoor, we are very good friends right from the New York 

days to Delhi days. Sir, here is the joint agreement. This is the Press Information Bureau, 

Government of India release, 16th of July, 2009. “The two Prime Ministers meet.” The terms and 

conditions Mr. Shourie has already mentioned, I will not repeat them. But the very eminent, 

learned, internationally acknowledged Mr. Shashi Tharoor, the MoS says that it is not a legal 
document. 

 How should we react to it? Is it not a very casual way of managing foreign policy? The 

distinguished Foreign Secretary I am told will be demitting office tomorrow, I wish him well in 
retirement. ...(Interruptions)... You can speak after my speech is over. 

 THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI SHASHI 

THAROOR): Mr. Vice-Chairman, I won’t take any time. In response to the Hon’ble Member, I 

said it is not a legal treaty, which manifestly is not. It is a joint statement by two heads of 
Government. It is not a legal treaty. That is all what I said. 

 SHRI RAVI SHANKAR PRASAD: I saw your statement boldly in the newspaper Shashi. It is 

not a legal paper. Fair enough. ...(Interruptions)... Someone read Karan Thapar very 

extensively from the newspaper. The point I am trying to say is, the distinguished Foreign 

Secretary, who I am told, is demitting office tomorrow. I wish him good luck in retirement and in 

service of the country. Now he makes a statement that there may have been an error in drafting. 

That means there is something fundamentally wrong in the management of Foreign Policy. Now, 

Sir, when this Agreement was signed in Sharm-el Sheikh, it is rightly called the shame for the 

country. What happened? The Prime Minister of Pakistan comes out and says Pakistan has 

made a good diplomatic victory. When it is told to the Prime Minster of India, he is embarrassed 

and comes and says, ‘I will not be able to carry the people of India with me if Pakistan does not 

deliver in demolishing the infrastructure of terrorism’. Therefore, there is something very wrong. 

My very good friend, Jayanthi, the eminent spokesperson of her party was found to be wanting 
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when pressmen used to question her, she says, ‘the PM will say’. The Congress Party was 

hesitant. Why is this hesitation? Sir, what is the problem? There is a very fundamental difference 

between them and us, presently, the present leader of the Government. Yes, Pakistan is our 

neighbour. Yes, we need to talk. But, yesterday only the prime Minister used the expression, 

‘verify and trust’. I would say, Mr. Foreign Minister, ‘Verify and then trust.’ You don’t trust and 

verify and that is the consensus as far as handling of Pakistan is concerned that over the years 

— right from the era of Indira Gandhi as well, though Simla Agreement was in some way a 

disaster — you must verify Pakistan first and then learn to trust. Take the case here. After 26/11, 

Prime Minster told this House and that House that unless it is demolished, there won’t be any 

talk at all. Terrorism must end. Good luck, we appreciated that. Then what happens? Before 

that we heard of Cuba. Pakistan is a victim of terrorism. We have to go together in the fight 

against terrorism. Thereafter, comes another statement. Pakistan must punish those 

responsible, not the conspirator. And while coming from G-8, he further dilutes that Pakistan 

must give the assurance that they will be punished. What was happening? Hafiz Sayeed was 

detained and, then, released by Lahore High Court. When they made noise and the world was 

really angry, they went to Supreme Court. There they don’t produce evidence against him. 

Thereafter, Mr. Rahman, the Home Minister of Pakistan says, ‘there is no evidence against Hafiz 

Sayeed’. Then, why should they arrest? Let them give the evidence. In spite of this background, 

if you say that terrorism shall not be bracketed with composite dialogue process then, there is 

something fundamentally wrong in the State of Denmark. It is quite contrary to the stipulations of 

January, 2004 Agreement. Sir, because of shortage of time I will not be elaborating it much but I 

have two to three quick issues on this aspect which I would like to make. My good friend, 

Ashwani Kumar said, I hope he is present here, ‘Baluchistan has been taken. We are an open 

book. Our intentions are pious’. Fair enough, it is a height of naivety, if I say with great respect. 

By this you have given the chance to Pakistan to allege our involvement in fomenting dissent in 

Baluchistan and we will be required to explain it to the entire world. Our allegations against 

Pakistan on terrorism would be responded to that we are also involved. Sir, let me ask a 

question. If we are so much of an open book, Pakistan has many other concerns as well. 

Pakistan says, ‘minority in India is being victimised’. Pakistan says, ‘terrorism in India is home-

grown’. Pakistan says, ‘Kashmir needs to be subjected to self-determination in the light of UN 

Resolution’. 

 Would you include all this in the Joint Declaration? Therefore, I am saying that this whole 

approach, with profound respect, is very, very casual and we will have to suffer a long-term 

damage as far as Indian’s interest is concern. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Ravi Shankarji, I have a problem. The total 

time allotted to your party is over. 

 SHRI RAVI SHANKAR PRASAD: Just three minutes. 
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 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. I agree. I will give you. But, there 
are two more speakers in the list from your party. That is my worry. 

 SHRI RAVI SHANKAR PRASAD: Sir, I am told that there is only one speaker. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is my worry. 

 SHRI RAVI SHANKAR PRASAD: Sir, you just give me three minutes. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. You take only three minutes. 

 SHRI RAVI SHANKAR PRASAD: I will finish very quickly. 

 Sir, there is one more fundamental difference between their approach and ours. Hon. Prime 
Minister says that the destiny of India and Pakistan is the same, and India cannot reach its 
rightful place in the comity of nations unless it has friendship with Pakistan. Sorry, hon. Prime 
Minister. We differ with you with great respect. We will talk. But, a democratic, secular, civil 
India cannot have parity with a theocratic, Islamic and military Government in Pakistan. If it is 
people-to-people, I can understand. 

 Secondly, has Pakistan jettisoned the basic approach of bleeding India by thousand cuts? 
Today, India is rising economically, commercially and there are elements in Pakistan which 
wanted to bring down India through the instrument of thousand cuts. Therefore, there can be no 
parity as he sought to be made. Yes, we shall talk; but, with caution and in keeping India’s self-
interest in mind. Therefore, Sir, I say with profound respect that this Agreement, including the 
explanation given by the hon. Prime Minister, as has been widely reported in the newspapers 
today, is, certainly, not going to mitigate the sufferings of India. On the contrary, India is going to 
suffer in the long-run. 

 Sir, about the End-Use Agreement, I have to say only one thing. Hon. External Affairs 
Minister, we have learnt, in this whole sale agreement, which was there with the radar part with 
the USA when we were in power, there has been no End-Use Agreement at all. That is our 
information. A completely wrong statement has been made. We would like a proper clarification 
from you. We would like to be enlightened on this End-Use Agreement — we have also 
crosschecked the facts — by the hon. Minister. There was nothing like this at all. But, Sir, on 
the End-Use Agreement, I have to raise 3 points. The  establishment in India has sought to play 
it down. But, America is publicly claiming that this Agreement is in great interest of America and 
India is coming under the Non-Proliferation Regime. What is the real fact? Now, we are told that 
the machinery will be shifted. Arunji, in his own imitable way, has explained this. But, I have only 
one serious objection. The most damaging thing is that the right is given to America to check if 
India is using any purchased weapon for the purpose for which it intended. Does it mean that if a 
different system is deployed to strengthen Defence against China, then, it cannot be deployed 
against Pakistan, because End-Use Monitoring Agreement gives US the right to verify a transfer 
system was not being used for purpose other than those agreed upon. Therefore, it is a very 
sweeping End-Use Monitoring Agreement which has been executed. I am sorry to say that we 
have long-term implications on that as well. 
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 Sir, I wish to make three quick points before concluding. What is our relation with 
Bangladesh? Sir, Huji elements are creating havoc for India as far as terror attacks are 
concerned. Sir, we remember, during the regime of Mr. Vajpayee, Bhutan was persuaded to 
take a strong action against the ULFA elements there and they ran away. Are we not able to 
persuade even a democratic Bangladesh? 

 Secondly, we talked of soft power. There are Indian students, today, world over. We are 
proud of them. They give money. Their parents give money. But, they are the object of target in 
Australia. We hear disturbing reports from other parts of the world as well. We have our goodwill 
Ambassadors there. What concrete action the Government is taking so that their life remains 
secure? Sir, as a former I & B Minister, I can tell...(time-bell rings)... Just one minute. Are you 
making any concerted efforts on the establishment of the Foreign Policy to promote Indian films 
world over which is the biggest ambassador of our soft power? I do not see any proper 
coordination. That needs to be improved. 

 Lastly, please give proper training to your officers, in addition to infrastructure. How many 
IFS Officers know Nepali, Pashto, Sindhi and other local languages which are very important? I 
think, there needs to be a new vision. I am told that the training of these languages is not of that 
level which is required to be there. Sir, I do not want to say anything about drafting part as we 
have already mentioned about it. 

 But, Sir, lastly, I will tell you one thing again. The real object of management of the Foreign 
Policy is promoting and protecting the interest of India. I regret to say that there are some 
questions on that. Thank you. 

 SHRI RAHUL BAJAJ (Maharashtra): Mr. Vice-Chairman, Sir, the external affairs is not my 
field, but I speak, normally, as a citizen of India. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Bajaj, you have only five minutes. 

 SHRI RAHUL BAJAJ: Sir, I will finish in eight minutes. ...(Interruptions)... 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no, not at all. You will have to finish in 
five minutes. Now, you start. ...(Interruptions)... 

 SHRI RAHUL BAJAJ: Sir, everybody has taken more than the allotted time, why there is a 
limit for Independents. ...(Interruptions)... 

 AN HON. MEMBER: Your mike is not on. 

 SHRI RAHUL BAJAJ: Okay, now, it is on. I won’t repeat what I have said because I want to 
save my time. Sir, I cannot speak with the passion with which Jayanthi, Ravi Shankar, Arun and 
Ashwani spoke because I am speaking on a bipartisan basis, neither to criticize here, nor to 
criticize there. I speak neither to be critical nor to give them shabaashi; that is not my job, Sir.  
I speak as a businessman to see how we can further promote — this is not my field, I admit, 
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 Sir — the interests of India, the Indian economy and the Indian industry the world over. It has 
improved much in the last few years, but we, still, have a long way to go, Sir. It is undeniable 
that our role is increasing in the global economy. It is also undeniable, I believe, that this is, to 
some extent, linked to our better economic and political relations with that great country, the 
United States. But it is also true, I believe, Sir that our political stature has not risen to the same 
extent. While we have a voice, we lack the corresponding influence in global affairs. Sir, this is 
my first point. 

 Secondly, Sir, China has played out its hands much better. It does have a stronger 
economy that helps, but the fact remains — this is what Ravi Shankarji said in a different context 
— that they have managed to protect and enlarge their interests. Whatever they believe is in 
their interest, they do and they do it much better than we do it. I believe this is so because they 
have single-mindedly pursued their national interests. They have a belief in their national destiny. 
I recently read some placards in China which said, “Without haste, without fear, we shall 
conquer the world.” 

 Thirdly, Sir, we want friends but we have to decide to what extent we have to go further to 
meet the demands of other countries, including the United States. Sir, I do not want to get into 
the politics, delinking and all that. But the reference to Baluchistan in the recent Indo-Pak joint 
statement and our inability to leverage our strength in Nepal, Bangladesh and Sri Lanka are, 
essentially, a result, I believe, Sir, of this mindset that how much we should listen to their 
interests rather than our interests. 

 Sir, we want and need friends in the world. But we don’t have to be lackeys of any one. We 
are a billion people. We still revere Maharana Pratap for his fight for independence. No one, 
today, remembers, Sir, Jaichand, except in a very derisive way. 

 Be it the climate change, be it the WTO and be it our relations with Pakistan, I hope we will 
ensure that our national interest is not compromised just to please — yes, I am a supporter of 
the United States, but they are very large, very big — the United States. 

 In the world today, Sir, the countries which are pursuing their national interests aggressively 
are the ones growing in influence like China. People make friends with the powerful, not with the 
weak-kneed, not with those who are lackeys of others. 

 Fourthly, Sir, I believe that during the next decade, there will be opportunistic and shifting 
alliances between the United States, the European Union, Japan, China, Russia and India in 
different combinations on different issues. 

 It seems that the United States, probably, wants to build a coalition in Asia as a counter to 
China. This would include Japan and South Korea, the two countries with whom the United 
States has security pacts, and also ASEAN and, maybe, India. 

 I believe, Sir, from whatever little I have seen in the world, though the External Affairs 
Ministry knows it much better, that it is better for India to stay out of this great power game. This 
would be more in our interest but it will not be easy and it would call for this Bismarckian  finesse. 



 286

5.00 P.M. 

We should be following a friend-with-all policy but, strategically, our interests lie more with the 

US-Japan-ASEAN axis than China. But we should not leave the non-aligned policy, Sir. So, we 

have to be a practitioner of sophisticated real politic. And I will mention this, Sir, that we do not 

have to be unprincipled in our behaviour; we have to go by principles but, once in a while, 

depending on what that principle is; Myanamar was an example; China wants to become very 
important there; we have to see our long-term interests as well. 

 Finally, Sir, deepening economic relations are an important component of world relations 

today. A country is an ally if it can give investment, if it can import things from the other country 

and we have to do that through Indian companies, Sir. If Tatas could start something in 

Bangladesh, it gives us the political advantage also...(Interruptions)... ...rather than General 

Motors and Ford doing it through subsidiaries in India. So, strengthen Indian economy; 
strengthen Indian Industry. This would also help India and Indian political situation. 

 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Shri Ganga Charan. Please, be brief. 

 Ǜी गंगा चरण (उǄर Ģदेश): उपसभाÁय© महोदय, आपने मुझे िवदेश नीित पर बोलने का अवसर िदया, 

इसके िलए बहुत-बहुत धÂयवाद। जब हमारा देश आज़ाद हुआ, उस समय हमारे सामने िवìव मȂ दो 

महाशȎƪया ंथȒ — अमरीका और सोिवयत ǘस। भारत के Ģथम Ģधान मंĝी, पंिडत जवाहरलाल नेहǘ ने उस 

समय हमारे देश की िवदेश नीित की आधारिशला रखी और उÂहȗने यह कहा िक न हम अमरीका के साथ 

रहȂगे, न हम रिशया के साथ रहȂगे, हम दुिनया के गरीब मुÊकȗ को एक करके, गुट-िनरपे© आंदोलन चलाकर 

एक Îवतंĝ भारत की िवदेश नीित रखȂगे। पंिडत जवाहरलाल नेहǘ की सोच समाजवादी थी, उनके बाद 

Ǜीमती इिंदरा जी आई,ं उÂहȗने भी उसी िवदेश नीित का अनुसरण िकया, उÂहȗने कभी भी अमरीका के सामने 

घुटने नहȒ टेके और उÂहȗने गरीब मुÊकȗ को एक करके अपने Îवािभमान को बरकरार रखा। इंिदरा जी के 

समय कभी भी अमरीका मȂ हमारे िवदेश मंĝी के कपड़े नहȒ उतरवाए गए, लेिकन मुझे अफसोस के साथ कहना 

पड़ रहा है िक जब से डा. मनमोहन ȋसह जी Ģधान मंĝी बने हȅ, वे काĐेंस की िवदेश नीित मȂ पिरवत«न लाए। 

चूिंक उनकी सोच पूंजीवादी है, वे वÊड« बȅक के अÁय© रहे हȅ, उÂहȗने IMF मȂ काम िकया है, अमरीका से उनकी 
दोÎती रही है ...(Ëयवधान)... 

[उपसभाÁय© (Ǜीमती जयÂती नटराजन) पीठासीन हुईं] 

 SHRI SANTOSH BAGRODIA (Rajasthan): Madam, this is not right. It is not correct to make 

such aspersions. Just because the Prime Minister was once in the World Bank, he is making 
these kinds of comments. Such things should not go on record. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTI NATARAJAN): Okay, I will take care. Mr. 
Ganga Charan, please, take care not to cast aspersions. 

 SHRI SANTOSH BAGRODIA: Madam, casting aspersions on the Prime Minister is not right. 

 Ǜी गंगा चरण: मुझे सब पता है, आप बैठ जाइए ...(Ëयवधान)... 
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 THE VICE-CHAIRMAN(SHRIMATI JAYANTI NATARAJAN): Please, take care not to cast 
aspersions. 

 Ǜी गंगा चरण: महोदया, मȅ िसफ«  इतना कहना चाहता हंू िक इंिदरा जी के समय तक उस नीित का 
अनुसरण िकया गया, लेिकन आज उÂहȒ की पाटȓ ने उस गुट-िनरपे© नीित को पलट िदया है और अमरीका 
के साथ दोÎती का हाथ बढ़ा िलया है। मȅ िसफ«  इतना कहना चाहता हंू िक िजन मुÊकȗ ने अमरीका के साथ 
दोÎती का हाथ बढ़ाया, आप देख लीिजए िक उन मुÊकȗ का ¯या हǛ हुआ? अमरीका, साĦा¶यवादी सोच का 
है, वह िकसी भी गरीब देश को आगे नहȒ बढ़ने देना चाहता है। आज उसने पािकÎतान का ¯या हǛ िकया है, 
यह आप देख लȂ, यह सबके सामने है। इसिलए मȅ िसफ«  इतना कहना चाहता हंू िक हमारी जो िवदेश नीित है, 
वह गुट-िनरपे© होनी चािहए, जो आपके नेता पंिडत जवाहरलाल नेहǘ जी ने रखी है, इंिदरा जी ने रखी है, 
उस नीित पर भारत को कायम रहना चािहए। मȅ आपके िहत की बात कह रहा हंू। हमारी िवदेश नीित के कारण 
आज हमारे सारे पड़ोसी मुÊक हमारे दुÌमन बन गए हȅ। हम कहना चाहते हȅ िक जब हम लोग यरूोप जाते हȅ या 
अमरीका जाते हȅ, तो हमȂ “एिशयन” कहकर पुकारा जाता है, हमको हीन ǓȎÍट से देखा जाता है, हमको अछतू  
माना जाता है। िजस तरह से यरूोप एक हो गया है और यरूोप डॉलर चलने लगा है, मुğा चलने लगी है, ¯या 
हम सभी गरीब मुÊक, जो एिशया के हȅ, िजसमȂ भारत, चीन, पािकÎतान, बगंलादेश, Ǜीलंका, आिद है, एक 
जुट नहȒ हो सकते हȅ? जब तक हमारा mission एक नहȒ होगा, हम गरीब मुÊकȗ को एक नहȒ करȂगे और 
अमेिरका और यरूोप की शोषणवादी नीित के िखलाफ आवाज नहȒ उठाएगें, तब तक ये गरीब मुÊक हमारे साथ 
नहȒ जुट सकते हȅ। हमȂ आतंकवाद के नाम पर लड़ाया जाएगा। मȅ यह पूछना चाहता हँू िक यह आतंकवाद 
िकसने फैलाया? िकसने पािकÎतान को हिथयार िदए हȅ? वह अमेिरका ने िदए हȅ। अफगािनÎतान मȂ 
आतंकवाद िकसने फैलाया और अफगािनÎतान को हिथयार िकसने िदए? चेचÂया मȂ जब िवğोह हुआ, तो वहा ं
िकसने हिथयार िदए? जब Ǘस आतंकवाद के िखलाफ लड़ रहा था, तो यही अमेिरका अफगािनÎतान की 
मदद कर रहा था। जब 09/11 को Twin Tower पर हमला हुआ, तो उसे एहसास हुआ और तब वह आतंकवाद 
के िखलाफ मुिहम चलाने लगा। सारे िवÌव के आतंकवािदयȗ को हिथयार देने वाला िसफ«  अमेिरका है और कोई 
देश नहȒ है, इसिलए मȅ कहना चाहता हँू िक गरीब मुÊकȗ को एक होना पड़ेगा। ¯यबूा एक छोटा सा देश है, यह 
लेिटन अमेिरका का एक छोटा सा मुÊक है, लेिकन ¯यबूा ने अमेिरका के सामने घुटने नहȒ टेके और हमारे 
Ģधान मंĝी मनमोहन ȋसह जी ने अमेिरका के सामने घुटने टेक कर हमारे देश को लȎ¶जत करने का काम 
िकया है और हमारे Îवािभमान को िगराने का काम िकया है। 

 महोदय, मेरा सुझाव िसफ«  इतना ही है िक हम भी पाȌलयामȂट मȂ िकसी के साथ नहȒ है, न यपूीए के साथ 
हȅ और न ही एनडीए के साथ हȅ, हम भी गुट िनरपे© हȅ। यहा ंसदÎय एक-दूसरे पर हमला कर रहे हȅ, 
काĐेंिसयȗ ने कहा िक जब एनडीए की सरकार थी, तब संसद पर हमला हुआ और कारिगल पर हमला हुआ। 
जब बीजेपी का नंबर आया, तो इÂहȗने कहा िक इनके समय मȂ मंुबई पर हमला हुआ। पर मȅ कहता हँू िक बहन 
मायावती को Ģधान मंĝी बना दो, न कारिगल पर हमला होगा, न संसद पर हमला होगा और न मंुबई पर 
हमला होगा। आतंकवाद से लड़ने वाली एक ही आयरन लेडी है और वह है बहन कुमारी मायावती और दूसरी 
इंिदरा गाधंी थी ...(Ëयवधान)...। 

 Ǜीमती िवơव ठाकुर (िहमाचल Ģदेश): महोदय, हमला तो नहȒ होगा, लेिकन घर जलाए जाएंगे 
...(Ëयवधान)... 

 Ǜी संतोष बागड़ोिदया: महोदय, वह तो यपूी मȂ भी नहȒ रह पाएगी ...(Ëयवधान)... 

 Ǜी गंगा चरण: महोदय, मेरा यह िसफ«  सुझाव है। हमारे िवदेश मंĝी जी बैठे हुए हȅ, जो बहुत यो±य हȅ। हम 
एिशयन कंĘी के लोग गरीब लोग हȅ, हम सब भी एकजुट होकर एक मुğा चलाएं, आपस मȂ Ëयापार बढ़ाएं। 
इससे भाईचारा बनेगा। इस समय हम और चीन आȌथक ǓȎÍट से ऊपर उठ रहे हȅ। यिद हम Ǜीलंका, 
बंगलादेश, पािकÎतान, अफगािनÎतान के साथ अȌथक सहयोग  करȂगे,  चूंिक  आȌथक सहयोग ऐसी चीज है,   
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जो सबको Ģेम से जोड़ देती है, यिद आȌथक सहयोग करके हम इसको एक साथ बाधं दȂ और इन मुÊकȗ को 
एक करके, जो शोषणवादी ताकते हȅ, जो अमेिरका और इं±लै½ड जैसी साĦा¶यवादी ताकते हȅ, इनके िखलाफ 
मुिहम चलाए ंतो मȅ िनȎÌचत तौर पर कह सकता हँू िक तभी पािकÎतान, अफगािनÎतान और चीन एकजुट 
होकर हमारा साथ दȂगे और भारत उसका नेतृ¾व करेगा और भारत िवÌव की एक बड़ी ताकत बनकर उभरेगी। 
यह नीित हमारी नहȒ है, यह नीित पंिडत जवाहर लाल नेहǘ की है, यह Îवगȓय Ǜीमती इंिदरा गाधंी की नीित 
है। आप इस नीित का पालन कीिजए, इसी से सभी समाजवादी लोग जुड़े थे। कॉÇयुिनÎट पाटȓ के लोग भी 
इंिदरा जी का समथ«न इसिलए करते थे, ¯यȗिक उनकी िवदेश नीित समाजवादी थी और उनकी सोच 
समाजवादी थी। यिद आप अपनी सोच बदल दȂगे और समाजवादी दश«न से भटक जाएगें, तो आप कहȒ के नहȒ 
रहȂगे। यह अमेिरका की दोÎती आपको ¶यादा िदन तक  लाभदायक नहȒ होगी। मȅ उदाहरण के तौर पर कहना 
चाहता हँू िक िजस तरह से Ǘस मȂ कॉल« मा¯स« ने गरीबȗ को एकजुट करके कहा िक पूंजीपित लोग तुÇहारा 
शोषण कर रहे हȅ, इसिलए तुम लोग एक जुट हो जाओ और सभी गरीब एकजुट हो गए। इसी तरह चीन मȂ 
माउ¾सेतंुग ने कहा िक हे गरीब लोगȗ, तुम सब एकजुट हो जाओ और गरीब आपसी लड़ाई भलुाकर एकजुट 
हो गए। ¯यबूा मȂ िफडेल काÎĝो ने कहा िक हे गरीब लोगȗ, तुम सब अमेिरका के िखलाफ एकजुट हो जाओ 
और गरीब लोग एकजुट हो गए। इसिलए मȅ कहना चाहता हँू िक िजस िदन भारत कहेगा िक हे गरीब देशȗ के 
लोग, तुम सब शोषणवादी देशȗ और िवकिसत देशȗ के िखलाफ एकजुट हो जाओ, तो भारत के नेतृ¾व मȂ ये 
सभी देश एकजुट हो जाएगें और भारत उसका नेतृ¾व करेगा। इÂहȒ शÅदȗ के साथ मȅ अपनी बात समाÃत करता 
हँू। धÂयवाद, जय िहÂद, जय भारत! 

 Ǜी कमाल अ°तर (उǄर Ģदेश): मडैम, मायावती जी िहÂदुÎतान मȂ तो Ģधान मंĝी नहȒ बन पाएगंी 
...(Ëयवधान)... 

 उपसभाÁय© (Ǜीमती जयÂती नटराजन): यह तो point of order है। यह ¯या बात कर रहे हȅ। 

 Ǜी कमाल अ°तर: मडैम, िवदेश नीित के तहत कोई ऐसी नीित बना दीिजए िक िवदेिशयȗ का वोट पड़ 
जाए और वह Ģधान मंĝी बन जाए। 

 SHRI M.V. MYSURA REDDY (Andhra Pradesh): Madam, this Joint Statement of two 
countries will reflect the functioning of the Ministry of External Affairs. This is the manifesto of the 
Congress Party, “The Mumbai attacks have cast long shadow on the ongoing dialogue and 
engagement process. It is now entirely up to Pakistan to break the impasse by taking credible 
action.” Maybe because of the circumstances, the Government might have felt now that 
dialogue is the way out. Maybe now, it is vital component of our diplomacy also. I am not finding 
fault with the Prime Minister’s credibility or integrity. But, it is not one-man show. It involves the 
pride of the nation. Therefore, the Government might have shared their opinion with the people 
of India through various channels like all-Party meetings, or with the eminent people, or with the 
editors, or with the retired bureaucrats, or some interaction with the small groups like Observer 
Research Foundation, Delhi Policy Group, Institute of Peace and Conflict Studies. Of course, 
they are small groups, but they might have given some little inputs. Even CII and FICCI also now 
have attained some stature. They have expanded their operations to include variety of events 
and exchanges including high-profile series of strategic dialogues with the US-based Aspen 
Institute which are just like think-tanks. Of course, we are a democratic country. They can 
explore all these available channels. But, who has to do this? It is the bureaucratic machinery. 
But, it is outmoded and outdated. With humbleness, I am not going to find fault with the 
bureaucracy. There are lot of eminent people who can deliver the  goods and who can  take up 
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these challenges also. They are incapacitated because of lack of infrastructure. There is no mid-

career training, or, there is no specialisation also. Because of all these things, they are unable to 

deliver the goods. We have not learnt the lesson from China how with limited resources, they 

have been delivering the goods. We may not be following the U.S. model because of our 

economic resources. But, at least, we can adopt the Chinese model. Madam, I can say one 

thing that a recent phenomenon has come up where business is prevailing over diplomacy. 

During the visit of the Secretary of State, Ms. Hillary Clinton, the Government had to announce 

the selection of two nuclear sites in India. But, on 16th July, 2009 itself, the US-India Business 

Council released a Press statement indicating that Andhra Pradesh and Gujarat had been 

identified for allotment of nuclear sites using US technology. This is clear indication of the fact 

that business overpowers foreign relations. But, because of ambiguity, indecisiveness, we lost 

initiatives with democratic group movements in Myanmar, and also in Sri Lanka, and also anti-

Monarch movements in Nepal. We are unable to control the attacks on Indians who are staying 

abroad. Even though we want to extend friendly hand to the neighbouring countries, they are 

looking suspiciously at us. At least, for the sake of peace and prosperity in this country, some 

specialisation is required. We have to wake up and start some high-quality in-house analysis for 

a better understanding of the psyche of leadership of our neighbouring countries. 

 Ǜी रािशद अÊवी (आÂĠ Ģदेश): मडैम, िपछले 60 साल के अंदर आज़ादी के बाद हमारे मुÊक की फॉरेन 

पॉिलसी कभी controversial नहȒ रही, इȎ°तलाफ़ नहȒ रहा, छोटे-मोटे इȎ°तलाफ़ात होते रहे, लेिकन कोई 

बड़ा इȎ°तलाफ़ नहȒ हुआ। िहÂदुÎतान मȂ 60 साल के अंदर िजतने चुनाव हुए, बहुत मुǈे चुनाव के अंदर बने, 

लेिकन फॉरेन पॉिलसी िकसी चुनाव के अंदर मुǈा नहȒ रही। उसकी वजह शायद यह रही िक हम सब का 

किमटमȂट अपने देश के िलए रहा। अपोिजशन के अंदर रहे, वह एक अलेहदा बात है, लेिकन देश के िलए 

किमटमȂट था, इसिलए कभी चुनाव के अंदर भी हम गए, तो हमने फॉरेन पॉिलसी पर कभी कोई चुनाव नहȒ 

लड़ा। मुÊक आज़ाद हुआ, पूरी दुिनया को यह यकीन नहȒ था िक यह िहÂदुÎतान का existence भी रहेगा या 

नहȒ रहेगा । मुझे याद है िक इ±लȅड के Ģाइम िमिनÎटर ने एक बार कहा था िक अमेिरका की डेमोĎेसी कोई 

बड़ी बात नहȒ, इ±लȅड की डेमोĎेसी कोई बड़ी बात नहȒ, अगर बड़ी बात है, तो िहÂदुÎतान की डेमोĎेसी है। 

चूिंक उÂहȂ यकीन नहȒ था िक िहÂदुÎतान अपने पावं पर खड़ा हो जाएगा। लेिकन िहÂदुÎतान के अपने पावं पर 

खड़े होने का Ďेिडट िहÂदुÎतान की लीडरिशप को जाता है और इसमȂ वह िदशा और वह िसÇत जो foreign 

affairs के मामले मȂ इस देश ने िदखाई, उसका एक बड़ा हाथ है। आज 60 साल के बाद जहा ंहम पहंुचे हȅ, वहा ं

हमारी ambitions, हम दुिनया मȂ एक बड़ी ताकत बनना चाहते हȅ, हम यनूाइटेड नेशÂस की िस¯योटȓ 

काउȎÂसल के मेÇबर बनना चाहते हȅ, हम दुिनया की जो बड़ी ताकतȂ हȅ, उनके बराबर खड़ा होना चाहते हȅ। 

मडैम, कैसे खड़े हȗगे? ¯या हम outright कह दȂ िक हम अपने पड़ौिसयȗ से बात नहȒ करȂगे? ¯या हम 

यनूाइटेड नेशÂस के मेÇबर बन पाएगें? ¯या दुिनया हमारा साथ देगी? फॉरेन पॉिलसी का यह अहम है िक 

हमारे पड़ौिसयȗ के साथ कैसे िरÌते हȅ? यहा ंमȅ इस तरीके की जुबान नहȒ बोलना चाहता हंू, जो कही गई, िक 

Ģाइम िमिनÎटर गए और उÂहȗने कहा िक बहुत मुहÅबत मुझे िमली है यहा ंपर। कहा गया िक सात समुğ के 

पानी से वह शम« नहȒ धुलेगी, इस तरीके के अÊफ़ाज का मȅ इÎतेमाल नहȒ करना चाहता हंू। लेिकन मȅ कहना 

चाहता हंू िक आज की दुिनया बहुत छोटी  हो गई  है और इस  छोटी  दुिनया के  अंदर  सबसे बड़ा  हिथयार   
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अगर कोई हो सकता है, तो  वह Diplomacy हो सकती है। दुिनया के अंदर Diplomacy से बड़ा कोई हिथयार 

नहȒ होता। यह एक ऐसी तलवार है, जंग के अंदर तलवार की धार एक तरफ होती है, वह िसपािहयȗ की गद«न 

एक तरफ से काट सकती है, लेिकन Diplomacy की तलवार ऐसी होती है िक अगर इसे ठीक तरीके से 

इÎतेमाल िकया जाए, तो यह दोनȗ तरफ काट सकती है। Diplomacy के िबना कोई फॉरेन पॉिलसी नहȒ चल 

सकती है, कोई आगे नहȒ बढ़ सकता है। पंिडत जवाहर लाल नेहǘ ने 17 िसतÇबर, 1955 dks जो दूसरे हाउस 

के अंदर फॉरेन पॉिलसी मȂ पंचशील का एक पैगाम िदया था, एक िदशा दी थी, एक िसÇत दी थी, वही  

Non-Aligned Movement मȂ सâ 1983 के अंदर चाट«र बना। जब अटल िबहारी वाजपेयी जी देश के Ģधान 

मंĝी बने, तो अटल जी ने भी कहा िक यह वही फॉरेन पॉिलसी है देश की, जो पंिडत जवाहर लाल नेहǘ ने 

बनाई थी, उसी राÎते पर हमȂ चलना है। अटल जी का भी यही ÎटेटमȂट उसी हाउस के अंदर हुआ था। मडैम, मȅ 

इससे पहले िक अǗण शौरी जी की बात पर आऊं और पािकÎतान पर आऊं मु°तसर वƪ मȂ, मȅ कहना चाहंूगा 
िक जो...(Ëयवधान)... 

 Ǜी कलराज िमǛ (उǄर Ģदेश) : अटल जी के बारे मȂ पंिडत जी ने भिवÍयवाणी की थी िक वह देश के 
Ģधान मंĝी बनȂगे। 

 Ǜी रािशद अÊवी: वह इसीिलए की थी, उÂहȂ मालमू था। ...(Ëयवधान)... 

 Ǜी कलराज िमǛ: मȅ आपकी बात का समथ«न कर रहा हंू। 

 Ǜी रािशद अÊवी: मडैम, जो एनुअल िरपोट« हमारी आई है, उसको हमारे सभी सािथयȗ ने पढ़ा होगा, 

इसिलए मȅ उसकी ¶यादा चचɕ नहȒ करना चाहता हंू। लेिकन, मु°तसर अÊफाज़ मȂ कहना चाहता हंू िक िपछले 

एक साल के अंदर मौजूदा सरकार ने उस अरब वÊड« से बेहतर से बेहतर िरÌते बनाने की कोिशश की, जो हमȂ 

70 फीसदी energy देती है, crude oil देती है। जहा ंपर करीब 50 लाख िहÂदुÎतानी काम करते हȅ और करीब-

गरीब 10 िबिलयन डॉलर हर साल िहÂदुÎतान फॉरेन ए¯सचȂज के अंदर इजाफ़ा करते हȅ। मडैम, िफिलÎतीन 

एक अहम मुǈा है। िफिलÎतीन के अंदर जो कुछ हुआ है, उसके अंदर िपछले 20 व 25 साल से लगातार 

िहÂदुÎतान कहता चला आ रहा है िक इज़राइल अपनी जगह है, लेिकन िफिलÎतीन के existence पर कोई 

कÇĢोमाइज नहȒ िकया जा सकता। अभी ĢिजडȂट ओबामा इिजÃट मȂ जो तकरीर करके आए और जो बात 

उÂहȗने कही, पूरी दुिनया ने उसकी वाह-वाह की। यह बात हम िपछले 25 साल से कह रहे हȅ िक िफिलÎतीन 

के साथ इजराइल को अमनो शािंत के साथ रहना होगा। हमारी सरकार ने िफिलÎतीन को 10 िमिलयन डॉलर 

की सपोट« की। इसके साथ-साथ अफगािनÎतान, भटूान और नेपाल के साथ हमने financial support की। 

हमने अफ़गािनÎतान को करीब 1.2 िबिलयन की मदद पाȌलयामȂट की िबȏÊडग और दूसरी चीजȗ के िलए की। 

हमने भटूान को development के िलए, mega project के िलए 10 हजार करोड़ Ǘपया िदया। हमȂ वहा ंसे 

िबजली िमलेगी। हमने नेपाल मȂ democracy लाने के िलए मदद की । चाइना के साथ लÇबे असȃ से disputes 

होने के बावजूद, हमारे Ģाइम िमिनÎटर वहा ंगए। मȅ यहा ंचाइना की बात कर रहा हंू। चाइना ने फरवरी मȂ जो 

अपना economic Survey of China इÎय ू िकया है, उसमȂ कहा है िक िहÂदुÎतान हमारा largest trading 

partner है, लेिकन मȅ गव«नमȂट की इस सोच को एिĢिसएट करता हंू िक balance of payment हमारे फेवर के 

अंदर नहȒ है और सरकार को इस बात की ȋचता है। मुझे यकीन है िक हम इस ȋचता का समाधान जÊद करȂगे। 

मȅ हज़ के बारे मȂ दो जुÇले जǘर कहंूगा। यहा ंपर मुÎलमानȗ का एक बड़ा ओकेज़न होता है, इसमȂ गव«नमȂट 

subsidy देती है। यहा ंमȅ सरकार से कहना चाहंूगा िक हम इस तरीके के बहुत सारे Ģोजे¯¹स बना सकते हȅ, 

िजनमȂ subsidy देने की जǘरत न रहे। हमारे बहुत से लोगȗ को इस पर ऐतराज है। उनका कहना है िक हज़ 
के अंदर subsidy नहȒ दी जानी चािहए, चूंिक िकसी दूसरे मज़हबी लोगȗ को subsidy नहȒ दी जाती। मȅ भी 
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यही कहता हंू िक ऐसा एक राÎता िनकल सकता है िक िजतना खचɕ होता है, उसी खचȃ के अंदर हाजी जा 
सकते हȅ। हमारे यहा ंसे करीब-करीब डेढ़ लाख हाजी जाते हȅ। उनके िलए हम इस तरीके का एक कÇपोिज़ट 
ĢोĐाम बना सकते हȅ, िजसमȂ हमȂ subsidy न देनी पड़े। सरकार को इसकी तरफ तव¶जोह देनी चािहए। चूिंक 
वƪ कम है, तो अब मȅ उस burning मुǈे की तरफ आता हंू, िजसके बारे मȂ शौरी साहब ने लगातार कहा है। 
उसे देखकर ऐसा लग रहा था िक फॉरेन ए¯सĘनल एफेयर्स िमिनÎĘी की वȍकग पर बहस नहȒ हो रही है, 
बȎÊक अमेिरका और पािकÎतान के िरÌतȗ पर बहस हो रही है। यह िबला शुबहा जब से पािकÎतान के साथ बना 
है, कभी हमारे िरÌते अ´छे होते हȅ और कभी खराब होते हȅ। हमारे सामने एक बड़ी मुȎÌकल है िक पािकÎतानी 
यहा ंआकर कुछ बोलते हȅ और वहा ंजाकर कुछ बोलते हȅ। वे नाकािबले ऐतबार रहे। मȅ कहȒ इस बात मȂ शुबहा 
नहȒ करता। उनके साथ िडÃलोमेसी करना और उनके साथ िकसी भी तरीके की बात करना, मुȎÌकल काम है। 
“प¾थर को िनचोड़कर पानी को िनकलना” उनके साथ िबÊकुल इसी तरीके की िडÃलोमेसी है। “प¾थर को 
िनचोड़कर पानी िनकालना, बहुत मुȎÌकल काम है, बहुत िदनȗ से दोÎतो, ये काम कर रहे हȅ।” हम लगातार 
प¾थर मȂ से पानी िनकालने की कोिशश करते हȅ, लेिकन वह पानी िनकलना मुȎÌकल हो जाता है। दूसरे हाउस 
मȂ, इस मामले पर Ģाइम िमिनÎटर ने बहुत वाजेह तौर पर कहा, ...(Ëयवधान)... 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): You can’t quote what was 
said in the other House. Refer to newspaper reports or what you have heard. 

 Ǜी रािशद अÊवी : िबÊकुल ठीक है, मȅ अपने अÊफ़ाज को दूसरे तरीके से कह दंूगा। Ģाइम िमिनÎटर ने 
कहा है िक कÇपोिजट डॉलोग के साथ टेरेिर¶म को ȋलक नहȒ िकया जा सकता।  Ģाइम िमिनÎटर ने कहा िक 
हम पािकÎतान को डीएÎटेÅलाइज नहȒ करना चाहते। Ģाइम िमिनÎटर ने कहा, ‘unless we want to go to 
war with Pakistan, dialogue is the only way forward.’ इसके अलावा कौन सा दूसरा राÎता है? या तो 
हम तय कर लȂ िक हमȂ पािकÎतान के साथ जंग करनी है या डायलॉग के अलावा और दूसरा राÎता कौन सा हो 
सकता है? हम पािकÎतान के पड़ोसी मुÊक है और खतरा बड़ा है। अगर टेरेिरÎट लोगȗ के हाथȗ मȂ पािकÎतान 
चला गया तो ¯या होगा? अगर उन लोगȗ के हाथȗ मȂ, िजनसे पूरी दुिनया को खतरा है, उनके हाथȗ मȂ 
पािकÎतान चला गया तो उसके बाद हमारे पास ¯या रेमेडी होगी? आज डायलॉग के अलावा दूसरी कोई 
रेमेडी नहȒ हो सकती है। कÇपोिजट डायलॉग की बात राजीव गाधंी जी ने शुǘ की थी। उसके बाद लगातार 
गुजराल जी के जमाने मȂ, वाजपेयी जी के जमाने मȂ कÇपोिजट डायलॉग की बात होती रही है। मȅ 20, 21 
फरवरी को याद िदलाना चाहंूगा। 20, 21 फरवरी, 1999 को अटल जी देश के Ģधानमĝंी थे। मȅ उनकी बड़ी 
इ¶जत करता हंू, वे लाहौर गए थे। लाहौर के िकले के अंदर अटल जी का बहुत वेलकम हुआ था और लाहौर मȂ 
अटल जी ने जो तकलीफ़ महसूस की थी, उनके अÊफ़ाज़ मȂ मुझे कहȒ न कहȒ मौलाना आजाद जी की श¯ल 
नजर आ रही है। अटल जी ने लाहौर के अंदर जाकर कहा िक मȅ आज इस तारीखी िकले के अंदर आया हंू, 
िजस िकले के अंदर शाहजहा ंपैदा हुआ, िजस िकले के अंदर अकबर ने अपना बचपन गुजारा। अटल जी ने 
कहा, सलमान मसूद, पȌशयन के बहुत बड़े शायर हȅ, उसका एक शेर पढ़ा — शुद दर लाहौर रवानम यारब, 
शदू  दर लाहौर रवानम यारब, यारब के दर आरजुए अनम यारब। ए खुदा, मेरे कदम लाहौर की तरफ रवाना 
हो रहे हȅ। ए खुदा, यही मेरी आरजू है िक मȅ लाहौर पहंुच जाऊं। आज वे लोग जो यह बात कह रहे हȅ िक Ģाइम 
िमिनÎटर ने जाकर कहा िक मुहÇमद का पैगाम लाया हंू, अǗण शौरी जी ने कहा, मȅ उनको बताना चाहता हंू 
िक यह अटल जी थे, िजÂहȗने यह शेर पढ़ा था। यह उनके Îटे¹समनैिशप की एक िनशानी थी। इसे 
िĎिटसाइज भी िकया जा सकता है। आज देश के Ģधानमंĝी ने पािकÎतान के अंदर जाकर कोई नई बात नहȒ 
की है। अटल जी ने कहा, वहा ंपर जाकर जो बयान िदया, उसमȂ कहा िक इसके अलावा कोई दूसरा राÎता 
नहȒ है िक हम बातचीत करȂ। अटल जी ने कहा िक मुझे नजर नहȒ आता है िक ऐसा भी कोई इÌय ू है, जो 
बातचीत के अलावा तय िकया जा सके। यह िसफ«  बातचीत से ही तय िकया जा सकता है। िफर मई 1999 के 
अंदर कारिगल हुआ। अटल जी ने...(Ëयवधान)... 
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 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): You have one more minute. 

 Ǜी रािशद अÊवी : मडैम, िफर मȅ ¯या बोलूगंा, मुझे पाचं िमनट दीिजए, िजतना शौरी जी बोले हȅ, उसका 
वन थड« तो दीिजए। 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN) : No, it is not like that. The 
time allotted to your party is over. Please conclude in one minute.   

 Ǜी रािशद अÊवी : मुझे पाचं िमनट दीिजए। मई, 1999 के अंदर कारिगल हुआ, 25 िदसÇबर, 1999 को 
कंधार गए, जहा ंमौलाना अहजǗǈीन को िरलीज िकया गया। अगÎत, 2000 मȂ आगरा मȂ सिमट हुआ। मȅ आपसे 
बहुत अदब से पूछना चाहता हंू िक ¯या तब आपने ये शतȄ रखी थȒ? अटल जी ने कहा था हम कÌमीर के अंदर 
पािकÎतान से कोई बात नहȒ करȂगे। मȅ आपको वह बयान भी पढ़कर सुना सकता हंू, िजसमȂ अटल जी ने कहा 
था िक अब पािकÎतान से बात होगी, तो इस कÌमीर की बात नहȒ होगी, उस कÌमीर की बात होगी। उसके 
बाद मुशर«फ साहब आए, वहा ंपर बात आई और बगैर िकसी बात के मुशर«फ साहब चले गए। मुशर«फ साहब ने 
अभी 25 तारीख को यह इंटरËय ू िदया, िजस इंटरËय ूमȂ उÂहȗने कहा, जो 26 तारीख को सी.एन.बी.सी. के 
अंदर भी िदखाया गया, उÂहȗने कहा िक ¯या आपको कारिगल से कोई फायदा हुआ? ¯या आप समझते हȅ िक 
कारिगल पािकÎतान के हक मȂ था? जनरल मुशर«फ ने कहा िक हा,ं हमारे हक मȂ था। अगर हम कारिगल न 
करते तो आगरा के अंदर कÌमीर पर बात नहȒ हो सकती थी। ȋहदुÎतान के लीडस« आगे बढ़े और उÂहȗने कहा 
िक हम कÌमीर पर बात करȂगे, यह अभी तीन िदन पहले का जनरल मुशर«फ का बयान है। 

 सवाल रह जाता है बलिूचÎतान का। मȅ बहुत अदब से कहना चाहता हँू ...(समय की घंटी)... मȅ कोई 
controversy create नहȒ करना चाहता, लेिकन शौरी जी, इसी हाउस के अÂदर आपने कहा था िक आँख के 
बदले मȂ आँख चािहए। आपने कहा था िक अगर कÌमीर के अÂदर पािकÎतान कुछ करता है, तो हमȂ 
बलिूचÎतान के अÂदर करना चािहए। यह जुमला िहÂदुÎतान मȂ िकसी ने नहȒ बोला था। यह जुमला आपने इस 
हाउस के अÂदर बोला था। अगर आज पािकÎतान इस तरह की बात कर रहा है, मȅ माफी के साथ कहता हँू िक 
हमȂ ¶यादा िजÇमेदारी के साथ बोलना चािहए, ¶यादा िजÇमेदारी के साथ कहना चािहए। कौन जानता है िक 
आपकी ज़बान से िनकले हुए अलफाज़ पािकÎतान तक पहँुच गए। जो declaration हुआ है, उसके अÂदर 
इंिडयन गवन«मȂट ने न ‘हा’ँ कही है, न ‘ना’ कही है। िसफ«  एक ही जुमला है। Prime Minister Gilani 
mentioned that Pakistan has some information on threats. यह उनका internal मामला भी हो सकता 
है। शायद आप मुझसे ¶यादा इितहास जानते हो, पािकÎतान बनने के बाद बलिूचÎतान मȂ लगातार अमन और 
सलामती नहȒ रही। 

 उपसभाÁय© (Ǜीमती जयÂती नटराजन): अÊवी साहब, आप समाÃत कीिजए। 

 Ǜी रािशद अÊवी: मȅ ख¾म कर रहा हँू। 

 वहा ँपर सरदारȗ के अÂदर झगड़े होते हȅ। वहा ँपर सâ 1970 मȂ भƺुो साहब ने उÂहȂ समझाने की कोिशश 
की, वहा ँपर उनको िनबटाने की भी कोिशश की। पािकÎतान बनने के बाद बलिूचÎतान ने अफगािनÎतान के 
साथ merge करने की भी कोिशश की। बलिूचÎतान ने ईरान के साथ merge करने की कोिशश की। कोई ऐसा 
नहȒ है िक बलिूचÎतान मȂ जो आज हो रहा है, वह पहले नहȒ होता था। बलिूचÎतान हमेशा controversial रहा 
है और वहा ँपर इस तरह की बगावतȂ होती रही हȅ। मेरे पास टाइम नहȒ है। मȅ िसफ«  इतना कहना चाहता हँू िक 
Ģाइम िमिनÎटर साहब ने पािकÎतान के साथ जो joint declaration िकया है, वह देश के हक मȂ है और देश के 
िहत मȂ है। 

 मȅ िसफ«  दो जुमलȗ मȂ अमेिरका के End Use Monitoring Agreement के बारे मȂ कहना चाहँूगा। ‘End 
Use’ का मतलब ही यह है िक आप जो हिथयार खरीद रहे हȅ, उसका इÎतेमाल आिखर मȂ ¯या करȂगे। 
अमेिरका का वह एĐीमȂट 82 देशȗ के साथ है, िसफ«  िहÂदुÎतान के साथ नहȒ है। अमेिरका का वह एĐीमȂट यरूोप 
के उन तमाम देशȗ के साथ है। हम  ǘस से जो हिथयार लेते रहे, उसका सȌटिफकेट हम देते थे िक हम इसका 
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¯या इÎतेमाल कर रहे हȅ। आज उस एĐीमȂट के बाद हम पर कोई पाबÂदी नहȒ है िक हम जाकर जबद«Îती वे 
weapons खरीदȂगे। यह हमारी मजȓ के ऊपर है िक हम उन weapons को खरीदते हȅ या नहȒ खरीदते हȅ। 
लेिकन अगर आप नहȒ खरीदना चाहते, तो black market से खरीिदए। तीसरा कोई राÎता नहȒ है। मȅ उन 
मुÊकȗ का नाम नहȒ लेना चाहता, लेिकन मȅ यह भी कहना चाहता हँू िक वे दबाव बना सकते हȅ िक हम 
अमेिरका के साथ कोई एĐीमȂट न करȂ, तािक black market से हमȂ वे हिथयार खरीदने पड़Ȃ। हमȂ ताकतवर 
बनना है। जो मुÊक ताकतवर नहȒ होता, मडैम, मȅ अपनी बात ख¾म कर रहा हँू, जो मुÊक ताकतवर नहȒ होता 
है, उसकी दुिनया के अÂदर इ¶जत नहȒ होती है। इकबाल ने कहा है, “तक़दीर के क़ाज़ी का यह फ़तवा है 
अज़ल से, है ज़ुमȃ ज़इफी की सज़ा मग़ȃ मफादात” जो इंसान कमजोर होता है, मौत उसका मुकǈर बन जाती है। 
जो मुÊक कमजोर होता है, मौत उसका मुकǈर बन जाती है। मȅ आपको इितहास के पÂनȗ से िकतनी िमसालȂ दे 
सकता हँू। मौत हमारा मुकǈर नहȒ बन सकती। आज जो foreign policy है, वह िहÂदुÎतान को एक बड़ी 
ताकत बनाएगी। आने वाला मुÎतकिबल िहÂदुÎतान का है, ऐसा मȅ समझता हँू। आपका बहुत-बहुत शुिĎया। 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Shri Shreegopal Vyas. Your 
party time is already over. So, please be brief. ...(Interruption)... Allotted time for BJP is over. 
So, please be brief. 

 SHRI SHREEGOPAL VYAS (Chhattisgarh): Then, I will give the time to the Leader of 
Opposition and let him speak. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): You can take a few minutes. 

 धÂयवाद, उपसभाÁय© महोदया। पहले तो मȅ िवदेश मंĝालय को संभाल रहे मंĝी एव ंउनके सहायक 
दोनȗ को शुभकामना देता हंू। हमारे Ǜी शिश थǘर साहब तो िवÌव के एक बहुत बड़े संगठन के िलए भारत की 
ओर से Ģयास कर रहे थे। आपका वह अनुभव यहा ंपर भी काम मȂ आएगा और िफर एक बहुत ही अनुभवी 
विरÍठ साथी के साथ इस मंĝालय का काम भारत के कÊयाण के िलए होगा, यह शुभकामना मȅ आपको देता हंू। 

 मȅ अपने िमĝ अȎÌवनी जी की ओर नहȒ देख रहा हंू, िजÂहȗने आज यह िडबेट शुǘ िकया है। िपछली बार 
राÍĘपित महोदया के साथ-साथ अȎÌवनी जी के साथ भी मेरा सहवास पॉलȅड और Îपेन दो देशȗ मȂ हुआ था। 
उस समय उनसे काफी गपशप होती रही थी। मȅ उनकी कुछ बातȗ को जǘर याद करता हंू और उनकी दो 
बातȗ पर सहमित के साथ मȅ आगे की बात कहंूगा। पहला, उÂहȗने कहा था िक हमारे साÎंकृितक मूÊयȗ को 
हमने ‘वसुधैव कुटुÇबकç’ के ǘप मȂ Ëयƪ िकया है। दूसरा, उÂहȗने यह कहा िक इन मूÊयȗ की र©ा के िलए 
शȎƪ की आवÌयकता है। मȅ उनकी इन दोनȗ बातȗ से सहमित जताता हंू और याद करता हंू िक यह शȎƪ 
िनमɕण करने का काम एवं भारत को िवÌव के राÍĘȗ मȂ Ģथम पंȎƪ मȂ खड़ा करने का काम Ǜीमाâ अटल िबहारी 
वाजपेयी जी के नेतृ¾व मȂ सÇपÂन हुआ, जबहमने अणु शȎƪ ऊजɕ का िवÎफोट दुिनया के सामने िकया। 

 अभी हमारे िपछले वƪा ने कहा िक ये लोग शȎƪ की भाषा समझते हȅ। आप लाख अ´छी बातȂ कहȂ, लेिकन 
शȎƪ के िबना हमारी बात कोई नहȒ मानता। मȅ इसके बाद आगे की बात कहंूगा, चूिंक यह बहुत मह¾व के िबÂदु 
हȅ, नीितयȗ के िबÂदु हȅ और उनमȂ से अिधकतर हमारे अǗण शौरी जी एवं अÂय वƪाओ ंने कहे हȅ, इसिलए उन 
पर मȅ नहȒ जाऊंगा। मȅ यह समझता था िक आज का िवषय मंĝालय के कामकाज पर चचɕ के िलए है। 

 माननीया उपसभाÁय© जी, जब आप उस तरफ िवराजमान थȒ, तब मȅ सोच रहा था िक मȅ मचȄट ऑफ 
वेिनस से शै¯सपीयर को कोट कǘं, परÂतु अब नहȒ कर सकता हंू, ¯यȗिक अब आप चेयर पर िवराजमान हȅ। 
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जो भी हो, मȅ समझता हंू िक आप मेरा इशारा अवÌय समझȂगी। इसके पहले मȅ आगे कुछ कहंू, चूिंक Ǜी 
तरलोचन ȋसह जी भी यहा ंआ गए हȅ, िजनकी हर बात के साथ मȅ सहमत हंू। मȅ चाहता हंू िक जो कुछ उÂहȗने 
कहा है, उन सारी बातȗ को Áयान मȂ रखकर, जो आवÌयक बातȂ हȅ, भारत सरकार उन पर जǘर कदम 
उठाएगी। 

 महोदया, मȅ सीएजी की िरपोट« से चलना चाहता हंू। वाȌषक िरपोट« के पेज नÇबर 186 पर एक िटÃपणी है, 
िजसे मȅ कोट करना चाहता हंू। इसको िकसी Ģकार से अÂयथा न िलया जाए, उसको मȅ केवल एक टेȎ¯नकल 
Ãवाइंट के ǘप मȂ रख रहा हंू। 

 “The Ministry’s approval for unwieldy large Haj goodwill delegations to the Kingdom of 
Saudi Arabia for long duration of 18-20 days, which is inconsistent with the role of the 
delegations, renders it extravagant. No criteria have been established for nomination of the 
members of the delegations. The Ministry arranges hotel accommodation for the 
accompanying spouse or family members of the delegates at Government’s cost which is 
irregular.” 

 Kindly keep this in mind and do the needful. मȅ 2007-08 की Îटȅȋडग कमेटी की िरपोट« को बहुत 
ढंूढ़ रहा था िक वह कहा ं है, लेिकन वह नहȒ िमली। शायद अभी वह उपलÅध नहȒ है, परÂतु मȅ उसके कुछ 
िबÂदुओ ंकी ओर आपका Áयान जǘर आकȌषत कǘंगा। उसमȂ कहा गया है िक पȎÅलक िडÃलोमेसी िडवीज़न 
बनाया जाएगा। भारत के ȋथकटȅ¯स और मीिडया पस«Âस, सभी से बात-चीत की जाएगी और उसके आधार पर 
आप कुछ नीितया ंबनाएगें। यिद वह नीितया ंबन गई हȗ और उसकी िरपोट« िमल गई हो, तो कृपया उसे सदन 
को देने की कृपा कीिजएगा। 

 आपने कुछ नये पासपोट« ऑिफिसज़ खोलने के िलए कहा था। मȅने 2006-07 की िरपोट« देखी थी, इसिलए 
उसी के आधार पर कह रहा हंू िक चूिंक रायपुर और िशमला मȂ पासपोट« ऑिफिसज़ खुल गए हȅ, यिद देहरादून 
मȂ भी पासपोट« ऑिफस खुल गया हो, तो कृपया बता दीिजएगा और न खुला हो तो खोलने का Ģयास 
कीिजएगा।  

 Indian Cultural Centres के बारे मȂ आपने Ģॉिमस िकया था, हो सकता है मंĝालय ने योजना बनाई थी 
और तब आप लोग शायद न भी रहे हȗ, चूिंक यह मंĝालय पर चचɕ हो रही है, इसीिलए मȅ यह कह रहा हंू। 
जहा ंIndian Cultural Centres खोलने थे, उनमȂ बीȋजग शािमल है, तेहरान शािमल है और वाȋशगटन शािमल 
है। मुझे इस बात का बहुत आÌचय« है िक हम िजन देशȗ के साथ इतने बड़े-बड़े समझौते कर रहे हȅ और उनसे 
लाभ भी उठा रहे हȅ, अभी तक उनके यहा ंहमारा कोई कÊचरल िमशन नहȒ था। And if it is a fact, this 
should be a matter of grave concern to you. आप कृपा करके इसका पता कीिजए और यिद अब भी नहȒ 
खुला है, तो इसे तुरÂत खोला जाना चािहए। 

 महोदय, मȅ Cultural centres की बात कर रहा था। मȅ वह िरपोट« पढ़ रहा था िक वहा ंकला के काफी 
ज¾थȗ को भेजा गया है, यह बहुत अ´छी बात है, कला से िकसी का िवरोध नहȒ है, जब तक िक वह िकसी 
समाज के मूÊयȗ पर आघात नहȒ करती है, परंतु भारत केवल कला के िलए मशहूर नहȒ है। वाÎतव मȂ भारत 
उस के आÁया¾म के कारण जाना जाता है, लेिकन मȅने उन पृÍठȗ मȂ यह कहȒ नहȒ पढ़ा। आप ने भारत के जीवन 
दश«न, ȋहदू Ëयापक जीवन दश«न, सारा िवÌव िजस के िलए भारत का कृतª है, उस के िलए आप ने उन समूहȗ 
के लोगȗ को भेजा हो, ऐसा मुझे वह िरपोट« पढ़ने से नहȒ लगा। महोदया, मȅ आप से िनवेदन करना चाहता हंू िक 
भारत सारी दुिनया मȂ अपने आÁयाȎ¾मक मूÊयȗ के कारण जाना जाता है, वह उस के सृȎÍट के आिदकाल से 
िलए गए िसǉातंȗ के कारण जाना जाता है, वह भगवान बुǉ के शािंत के संदेश के कारण जाना जाता है। 
इसिलए आप ऐसे Missions की काय«वािहयȗ को देिखए। आप कला के लोगȗ को भेिजए, इस मȂ िकसी को 
आपȎǄ नहȒ है, लेिकन उन समूहȗ को भेजने पर भी िवचार कीिजए। 
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 महोदया, त¾काल पासपोट« की ËयवÎथा के बारे मȂ कुछ झंझट चल रही है, आप उस मȂ सुधार लाइए। 

महोदया, मȅ एक-एक बात, एक-एक देश के बारे मȂ कहना चाहंूगा। हमारे Ģधान मंĝी जी ģासं गए थे, शायद 

आप लोग भी वहा ंजाएगें। मȅ आप को याद िदलाना चाहता हंू िक 100 साल पहले ÎवातंĂय वीर सावरकर ने वहा ं

के मȌसली बंदरगाह पर एक जहाज से िनकल कर अपने पराĎम का पिरचय िदया था। महोदया, मȅने मागं की 

है िक वहा ंउन की Îमृित बननी चािहए। उस के िलए वहा ंके मेयर ने अनुमित दी है, परंतु मुझे खेद है िक आप 

का मंĝालय उस मȂ आनाकानी कर रहा है। मȅ आशा करता हंू िक आप दोनȗ महानुभाव उस ĢÎताव को 

शीđाितशीđ clear कर दȂगे। महोदय, वे तैयार हȅ और यहा ंभारत की संÎथाए ंतैयार हȅ, अगर आप इसे मंजूर 

कर देते हȅ तो आप एक बहुत बड़ा काम करȂगे। कृपा कर के इस ओर Áयान दीिजएगा। 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Please finish now. You have 

taken seven minutes. 

 Ǜी Ǜीगोपाल Ëयास: महोदया, मȅ एक बात और कहकर अपना भाषण समाÃत कर दंूगा। महोदया, मȅ 

नेपाल के बारे मȂ संि©त मȂ बोलना चाहता हंू। 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): That will be the last. 

 Ǜी Ǜीगोपाल Ëयास: नेपाल मȂ लोकतंĝ की वापसी हुई है, हम इस का Îवागत करते हȅ। वह नेपाल का 

राजतंĝ जैसे भी चलाएं, हम उस का भी Îवागत करते हȅ, लेिकन मȅ एक बात जǘर सोचता हंू िक हमारी सीमा 

नेपाल के साथ ही ¯यȗ खुली है और िकसी देश के साथ ¯यȗ नहȒ खुली है, तो मुझे सोचने पर बाÁय होना पड़ता 

है िक वहा ंजीवन दश«न, ȋहदू जीवन दश«न होने के कारण, भारत और नेपाल की सीमाए ं खुली हȗगी। वह 

पशुपित नाथ से लेकर रामेÌवरम तक एक संÎकृित ËयाÃत है, इस कारण खुली हȗगी। महोदया, ȋहदु¾व के हट 

जाने से दुख हो जाना चािहए था ¯यȗिक ȋहदु¾व एक िवराट जीवन दश«न है। 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Now you conclude. 

 Ǜी Ǜीगोपाल Ëयास : सारी दुिनया उसे मानती है। कृपया इस पर साĢंदाियक ǓȎÍट से मत सोिचए। यिद 

आप ऐसा करȂगे तो म ैसोचता हंू और जो िवचार खड़े होते हȅ, उÂहȂ एक वा¯य मȂ कहना चाहंूगा, “जो Îवय ंअपने 

खाने के िलए दूसरȗ को लटूता है,” वह िवकृित है, जो Îवयं कमा कर खाता है, वह उसकी Ģकृित है और जो 

Îवयं कमा कर सब को िखलाता है, वह उस की संÎकृित है। भारत उस संÎकृित का वाहक है। इसिलए आप 

ऐसा कुछ काम कीिजए िक भारत इस िदशा मȂ चल सके। 

 धÂयवाद। महोदय, कुछ ¶यादा समय िलया, इस के िलए कृपया ©मा करȂ। 

 SHRI NARESH GUJRAL (Punjab): Madam, the basic contours of India’s Foreign Policy, as 

outlined by Shri Jawaharlal Nehru, have been broadly adhered to by all political parties since our 

independence. As a result, despite many changes in the Government at the Centre, the Foreign 

Policy of the country is, by and large, remained consistent. India has been able to earn the 

respect of the world community by refusing to be part of any camp and withstanding all 

international pressures where its national interest is involved. 

 Our stand on CTBT and NPT has been firm and consistent, and I hope that no Government 

will ever buckle in or make any compromises on such sensitive issues in the future. 
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 Geographically, with Myanmar, Bangladesh, Nepal, Pakistan and Afghanistan, on the  

one side, and Sri Lanka, on the other, we are surrounded by small politically destabilised 

neighbours who have on occasions allowed their soil to be misused for terrorist activity against 

our country. 

 Despite numerous provocations, successive Governments have been able to create 
harmony and goodwill in the neighbourhood through effective use of forums like SAARC and 
ASEAN. However, in spite of our best efforts, relations with Pakistan have always been tense. 
We have been a victim of several terror attacks emanating from that country, including the attack 
on the Parliament and 26/11 in Mumbai. Yet, we have always shown extreme patience. 

 As the situation now stands and as the Prime Minister is reported to have said yesterday, 
we have two choices; either go to war with Pakistan, a country that possesses nuclear missiles 
and a confused and irresponsible leadership structure or start a composite dialogue process 
with them. Anyone in the right mind would rule out the possibility of the former. However, it is 
obvious that we can engage Pakistan in talks only if we are reassured by concrete Pakistan 
actions to contain the terrorist activity against India from its soil. 

 By showing restraint and behaving in a manner which portrays India as an extremely 
responsible nation that wishes to foster world peace, we gain the admiration, support and 
sympathy of the civilized world. That to my mind is not only good diplomacy but good politics as 
well. Madam, I am of the view that we must endeavour to find lasting peace with Pakistan. It will 
not be an easy task given the conflicting power centres in Pakistan, but we must not give up 
hope and continue the dialogue process, and I repeat, provided, there are tangible signs that 
Pakistan leadership is trying to contain terrorism against India from its territory. 

 We in Punjab have a vested interest in creating a harmonious relationship with Pakistan, as 
we have been on the receiving end of two wars with Pakistan and a decade of proxy war by way 
of intense terrorist activity in the State, resulting in the loss of 40,000 innocent lives and a 
completely derailed economy. Opening up of our borders with Pakistan will result in an economic 
boom for both sides of Punjab. 

 My colleague, Sardar Tarlochan Singh, has highlighted certain points regarding the plight of 
Punjabis abroad. I hope the hon. Minister will pay attention to it.  

 Madam, the world has undergone a sea change since the end of the Cold War and collapse 
of the Soviet Union. It is an accepted reality that today the US is the only superpower in the 
world. Obviously, it is in our interest to strengthen our ties with them, more so when India is also 
becoming strategically important for them from their geopolitical point of view in this 
subcontinent. 

 However, it is a delicate tightrope walk. The challenge before our foreign policy 
establishment is to leverage the US strengths to our advantage without compromising on  
basic issues which are of vital interest to our nation, as spelled out by my colleague, Shri Arun 
Shourie. 
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 The US is our single largest trading partner and I am certain that fostering closer political 

relations with them will also lead to a much higher level of trade between our two countries. 

China’s trade with the US, in 2008, was 409.2 billion dollars, while ours was only 44.4 billion 
dollars. There is obviously much untapped potential in this area. 

 In the new world order, trade and industry will determine relationships and alliances and 

access to markets and sources of energy supply will create new friends and foes. India with over 

one billion people, 35-40 per cent of whom are middle class, has become the second largest 

emerging market after China. The developed world would endeavour to capture our markets by 

offering liberal subsidies to their farmers and companies. At the same time, they would like to 

protect their own domestic market by putting non-tariff barriers on imports from developing 

nations. The Government must take all diplomatic and economic steps to protect and enhance 

our markets. Madam, diplomacy today encompasses complex economic, political and social 

issues. To meet these new challenges, we will have to re-look at human resource skills as well 

as funds available to our Foreign Policy Establishment, as mentioned by my friend, Shri N.K. 

Singh. We need trained manpower to deal with intricate subjects such as global warming and 

environmental protection, GATT negotiations, human rights issues as well as multilateral and 

bilateral trade pacts. Accordingly, I would like to suggest that our IFS officers must be provided 

with specialised training both in the political and in the economic fields. Within five years of an 

officer joining the service, a detailed evaluation of the officer’s aptitude must be carried out and a 

business orientation be given to those officers who are inclined towards economics. They must 

be sent for specialised courses to the best Business Schools in the world in order to develop 

their ability to comprehend and debate complex Global Economic Issues. Those, with a political 

bent of mind, must be given more exposure to think-tanks both within the country and abroad. 

We must liberally fund foreign policy think-tanks outside the Government and involve 

academicians, economists, scientists, journalists and leading business personalities in such 
think-tanks to interact constantly with our Foreign Policy Establishment. 

 In the end, I would like to say that as our economy grows, and, when globally, India’s 

human and technological potential gain recognition, the world community, including the 

developed nations, look at us with envy and respect. The Government must leverage this 

strength and endeavour to find for India its rightful place as a Permanent Member of the Security 
Council. 

 THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Shri Rajeev Shukla. You have 
thirteen minutes. 

 Ǜी राजीव शुƛ (महाराÍĘ) : उपसभाÁय© महोदया, िवदेश मंĝालय की अनुदान मागंȗ पर हो रही बहस 
मȂ मȅ सरकार के समथ«न मȂ खड़ा हुआ हंू। 

 महोदया, इसमȂ कोई शक नहȒ िक भारत की िवदेश नीित, जो पंिडत जवाहर लाल नेहǗ जी के जमाने मȂ 
शुǗ हुई, वह आज तक उसी  तरह  कायम है। बीच मȂ िजतनी  सरकारȂ आईं, सबने  कमोवेश उसी नीित  का 
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समथ«न िकया। बीच-बीच मȂ सदÎयȗ ने ये बातȂ उठाई ं िक यह सरकार नेहǗ जी की नीित से हट गई, मȅ इस 

बात को िबÊकुल नहȒ मानता। चाहे वह गुट िनरपे© की नीित हो और चाहे भारत को िवÌव के भगूोल मȂ ऊपर 

रखने की बात हो, हर जगह भारत सुĢीम रहा, उसके कहȒ झुकने का ĢÌन नहȒ है, यह बात इस सरकार ने 
सािबत की है। 

 महोदया, बहुत िज़Ď हो रहा है ¶वाइंट ÎटेटमȂट का। इस बारे मȂ बड़ी बातȂ कही जा रही हȅ, राÍĘपित 

भवन तक Ģितिनिधमंडल जा रहे हȅ, तरह-तरह के आरोप लगाए जा रहे हȅ िक िगलानी से ĚाÄट कराकर ले 

आए और वही बाटं िदया। ¯या है उसमȂ? कौन सा पहाड़ टूट पड़ा है उसमȂ? ऐसा ¯या हो गया, मेरी समझ मȂ 

नहȒ आता? मȅने एक बार, दो बार, तीन बार उसे पढ़ िलया, मुझे उसमȂ ऐसी कोई चीज नहȒ लगी। िफर कहा 

गया िक फॉरेन सैĎेĘी ने कहा है िक ĚाÄट मȂ गलती हो गई। फॉरेन सैĎेĘी ने यह नहȒ कहा। संसद के लाइĤेरी 

भवन मȂ हुई मीȋटग मȂ उÂहȗने कहा िक “Even if we are accused of bad drafting, then, also, our 

intentions were right.” यह नहȒ कहा िक हमने कोई bad drafting की, लेिकन वह चल गया, लगातार। और 

बलिूचÎतान पर ¯या कह िदया, भाई? अगर कोई मुÊक आ रहा है और कह रहा है िक भाई साहब हमारे अंदर 

की समÎया आप इंटरनेशनल फोरम पर िडÎकस किरए, तो आप कह रहे हȅ िक उसको मȂशन कर दो। हम यह 

कह रहे हȅ िक हम नहȒ इंटरिफयर कर रहे। हमने कब कहा िक हम बलिूचÎतान मȂ इंटरिफयर कर रहे हȅ या 

बलिूचÎतान मȂ कुछ कर रहे हȅ? वह अपने घर की समÎया, अपने घर वालȗ का मसला या अपनी बीवी का 

मसला आपके पास लेकर आ रहा है और अंतरɕÍĘीय मंच पर लेकर आ रहा है और हम परेशान हो रहे हȅ िक 

आपने ¯यȗ िज़Ď कर िदया! इसमȂ ¯या बात है? और उसी मȂ कÌमीर का कहȒ िज़Ď नहȒ है। यह ऐसे ही है जैसे 

िक इस देश मȂ न¯सलपिंथयȗ की समÎया है, उसका हम पािकÎतान मȂ जाकर िज़Ď करȂ और कहȂ िक हमारे 

फला ं रा¶य मȂ न¯लपंिथयȗ का बड़ा जोर चल रहा है, ¯या आप इसमȂ कुछ कर रहे हȅ, हमारे िखलाफ 

न¯सिलयȗ को बढ़ावा दे रहे हȅ। तो इस तरह की बात है, वह तो इंटरनल मटैर िडÎकस कर रहा है और हम 

उसमȂ हाय तौबा अगर खुद ही मचाने लगȂ, तो इस तरह से तो हम लोग पािकÎतान की मदद कर रहे हȅ, बजाय 
िहÂदुÎतान की मदद करने के। 

 इस बात को आप लोगȗ को समझना चािहए। आप िजतना यहा ं िचÊलाते हȅ, अब तो सब टी.वी. 

पािकÎतान पहंुचते हȅ, उतना ही वहा ंका Ģाईम िमिनÎटर फूलकर कुÃपा हो जाता है और अपनी वाहवाही 

करता है िक िगलानी साहब ने ¯या कर िदया है। तो आप यह करके एक तरह से पािकÎतान की मदद कर रहे 

हȅ। वैसे आपका इितहास भी जो है, वह पािकÎतान की मदद करने का है। जब 6 साल आपको सǄा मȂ िमले, 

आपने लगातार पािकÎतान की मदद की, यह मȅ आपको बता रहा हंू, इसका उदाहरण मȅ पेश करता हंू। शौरी 

साहब यहा ंनहȒ हȅ, मȅ उनकी जैसी एȏ¯टग तो नहȒ कर पाउगां , पीछे हाथ करके, आगे हाथ करके उÂहȗने 

िजस तरह से Ģाईम िमिनÎटर का मजाक बनाया, लेिकन अगर मȅ उनको बताने की कोिशश कǘं िक जब 

उनकी सरकार थी, तो उÂहȗने ¯या-¯या िकया, तो उÂहȂ अचिंभत नहȒ होना चािहए। मȅ खुद लाहौर गया था, 

उस िदन मȅ लाहौर मȂ था, जब वाजपेयी जी बस ले गए थे। उस िदन उनका एक तरह से अपमान हुआ था, जब 

पािकÎतान का थल सेनाÁय© या पािकÎतान का आमȓ चीफ उनको वहा ं िरसीव करने नहȒ आया था। इसके 

बाद लाहौर के उसी गवन«र हाउस मȂ जहा ंपंिडत जवाहरलाल नेहǘ, पाटȓशन के declaration के 6 िदन बाद 

गए थे और जब वे साइन करके, लाहौर को हȅडओवर करके चलने लगे, तो उनके साथ जो लेȎÄटनȂट जनरल 

था, उसने उनसे पूछा िक “सर, आपने लाहौर, पािकÎतान को दे िदया? “Lahore is the epicentre of 

Punjabi culture”. इस पर उÂहȗने कहा िक “When bigger decisions are taken, it hardly makes any 

difference whether one city stays here or goes there”, ¯यȗिक पंिडत जी को कÌमीर बचाना था और 

कÌमीर बचाने के िलए उÂहȗने वे बड़े िडसीजन िलए थे। उसी िदन उस भावना की  ह¾या हो गई, जब नवाज 
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शरीफ के साथ पहला  ¶वाइंट ÎटेटमȂट लाहौर के गवन«र हाउस मȂ साइन हुआ और उस िदन NDA regime 
के Ģाईम िमिनÎटर ने वहा ंपर सरȂडर िकया और ¶वाइंट ÎटेटमȂट मȂ कÌमीर का िजĎ आया िक हम कÌमीर 
पर बातचीत करने के िलए तैयार हȅ। तो पहली गलती वहा ंसे शुǘ हुई, आज तो आप बलिूचÎतान का रोना 
बेवजह रो रहे हȅ। उसके बाद लगातार दूसरे िदन मीनार-ए-पािकÎतान गए और मीनार-ए-पािकÎतान के नीचे 
के रिजÎटर मȂ ¯या िलखकर आए हȅ, जरा आप सब लोग पढ़वा लीिजए और वहा ंसे इसकी तसदीक करवा 
लीिजए िक उÂहȗने िकस तरह से वहा ंपािकÎतान का गुणगान िकया है। 

[उपसभापित पीठासीन हुए] 

िफर तो िसलिसला चाल ू हो गया। उन िदनȗ Ģाईम िमिनÎटर और तब के िडÃटी Ģाईम िमिनÎटर मȂ एक 
कंपीटीशन चलता था, अगर Ģाईम िमिनÎटर कुछ करȂ, तो िडÃटी Ģाईम िमिनÎटर एक कदम आगे रहते थे। 
उसके बाद आडवाणी जी, िजÂना की मजार पर जो िलखकर आए हȅ, वह भी आप िदखवा लीिजए और वहा ंपर 
जो Ĥोशर िमलता है, उसमȂ इंिडया के बारे मȂ और िजÂना के मुताȎÊलक ¯या िलखा हुआ है और ये ¯या 
सȌटिफकेट देकर आए हȅ, वह भी आप िदखवा लीिजए। 

 शौरी साहब कह रहे थे िक राजीव गाधंी जी ने बेनजीर भƺुो की 1988 मȂ तारीफ की थी िक — “Both our 
young leaders and the chemistry matches”. मȅ उनसे पूछना चाहता हंू िक जब बेनजीर भƺुो यहा ंआई 
थȒ, तो ¯या हुआ था? वे िकसके घर मȂ बुलाई गई,ं िकसने उÂहȂ कराची की कढ़ी िखलाई, िकसने उनके साथ 
बैठकर आंसू बहाए और जैसा िक जयÂती नटराजन जी ने कहा ...(Ëयवधान)... अǗण जी, उस समय आप नहȒ 
थे, जयÂती जी ने एक आȌटकल को quote िकया िक आडवाणी जी की और पािकÎतानी हाई किमÌनर की 50 
मुलाकातȂ हुई,ं जब वे सरकार मȂ थे, आगरा declaration से पहले। मȅ तो यह िडमाडं कǘंगा िक उसमȂ जो है * 
मीȋटग अगर वे * मीȋटग थȒ, तो उनमȂ ¯या हुआ? मुझे लगता है िक BJP को इस पर White Paper देना 
चािहए और आडवाणी जी को राÍĘ को ÎपÍटीकरण देना चािहए ...(Ëयवधान)... 

 Ǜी एस.एस. अहलवािलयाु : आप * मीȋटग कह रहे हȅ, यह official version है या अखबार की खबर है? 

 Ǜी राजीव शुƛ: यह करण थापर ने िलखा है ...(Ëयवधान)... वे मीȋटग कराने वाले थे, जो कहते हȅ िक मȅ 
लेकर जाता था पािकÎतानी हाई किमÌनर को ...(Ëयवधान)... 

 Ǜी एस.एस. अहलवािलयाु  : अखबार मȂ िलखी हुई बात को ...(Ëयवधान)... गृह मंĝी की * मीȋटग 

नहȒ होती ...(Ëयवधान)... Don’t make such remarks ...(Interruptions)... 

 Ǜी उपसभापित: आप केवल मीȋटग बोिलए ...(Ëयवधान)... 

 Ǜीमती जयÂती नटराजन: रात मȂ जो होता है * मीȋटग। िकसी के घर मȂ, िकसी को न बताकर 
...(Ëयवधान)... 

 Ǜी एस.एस. अहलवािलयाु : आपको कैसे पता िक रात मȂ हुई? आपको िकसने बताया ...(Ëयवधान)... 

 Ǜी राजीव शुƛ: करण थापर ने िलखा है। 

 Ǜी एस.एस. अहलवािलयाु : होम िमिनÎटर िकसी के घर जाए और िकसी को मालमू नहȒ, उसकी सुर©ा 
को मालमू नहȒ, अखबार वाले ...(Ëयवधान)... 

 Ǜी राजीव शुƛ : अहलवािलयाु  जी, अखबार वाला नहȒ था ...(Ëयवधान)... जो श°स मीȋटग करा रहा था 
...(Ëयवधान)... 

 MR. DEPUTY CHAIRMAN: I will look into the expression * ...(Interruptions)... 

 Ǜी एस.एस. अहलवािलयाु : नहȒ, नहȒ, कैसे लगा दȂगे * मीȋटग? ¯या मतलब है? What do you mean 
by this? 

*Not recorded. 
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6.00 P.M. 

 Ǜी उपसभापित: यह * िरकॉड« से हटा दीिजए ...(Ëयवधान)... 

 Ǜी राजीव शुƛ: जो श°स मीȋटग करा रहा था, उसने िलखा है ...(Ëयवधान)... 

 Ǜी एस.एस. अहलवािलयाु : सर, एक होम िमिनÎटर ...(Ëयवधान)... Should I believe that the Home 
Minister, Shri P. Chidambaram, is having a * meeting today? Should I believe that? What is 
this? ...(Interruptions)... 

 Ǜी राजीव शुƛ: सर, जो श°स मीȋटग करा रहा था, उसने िलखा है ...(Ëयवधान)... 

 Ǜी उपसभापित: आप मीȋटग बोिलए, * ¯यȗ बोल रहे हȅ ...(Ëयवधान)... 

 Ǜी राजीव शुƛ: सर, जो mediator था, उसने िलखा है ...(Ëयवधान)... 

 Ǜी उपसभापित: आप बैिठए न। 

 Ǜी Ǘğनारायण पािण (उड़ीसा): महोदय, वह गलत बोल रहे हȅ ...(Ëयवधान)...। 

 SHRI S.S. AHLUWALIA: Today, Mr. Chidambaram is not having his security. He can have * 
meetings. But, Advaniji was having Z security. ...(Interruptions)... He cannot have a * meeting. 
There is a difference in it. ...(Interruptions)... 

 Ǜी राजीव शुƛ: जो mediator था, उसने िलखा है ...(Ëयवधान)... अहलवािलयाु  जी, आप पढ़ा-िलखा 
कीिजए ...(Ëयवधान)...  आप पढ़ते-िलखते नहȒ हȅ ...(Ëयवधान)...  यह आपकी कमजोरी है ...(Ëयवधान)...  

 SHRI S.S. AHLUWALIA: That is not the point ...(Interruptions)... नहȒ, नहȒ, आप गलत बात 
बोल रहे हȅ ...(Ëयवधान)...  

 Ǜी राजीव शुƛ: जो mediator है, उसने िलखा है ...(Ëयवधान)...  जो meeting करा रहा था, उसने 
िलखा है ...(Ëयवधान)...  

 Ǜी उपसभापित: वह नाम िनकाल िदया गया है, तो आप ¯यȗ बोल रहे हȅ ...(Ëयवधान)...  आप बैिठए न 
...(Ëयवधान)...  

 Ǜी राजीव शुƛ: बीजेपी को पूरे राÍĘ को बताना चािहए िक रात के अंधेरे मȂ पािकÎतान के राÍĘपित के 
साथ हमारे देश के गृह मंĝी ¯या कर रहे थे? ...(Ëयवधान)...  

 Ǜी एस. एस. अहलवािलयाु : महोदय, यह उस समय एनडीए मȂ थे ...(Ëयवधान)...  

 Ǜी उपसभापित: आप बैिठए न ...(Ëयवधान)... वह तो िनकाल िदया गया है ...(Ëयवधान)... * नहȒ है 
meeting है ...(Ëयवधान)... बैिठए, बैिठए ...(Ëयवधान)...  

 Ǜी राजीव शुƛ: जब संसद पर हमला हो रहा था और संसद पर हमले के त¾काल बाद जो पािकÎतान से 
साठं-गाठं हो रही थी, उसका क´चा िचƻा देश के सामने आना चािहए ...(Ëयवधान)...  

 Ǜी Ǘğनारायण पािण: महोदय ...(Ëयवधान)...  आप ...(Ëयवधान)...  

 Ǜी उपसभापित: ठीक है, यह उनके िवचार हȅ ...(Ëयवधान)...  यह भी बोल रहे हȅ और वह भी बोल रहे हȅ 
...(Ëयवधान)...  

 Ǜी राजीव शुƛ: आप इसको Îवीकार करो न ...(Ëयवधान)...  

 Ǜी कलराज िमǛ: महोदय, यह उस समय उसके मेÇबर थे ...(Ëयवधान)...  

*Not recorded. 
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 Ǜी राजीव शुƛ: हम कहȒ भी मेÇबर हȗ, उससे ¯या फक«  पड़ता है ...(Ëयवधान)... अहलवािलयाु  जी भी तो 
उधर मȂबर थे ...(Ëयवधान)...  

 Ǜी Ǘğनारायण पािण: यह पहले एनडीए मȂ थे ...(Ëयवधान)...  

 Ǜी राजीव शुƛ: अहलुवािलया जी भी तो उधर से मȂबर थे ...(Ëयवधान)...  

 Ǜी उपसभापित: पािण जी, आप बैिठए न ...(Ëयवधान)... बस, बस, पािण जी, आप बैिठए ...(Ëयवधान)...  
Nothing will go on record. ...(Interruptions)... Nothing will go on record. 

 Ǜी Ǘğनारायण पािण: * 

 Ǜी एस. एस. अहलवािलयाु : अगर मȅ एक-एक बात कहंूगा, तो उसको मȅ authenticate कǗंगा 
...(Ëयवधान)...  आप authenticate करोगे ...(Ëयवधान)...  

 Ǜी राजीव शुƛ : हा,ं मȅने authenticate िकया है ...(Ëयवधान)...  हा,ं मȅने authenticate िकया है 
...(Ëयवधान)...  

 Ǜी उपसभापित : िम. अहलवािलयाु  जी ...(Ëयवधान)... िम. राजीव शु¯ल जी, आप जो बात करना चाहते 
हȅ, वह बात कीिजए ...(Ëयवधान)... आप झगड़ा ¯यȗ कर रहे हȅ ...(Ëयवधान)...  

 SHRIMATI JAYANTHI NATARAJAN: I have authenticated it. ...(Interruptions)... I am 
authenticating it. ...(Interruptions)... 

 SHRI S.S. AHLUWALIA: He is having all the information about * meetings. 
...(Interruptions)... 

 Ǜी उपसभापित : आप बैिठए ...(Ëयवधान)... आप बैिठए ...(Ëयवधान)... आप बोिलए ...(Ëयवधान)...  

 Ǜी राजीव शुƛ : आइना िदखा िदया, तो इतने परेशान हो गए ...(Ëयवधान)...  

 SHRIMATI JAYANTHI NATARAJAN: Yes. ...(Interruptions)... Sir, *  
...(Interruptions)... 

 MR. DEPUTY CHAIRMAN: That he said it in the other House. We cannot quote it here. 
...(Interruptions)... 

 SHRIMATI JAYANTHI NATARAJAN: Sir, it appeared in the newspapers. 
...(Interruptions)... 

 MR. DEPUTY CHAIRMAN: No, no; you cannot do it. He is a Member of that House. 
...(Interruptions)... 

 Ǜी कलराज िमǛ : Ģाइम िमिनÎटर के नाते वह सब करȂगे ही ...(Ëयवधान)... वह तो करना पड़ता है, वह 
तो करȂगे ही ...(Ëयवधान)... वह आप भी कर रहे हȅ...(Ëयवधान)...  कल ¯या होना चािहए, ¯या नहȒ होना 
चािहए, इस पर तो चचɕ होती ही हȅ ...(Ëयवधान)...  

 Ǜी राजीव शुƛ : संसद पर आज हमला हो और कल आप पािकÎतानी हाई किमÌनर से िमल लीिजए 
...(Ëयवधान)...  

 Ǜी उपसभापित : कलराज जी, आप बैिठए ...(Ëयवधान)... आप तो सीिनयर मेÇबर हȅ ...(Ëयवधान)... आप 
तो बैिठए न ...(Ëयवधान)...  

*Not recorded. 
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 Ǜी राजीव शुƛ: संसद पर आज हमला हो और कल आप पािकÎतानी हाई किमÌनर से िमल लीिजए 
...(Ëयवधान)...  

 Ǜी Ǘğनारायण पािण: यह िकताब आडवाणी जी ने Îवयं जाकर सोिनया जी को दी थी...(Ëयवधान)...  

 Ǜी उपसभापित: पािण जी, आप बैठ जाइए ...(Ëयवधान)...  

 Ǜी राजीव शुƛ: हा,ं तो उससे ¯या हो गया ...(Ëयवधान)...  ¯या उससे उसके त¿य गायब हो 
गए?...(Ëयवधान)...  

 Ǜी उपसभापित: शु¯ल जी, अब ...(Ëयवधान)...  

 Ǜी राजीव शुƛ: सर, उÂहȗने मुझे disturb िकया न। अभी तो मेरे दो ही िमनट हुए हȅ। 

 Ǜी उपसभापित: आप बोिलए न ...(Ëयवधान)...  आप कब तक बैठȂगे ...(Ëयवधान)...  

 Ǜी राजीव शुƛ: सर, अभी तो मेरे दो ही िमनट हुए हȅ ...(Ëयवधान)...  

 Ǜी उपसभापित: अभी तो छ: मेÇबरो को participate करना है ...(Ëयवधान)...  

 Ǜी कलराज िमǛ: जो िडबेट है, उसकी चचɕ करो ...(Ëयवधान)...   

 Ǜी राजीव शुƛ: सर, इसके बाद 19-20 फरवरी, 1999 को िदÊली-लाहौर बस सȌवस का inauguration 
हुआ। In May and July, 1999, India and Pakistan fought a limited eleven week battle in Kargil 
region of Kashmir. इधर आप झुक रहे थे और उधर वह आप पर हमला कर रहा था। इसकी पूरी 
chronological order मȂ इस Ģकार से है: 12 अ¯टूबर को मुशर«फ साहब आ जाते हȅ, 24 िदसंबर को इंिडयन 
एयरलाइसं Ãलेन की hijacking हो जाती है, मȅ उसमȂ जाना नहȒ चाहंूगा, वरना ये िफर खड़े हो जाएंगे िक 
hijacking के बाद ¯या हुआ और टेरोिरÎट को कैसे छोड़े गए, कैसे हमने घुटने टेके, कैसे हमने देश के सामने 
सरे½डर िकया ...(Ëयवधान)...  

 Ǜी Ǘğनारायण पािण: महोदय ...(Ëयवधान)...  

 Ǜी उपसभापित: ¯या आप बताएगें िक शु¯ल जी को ¯या बोलना है? ...(Ëयवधान)...   

 Ǜी राजीव शुƛ: हमने बड़ी बहादुरी पािकÎतान के साथ िदखाई ...(Ëयवधान)... आपने ¯या िकया, यह पूरे 
देश को पता है...(Ëयवधान)... मȅ उस पर नहȒ बोलूंगा, वरना ये परेशान हो जाएगें...(Ëयवधान)...  

 Ǜी उपसभापित: अभी उनके 13 िमनट हȅ◌़। 

 Ǜी राजीव शुƛ: सर, इसके बाद 20 माच« को छǄीȋसहपुरा मȂ 35 िसख मारे गए and on 19th 
November, Prime Minister, Shri Atal Behari Vajpayee, announced unilateral ceasefire in Jammu 
and Kashmir. जब िसख मारे जाते हȅ। 20 िदसंबर को बढ़ा िदया, India extended unilateral ceasefire for 
another month. उसके बाद लाल िकले पर अटेक हो जाता है।....(Ëयवधान)...  

 Ǜी एस.एस. अहलवािलयाु : कलȂडर ऑफ इवȂ¹स ¯यȗ पढ़ रहे हȅ।...(Ëयवधान)...  

 Ǜी राजीव शुÓल: अहलवािलयाु  जी, ऐसा है िक तुम करो तो पु½य और हम करȂ तो पाप।...(Ëयवधान)...  

 Ǜी एस.एस. अहलवािलयाु  : कलȂडर ऑफ इवȂ¹स के साथ इÂहȗने कहा है िक...(Ëयवधान)...  

 Ǜी राजीव शुƛ : ¯या कलȂडर ऑफ इवȂ¹स हम नहȒ पढ़ सकते?...(Ëयवधान)...  

 Ǜी एस.एस. अहलवािलयाु  : अगर वह खराब इितहास था तो अटल जी ने खराब पहल की, उनसे बात 
नहȒ करनी चािहए थी। तो छोड़ो न, आप ¯यȗ बात कर रहे हो।...(Ëयवधान)...  

 MR. DEPUTY CHAIRMAN: यहा ंसवाल जवाब नहȒ है, आप बैिठए।...(Ëयवधान)... आपस मȂ मȂबस« मȂ 
ऐसा नहȒ होना चािहए, उÂहȂ  बोलने दीिजए।  अगर वे  सवाल  करȂ तो  आप ¯यȗ बोलते हȅ, यह ठीक  नहȒ 
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है।...(Ëयवधान)... Please bring to my notice anything unparliamentary. We will remove it. But 
what the Member says, what he should not say, if it suits you it is all right, if it does not suit you 
and you object, is not correct. Whatever he wants to say, he has every right to say whatever he 
wants to. ...(Interruptions)... Mr. Ahluwalia, whatever he wants to say he can say on the 
subject. ...(Interruptions)... I am talking about the subject. ...(Interruptions)... 

 SHRI S.S. AHLUWALIA: Sir, he is not speaking on the subject! ...(Interruptions)... 

 Ǜी राजीव शुƛ: आप मुझे बताएगें िक सÅजे¯ट ¯या है। 

 MR. DEPUTY CHAIRMAN: You should not decide that. ...(Interruptions)... 

 SHRI S.S. AHLUWALIA: Sir, he is not speaking on the subject. That is important. We are 
discussing about the working of the Ministry of the present Government and not the working of 
the previous Government. ...(Interruptions)... 

 MR. DEPUTY CHAIRMAN: It is on the Ministry. ...(Interruptions)... Within the rules if he is 
speaking, how can you stop? ...(Interruptions)... 

 Ǜी राजीव शुƛ: सर, यह कौन तय करेगा िक हम सÅजे¯ट पर बोल रहे हȅ या नहȒ? यह आप तय करȂगे 
या अहलवािलयाु  जी तय करȂगे?...(Ëयवधान)...  

 SHRI RAVI SHANKAR PRASAD: He is deputy leader. ...(Interruptions) 

 Ǜी राजीव शुƛ: लीडर ऑफ अपोिजशन नहȒ बोल रहे हȅ, इÂहȂ ¶यादा परेशानी है।...(Ëयवधान)... जब 
कोई भी बोले, उसके ऊपर खड़े होकर बोलने लगȂगे।...(Ëयवधान)...  

 MR. DEPUTY CHAIRMAN: I am allowing the deputy leader and the leader; some times, 
when they intervene, we respect it. That does not mean that everybody gets up and speaks. Do 
not do it. ...(Interruptions)... 

 Ǜी एस.एस. अहलवािलयाु  : सर, इनको खाली एक सुझाव दे दीिजए िक ये िĎकेट के बहुत बड़े चेȎÇपयन 
रहे हȅ, तो वह िĎकेट करा दȂ।...(Ëयवधान)...  

 Ǜी उपसभापित: ठीक है, वह िĎकेट का मामला है, अपने टाइम पर करȂगे।...(Ëयवधान)... आप बोिलए। 

 Ǜी राजीव शुƛ: माÂयवर, इस सरकार के नेतृ¾व मȂ पहली बार यह हुआ है िक मुÇबई इसंीडȂस के बाद 
हमने पािकÎतान को दुिनया के न¯शे मȂ एकदम ए¯सपोज कर िदया िक यह एक आतंकवादी देश है। आज तक 
कभी 60 साल मȂ ऐसा नहȒ हुआ था िक हम पािकÎतान को इस तरह से दुिनया की िनगाहȗ मȂ एक आतंकवादी 
देश के ǘप मȂ दशɕते।...(Ëयवधान)...  

 Ǜी उपसभापित: आप छोिडए न, यह कैसी बात है। उनको बोलने दीिजए।...(Ëयवधान)...  

 Ǜी एस.एस. अहलवािलयाु  : ...(Ëयवधान)...  यह ¯या बोल रहे हȅ?...(Ëयवधान)...  

 Ǜी राजीव शुƛ: अगर अहलवािलयाु  जी ऐसे ही करते रहे तो मȅ बता रहा हंू िक मȅ इनको नहȒ बोलने 
दंूगा, जब वे खड़े हȗगे। हमȂ इनके हुनर पता हȅ िक वे ¯या हȅ, इनकी काट ¯या है वह भी हमȂ पता 
है।....(Ëयवधान)... इसिलए आप शातं बैिठए, आपका नÇबर बहुत बढ़ गया है। 

 Ǜी उपसभापित: िडÎटब« मत करो।...(Ëयवधान)... 

 Ǜी राजीव शुƛ: आज पािकÎतान के चाहे ÎटूडȂ¹स हȗ, चाहे पािकÎतान के लोग हȗ, चाहे िबजनेसमेन 
हȗ, उन सबको पूरे िवÌव मȂ िद¯कत आ  रही है िक उनको वीजा नहȒ िमलता।  पािकÎतानी  कÇपिनयȗ  को  
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लोग अपने यहा ंआने नहȒ देना चाहते हȅ, ¯यȗिक िजस तरह से उनकी बदनामी पूरे िवÌव मȂ हुई है और िजस 
तरह से पहली बार उनको यह Îवीकार करना पड़ा िक मुÇबई मȂ िजन लोगȗ ने हमला िकया था, उनके िखलाफ 
चाज«शीट देनी पड़ी, उनके िखलाफ केस करना पड़ा और उनके िखलाफ उÂहȂ अदालत मȂ जाना पड़ा। भले ही 
अदालत ने उÂहȂ जमानत पर छोड़ िदया हो, लेिकन पािकÎतान को ये सारी चीजȂ Îवीकार करनी पड़Ȓ। यह 
अचीवमȂट पहली बार इस सरकार के नेतृÞव मȂ हुई है। माÂयवर, इसके बाद जो सबसे इÇपोटȄट बात है, वह यह 
है िक भारत...। 

 Ǜी उपसभापित: राजीव शु¯ल जी, अब आप समाÃत किरए। 

 Ǜी राजीव शुƛ: सर, उÂहȗने मुझे बोलने नहȒ िदया है। ...(Ëयवधान)... 

 Ǜी उपसभापित: बोलने िदया या नहȒ बोलने िदया, लेिकन समय समाÃत हो गया है। 
...(Interruptions)... 

 Ǜी राजीव शुƛ : सर, हमारा तो एक ही पाइटं हुआ है। ....(Ëयवधान)... शौरी साहब ने Ģाइम िमिनÎटर 
का मजाक बनाया िक Ģाइम िमिनÎटर ने जाकर बुश से कहा िक “Mr. Bush, every Indian loves you.” मȅ 
भी कह सकता हंू। अहलवािलयाु  जी, मȅ तो बोल नहȒ रहा हंू। मȅ भी करना शुǘ कǘं िक जब ȏ¯लटन 
राÍĘपित.. ...(Ëयवधान)... 

 Ǜी उपसभापित: िकसको िरकाड« से िनकालूं। ...(Ëयवधान)... 

 Ǜी एस.एस. अहलवािलयाु : सर, हाउस मȂ कैरीकेचर नहȒ िकया जाता है। ...(Ëयवधान)... 

 Ǜीमती जयÂती नटराजन: सर, अǗण शौरी जी ने िकया, हमने कुछ नहȒ िकया है। ...(Ëयवधान)... 

 Ǜी उपसभापित : Ãलीज, आप बैठ जाइए। ...(Ëयवधान)... 

 Ǜी राजीव शुƛ : सर, हाउस मȂ ¯या होना चािहए, इसके बारे मȂ आप बताएगें या वह बताएगें। 
...(Ëयवधान)... सर, यह ËयवÎथा का सवाल है। ...(Ëयवधान)... 

 Ǜी उपसभापित : देिखए, आप सवाल-जवाब को छोिड़ए। ...(Ëयवधान)... 

 Ǜी राजीव शुƛ : सर, हाउस मȂ ¯या होगा, इसको ¯या अहलवािलयाु  जी तय करȂगे? ...(Ëयवधान)... 

 Ǜी उपसभापित : आप अ´छा बोल रहे हȅ। आप अ´छे पाइं¹स बोल रहे हȅ। आप सवाल-जवाब मȂ  
उलझ जाएगें, तो कुछ भी नहȒ बोल सकȂ गे। ...(Ëयवधान)... 

 Ǜी राजीव शुƛ : सर, इस बात को आप तय करȂगे, या अहलवािलयाु  जी तय करȂगे, यह एक बार ÎपÍट 
हो जाए।...(Ëयवधान)... 

 Ǜी Ǘğनारायण पािण: सर, इनके बोलने का टाइम समाÃत हो गया है। ...(Ëयवधान)... 

 MR. DEPUTY CHAIRMAN: I have no other option but to adjourn the House. 
...(Interruptions)... 

 Ǜी राजीव शुƛ: सर, यह तय करके आए हȅ िक मुझे हाउस मȂ बोलने नहȒ देना है। ...(Ëयवधान)... 

 Ǜी उपसभापित: मȅने कहा है िक ऐसा मत किरए। ...(Ëयवधान)... 

 Ǜी Ǘğनारायण पािण: सर, इनके बोलने का समय समाÃत हो गया है। ...(Ëयवधान)... 

 Ǜी उपसभापित: पािण जी, मȅने आपको कह िदया है िक आप बीच मȂ इंटरÃट नहȒ कर सकते हȅ। आपको 
इस बात की इजाजत नहȒ है िक आप हर वƪ उठकर इंटरÃट करȂ। आपके लीडस« बैठे हȅ, अगर कोई इंटरवीन 
करना है, तो वह करȂगे, आप ¯यȗ करते हȅ? इसके िलए न उÂहȗने आपको पॉवर आफ अटानȓ दी है और न 
हाउस ने आपको कहा है। ...(Ëयवधान)... 
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 Ǜीमती जयÂती नटराजन: जब अǗण शौरी जी ने कैरीकेचर िकया था, तब आप कहा ंथे? ...(Ëयवधान)... 

 Ǜी एस.एस. अहलवािलु या : नहȒ िकया।...(Ëयवधान)... 

 Ǜी राजीव शुƛ : Ģाइम िमिनÎटर का कैरीकेचर िकया। ...(Ëयवधान)... पी.एम. का कैरीकेचर बनाकर 
िकया। ...(Ëयवधान)... 

 Ǜी उपसभापित : अहलवािलयाु  जी, चाहे इधर से करो या उधर से करो, दोनȗ गलत है।...(Ëयवधान)... 

 Ǜी एस.एस. अहलवािलयाु  : सर, अǗण शौरी जी ने बोलते वƪ िकसी की आवाज बनाकर नहȒ कहा 
...(Ëयवधान)... 

 Ǜी राजीव शुƛ : Ģाइम िमिनÎटर की आवाज मȂ कहा। ...(Ëयवधान)... उÂहȗने Ģाइम िमिनÎटर की आवाज 
की नकल उतारी। आप ¯या बात रहे हȅ? ...(Ëयवधान)... 

 Ǜी उपसभापित: आप बोिलए। ...(Ëयवधान)... देिखए, शु¯ला जी। ...(Ëयवधान)... 

 Ǜी राजीव शुƛ: सर, मȅ अपना भाषण दे रहा हंू और वह बार-बार खड़े हो जाते हȅ। यह आप बताएगें िक 
¯या होना चािहए या वह बताएगें? ...(Ëयवधान)... मȅने तो नहȒ कहा जब उÂहȗने Ģाइम िमिनÎटर के बारे मȂ 
बोला।...(Ëयवधान)... 

 Ǜी उपसभापित: अब आप यह तय किरए िक इस तरह से हाउस मȂ कब तक चलेगा? आपके सवाल-
जवाब कब तक चलȂगे? ...(Ëयवधान)... 

 Ǜी राजीव शुƛ: सर, ये बार-बार बीच मȂ खड़े हो जाते हȅ। ...(Ëयवधान)... 

 Ǜी उपसभापित: आप बोलते जाइए। You don’t take notice of his interruptions. 
...(Interruptions)... Whatever we are saying that will go on record and whatever Mr. Ahluwalia 
says that will not go on record. You go ahead. ...(Interruptions)... 

 Ǜी राजीव शुƛ : जाज« बुश के िलए अमेिरकी राÍĘपित के िलए ...(Ëयवधान)... 

 MR. DEPUTY CHAIRMAN: I have not identified you. ...(Interruptions)... You cannot get up 
like this and say whatever you want to say. ...(Interruptions)... Please. 

 SHRI S.S. AHLUWALIA: Why are you naming me only? ...(Interruptions)... 

 MR. DEPUTY CHAIRMAN: Because Ahluwalia is doing it, so I said “Ahluwaliaji”. 
...(Interruptions)... Mr. Ahluwalia, at present you are interrupting. When tomorrow  
Mr. Pani interrupts, I will tell him. ...(Interruptions)... I request you to please cooperate. 
...(Interruptions)... Let the debate go on. ...(Interruptions)... Please cooperate. 
...(Interruptions)... I will not tolerate Mr. Pani. 

 Ǜी राजीव शुƛ: आप ¯यȗ बार-बार बोल रहे हȅ? ...(Ëयवधान)... यह कहा िक वह अमेिरकी राÍĘपित से 
जाकर बोलते हȅ। ...(Ëयवधान)... 

 SHRI S.S. AHLUWALIA: Sir, he has to address the Chair. 

 Ǜी राजीव शुƛ: मȅ आपकी तरफ नहȒ देख रहा हंू। ...(Ëयवधान)... 

 Ǜी उपसभापित: आप मेरी तरफ देिखए। 

 Ǜी राजीव शुƛ: उपसभापित जी, मȅ वही कह रहा हंू िक उÂहȗने Ģाइम िमिनÎटर का मज़ाक बनाया और 
कहा िक Ģाइम िमिनÎटर अमेिरकी राÍĘपित से जाकर कहते हȅ...(Ëयवधान)... 

 Ǜी उपसभापित : ठीक है, वह सब सÅजे¯ट कह िदया, अब आप आगे बिढ़ए। 
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 Ǜी राजीव शुƛ : मȅ यह कह रहा हंू िक मȅ भी यह बात कह सकता था िक जब अमेिरका के  

त¾कालीन राÍĘपित ȏ¯लटन भारत आए थे, तो उनके पीछे-पीछे कौन घूम रहा था? ȏ¯लटन को छोड़ दीिजए, 

उस समय की सरकार के लोग उनकी बेटी को लेकर जोधपुर से लेकर हर जगह पर, * करते हुए कौन घूम 

रहे थे? जो लोग बेिटयȗ तक की * कर सकते हȅ, वे हमारे Ģाइम िमिनÎटर पर इÊजाम लगाते हȅ िक बुश के 

िलए उÂहȗने कहा, ‘Every Indian loves you’. बोलने से पहले सोच लेना चािहए। हो सकता है िक आप बहुत 

अ´छे वƪा हȗ, Ģभावशाली वƪा हȗ, लेिकन िकसी के िलए कुछ भी बोल देना, ठीक नहȒ है। िकसी का भी 

मज़ाक बना देना का आपको कोई सȌटिफकेट या अिधकार नहȒ िमला है। ...(Ëयवधान)... 

 Ǜी उपसभापित: आप लोग खामोश रिहए। Nothing will go on record. यिद कोई बैठकर बात करे, तो 

Nothing will go on record. Please conclude Mr. Shukla. 

 Ǜी राजीव शुƛ: मȅ उन बातȗ मȂ नहȒ जा रहा हंू। सर, जहा ंतक CTBT पर साइन करने की बात है, end 

use का सवाल है, तो अगर Strobe Talbott की िकताब उठा लȂ, तो उसमȂ उÂहȗने खुद िलखा है िक उस समय 

की सरकार इस बात के िलए तैयार थी िक हम CTBT पर signature करȂ। उनको इसका जवाब देना चािहए। 

जब ऑनरेबल लीडर ऑफ अपोिजशन बोलȂगे, तो िनȎÌचत ǘप से यह बताए ं िक जो Strobe Talbott की 

िकताब मȂ िलखा है िक उस समय CTBT पर साइन करने के िलए उस समय के Ģाइम िमिनÎटर, NDA की 

गवन«मȂट तैयार थी या नहȒ थी, तब end use वाली बात आगे आएगी।...(समय की घंटी)... सर, मȅ एक बात 

अलग से रखना चाहता हंू िक संयुƪ राÍĘ संघ मȂ भारत का रोल लगातार बढ़ता चला जा रहा है और अब 

भारत 3rd world country की तरह नहȒ देखा जाता है। िजतनी 6 अहम कमेिटया ंहȅ, उनमȂ भारत की राय को 

बहुत मह¾व िदया जाता है। आज वहा ंअमेिरका का बोलबाला इसिलए है िक युनाइटेड नेशÂस मȂ सबसे ¶यादा 

कंĘीÅयशून अमेिरका का है। मुझे लगता है िक इसमȂ कोई हज़« नहȒ है। भारत एक developing economy है। 

हम ¶यादा कंĘीÅयटू कर सकते हȅ और मुझे लगता है िक वहा ंकंĘीÅयशून बढ़ाना चािहए, तािक भारत का 

िकरदार बहुत अहम िकरदार हो सके। एक बात सरदार तरलोचन ȋसह जी ने उठाई थी िक चाहे िकसी भी 

तरीके से या भले ही agents के जिरए, िसख या पंजाबी लड़के यरूोप मȂ पहंुच गए हȅ, वे वहा ंपर बहुत परेशानी 

मȂ हȅ। जो कंĘीज़ उनके वीज़ा को वैधता Ģदान कर सकते हȅ या उनके पासपोट« बना सकती हȅ, तो इस मामले मȂ 

हमȂ उनकी मदद करनी चािहए। सर, मȅ एक और बात के िलए सरकार को बधाई देना चाहता हंू िक जो 

चाइनीज़ गु»स हȅ, उन पर धीरे-धीरे Ģितबंध लग रहा है। मुझे लगता है िक इंिडयन इंडÎĘी को बढ़ाने के िलए 

इस तरह के और Ģितबंध लगाए जाएं, तमाम दूसरे गु»स पर भी Ģितबधं लगाए जाएं, यह मȅ चाहता हंू। बहुत-

बहुत धÂयवाद। 

 SHRI A.A. JINNAH (Tamil Nadu): Respected Deputy Chairman, Sir, no peace or amicable 

relationship is prevailing around us with the neighbouring countries like Pakistan, Bangladesh, 

China, Nepal and Sri Lanka. Infiltration from Bangladesh has posed a great problem for our 

internal peace. Pakistan is a source of producing terrorism and exporting the same to our 

country. All the Members have spoken in detail. For a long time the discussion was going on. 

Sir, I will put an end to the matter about Pakistan. Yesterday while making a statement in the 

Parliament, Lok Sabha, the hon. Prime Minister of India said that the doors are open for 

dialogue, provided Pakistan fulfils the commitment to root out anti-Indian terrorist activity from 

*Expunged as ordered by the Chair. 
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its soil. Now, I draw the attention of the House about the barbaric racial attack on the Indian 

students by the Australians. In spite of assurances given by the Prime Minister and others of 

Australian Government, the Indian students are subjected to innumerable torture because of the 

arrogance of the Australians. 

 Yesterday, an Indian woman journalist was brutally assaulted for writing an article exposing 

educational scam. 

 Now, I would like to understand the current political scenario prevailing in Sri Lanka. Sir, 3 

lakh Tamils — men, women, children, old and diseased — are kept behind an electrical fence 

by the Sri Lankan Army. The Red Cross and media are prevented from seeing them. They are 

put to a lot of inconvenience and are unable to express their position to anybody in the world. 

Our Chief Minister of Tamil Nadu, Dr. Kalaignar Karunanidhi, has extended his co-operation and 

helped by providing 4 vessels full of articles for their help and also sent Rs. 25 crores. The 

Government of India, under the able guidance of the Chairperson of the UPA Madam Soniaji and 

under the leadership of Dr. Manmohan Singh, has allotted Rs. 500 crores in the Budget for 

rehabilitation of Tamils. I would like to request the External Affairs Ministry to exchange useful 

dialogue to save their rights and see that they are given equal position with Sinhalis. During the 

ethnic battle, a lot of their local leaders were assassinated. I would like to remind you of the 

incidents that took place when Martin Luther King was advocating a theory of eradication of 

caste, colour and creed. He was fighting for the people of Negroes or Blacks. The Blacks were 

earlier considered and taken as slaves. He has taken a lot of steps and agitations for the 

upliftment of the Blacks. But, now, due to the steps taken by Martin Luther King — of course he 

was assassinated later — they are getting the benefit. They are now being treated equal to 

Americans and now they are called as African-Americans. 

 MR. DEPUTY CHAIRMAN: Please conclude. 

 SHRI A.A. JINNAH: Sir, here, I would like to point out to the hon. Minister of External Affairs 

that some of the Secretaries from the Ministry are going there and talking with President 

Rajapaksa and getting his advice and coming back. They do not have the curtsey to go and 

meet Tamils or the people who are suffering there. This is like pallukkum kaaval, poonaikkum 

thozhan. It is means, ‘guarding milk as well as friendly with cat.’ If this is so, they cannot get 

justice. There are 3 lakh Tamils who lost their houses. 

 MR. DEPUTY CHAIRMAN: Please conclude, Mr. Jinnah. 

 SHRI A.A. JINNAH: Yes, Sir. I am concluding. 

 They are losing their property. They have become homeless. They are not even having 

clothes to wear. They are not having food to eat. The situation is very worse. So, I request the 

hon. External Affairs Minister to personally visit Sri Lanka along with some of the Members from 
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both the Houses of Parliament to take stock of the real situation and try to help the Tamils in Sri 

Lanka in real sense. Thank you. 

 Ǜी अहमद सईद मलीहाबादी (पȎÌचमी बंगाल): मोहतरम िडÃटी-चेयरमनै साहब, आज तमाम बहस 

सुनने के बाद मेरा अहसास ऐसा है िक तमाम लोग इस बात पर इȎǄफाक करते हȅ िक हमारे मुÊक की खारजा 

पॉिलसी िजस तरह पहले आज़ाद थी, वैसे ही आज़ाद रहनी चािहए। अगर वह आज़ाद नहȒ रहेगी, तो उसमȂ 

इȎ°तलाफ़ पैदा हो सकता है। Right or Left, दोनȗ तरफ से जो आवाज़Ȃ आई हȅ, जो कुछ बात कही गई है, सब 

इस बात पर मुǄिफक हȅ िक हमारे मुÊक को िजस तरह से अब तक चलाया गया था, आज़ाद खारजा पॉिलसी, 

peaceful co-existence, non-interference, दूसरे मुÊकȗ के मामलात मȂ मुदाखलत न करना, सबके साथ 

जहा ँतक मुमिकन हो दोÎताना ताÊलकातु  रखना और नावाबÎतगी, non-alignment, हमारी यह पॉिलसी 

कायम रहनी चािहए। दोनȗ तरफ की बहस सुनने के बाद मेरा अहसास यह है िक हम सब इस बात पर 

मुǄिफक हȅ िक यह पॉिलसी सही थी और इस पर हमको कायम रहना चािहए। यह बहुत जǘरी है। 

 हमारे वजीर-ए-आज़म साहब ने जो भी मुÌतरका बयान जारी िकया है, उसके बारे मȂ िजतनी भी बहस 

हुई है, उसमȂ बुिनयादी बात यह है और वह बात कभी ख¾म नहȒ हो सकती है िक कोई भी पड़ोसी मुÊक हो, 

पािकÎतान हो या कोई भी मुÊक हो, पड़ोसी हो या गैर-पड़ोसी हो, सारी दुिनया का मामला है, हमȂ उन लोगȗ 

के साथ ताÊलकातु  रखना है। इस दुिनया मȂ हम सबसे लड़ कर, अलग-थलग होकर नहȒ रह सकते हȅ। उसके 

िलए गुĽतग ूबÂद न हो, बात चलती रहे। अब यह बात जǘर सही है िक हालात के तहत आगे-पीछे कुछ हो 

सकता है। मुÇबई मȂ िपछले साल नवçबर महीने मȂ जो वाक़या हुआ था, 7-8 महीने से हमारे दरÇयान बातचीत 

बÂद थी। हम लोग एक-दूसरे से बात कर रहे थे, लेिकन दूसरे अंदाज से कर रहे थे िक तुमको यह करना है, 

वह नहȒ करना है। लेिकन अब अगर हमारे वजीर-ए-आज़म साहब यह समझते हȅ िक हमȂ इस बात को िफर 

शुǘ करना चािहए, तो उसमȂ कोई गलत बात मेरे °याल मȂ नहȒ है, हमȂ ऐसा करना चािहए। इस बात का 

िलहाज रखना बहुत जǘरी है, अब यह इȎǄफाक की बात है िक हमारा जो बहुत ही करीबी पड़ोसी मुÊक है, 

पािकÎतान, वह एक झगड़ालु मुÊक है। झगड़ालु शायद इसिलए है िक यह बँटवारे के नतीजे मȂ आया है, यह 

हमारा natural पड़ोसी नहȒ है। अब उसके बँटवारे के नतीजे मȂ जो झगड़े थे, उन झगड़ȗ को लेकर वे अभी तक 

चल रहे हȅ। हमारी कोिशश यह है िक उन बातȗ का िनबटारा बातचीत के जिरए कर िदया जाए। वहा ँकी 

हुकूमत या वहा ँकी जो िसयासी पाȌटया ँहȅ या वहा ँजब कभी फौजी हुकूमत आती है, उसमȂ वे जो पॉिलसी 

अȎ°तयार करते हȅ, वह उनका काम है, लेिकन हमारा काम यह है िक हम पािकÎतान को, वहा ँके लोगȗ को 

यह समझाने की कोिशश करते हȅ िक दोनȗ मुÊकȗ का मफाद इसमȂ है िक हम िमल-जुल कर रहȂ, अपने 

मामलात को सुलझा लȂ और जो भी झगड़े हȅ, उनको ख¾म करȂ, पुरानी बातȗ को लेकर न चलȂ, बुग़ज़ और 

अदावत हमारे बीच मȂ नहȒ होने चािहए। यह हमारी कोिशश रहती है और यह आगे भी रहेगी। हमारे वजीर-ए-

आज़म साहब ने अगर इसकी तरफ कदम उठाया है, तो मȅ इसके िलए उÂहȂ मुबारकवाद देता हँू। लेिकन मȅ 

इसमȂ एक बात और जोड़ना चाहता हँू िक हुकूमतȗ के साथ तो हमारी बातचीत जब भी चलेगी या नहȒ चलेगी, 

जो भी होगा, लेिकन पािकÎतान की आवाम के साथ हमȂ अपना relation कमजोर नहȒ होने देना चािहए, 

¯यȗिक जो बुिनयादी बात होती है, वह िकसी भी मुÊक की कौम होती है। हुकूमतȂ आती हȅ और जाती हȅ और 

पाȌटया ँभी बनती हȅ और िबगड़ती रहती हȅ, लेिकन उस मुÊक की आवाम, उस मुÊक की कौम रहती है। 

िहÂदुÎतान और पािकÎतान के जो लोग हȅ, दोनȗ मुÊकȗ की जो कौम हȅ, उनके िदल मȂ एक-दूसरे के िलए 

अदावत, बुग़ज़ और कीना नहȒ है। वे जब  भी एक-दूसरे  के साथ िमलते हȅ, तो  मोहÅबत का बतɕव करते हȅ।  ये 
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खून के िरÌते रहे हȅ। अलग कर िदए गए हȅ, मसनूई बुिनयादȂ बना दी गई हȅ, बॉड«र बना िदए गए हȅ, लेिकन 

इसके बावजूद िदलȗ के अÂदर एक मोहÅबत है। दोनȗ मुÊकȗ के अÂदर है। हमȂ आवाम के साथ अपना िरÌता 

कायम रखना चािहए। उस िरÌते को कायम रखने के िलए मȅ अपने वजारत-ए-खारजा से यह दर°वाÎत करना 

चाहता हँू िक िपछले 7-8 महीने से जो िसलिसला बÂद है, हमने नहȒ बÂद िकया है, हालात की वजह से बÂद 

हुआ है, अब उस िसलिसले को िफर हमȂ शुǘ करना चािहए। वहा ँके जो अ´छे लोग हȅ, वहा ँजो िसयासी लोग 

हȅ, वहा ँजो अदबी काम करने वाले लोग हȅ, जन«िलÎ¹स हȅ, जो cultural groups हȅ, अब उन लोगȗ के साथ 

हमारा exchange होना चािहए। कुछ यहा ं के डेिलगेशन वहा ंजाए ंऔर कुछ वहा ंके डेिलगेशन यहा ंआएं। 

इंिडया-पािकÎतान की ģȂ डिशप को डेवलप करने के िलए हमȂ कदम उठाने चािहए, ¯यȗिक हम इस पूरे मामले 

को ख¾म करना चाहते हȅ। अब जहा ंतक रह गई बात बलिूचÎतान की, बलिूचÎतान का यह केवल एक लĽज 

आ गया है। मुझे तो इस बात का ता¶जुब है िक वहा ंके वज़ीर-ए-आज़म साहब ने िसफ«  बलिूचÎतान का िजĎ 

िकया है और हम पर इÊज़ाम लगाने के ख़याल से ही िकया है, ऐसे ही झठू-मूठ नहȒ कर िदया है। यह तो 

किहए िक उÂहȗने तािलबान का मामला भी हमारे साथ नहȒ जोड़ िदया और यह नहȒ कह िदया है िक तािलबान 

के साथ उनकी जो लड़ाई चल रही है, वह भी हम ही करा रहे हȅ। लेिकन वह उनकी अपनी पॉिलसी है, हमारा 

बलिूचÎतान को उनसे अलग करने का कोई सवाल नहȒ है। हमारे कई भाइयȗ ने यह बात कही है और मȅ भी 

उस पर उनसे इȎǄफ़ाक़ करता हंू िक बलिूचÎतान का मामला कोई आज का नहȒ है। पािकÎतान बनने के साथ 

ही साथ वह िक़Îसा भी वहा ंपर शुǘ हुआ था। वह उनका मामला है और उसको उÂहȂ ही तय करना होगा, हमȂ 

उस झगड़े मȂ कोई दख़ल नहȒ देना है। 

 आिख़री तौर पर मȅ िसफ«  एक बात और अज़« करके अपनी बात ख़¾म करता हंू, चूिंक यहा ंदो बातȗ का 

िजĎ आया है, इसिलए उनका कहना बहुत जǘरी है। हमारा मुÊक़ दूसरे मुÊक़ȗ मȂ जब पहचाना जाता है, तो 

हमारी ख़ािरजा पॉिलसी के ज़िरए पहचाना जाता है। अभी यहा ंएक िज़Ď आया िक सउदी अरब वगैरह मȂ जो 

हज डेिलगेशन जाता है, हमारे मुÊक़ से डेढ़ लाख हाजी वहा ंजाते हȅ। सारी दुिनया के लोग वहा ंपहंुच कर जमा 

होते हȅ। हमारा मुÊक़ अगर वहा ंपर िरĢेज़Ȃट होता है, तो वह िबÊकुल सही तौर पर िरĢेज़Ȃट होना चािहए। हमारा 

हज डेिलगेशन वहा ंजाता है, तो वह जाना बहुत जǘरी है। जहा ंतक हज के िलए सȎÅसडी देने का सवाल है 

तो वह मसला अपनी जगह पर है। हज सȎÅसडी कुछ और नहȒ है, हमारी जो एअर सȌविसज़ हȅ, उसमȂ िजतना 

हमारा खचɕ होता है, यह उनसे जुड़ा हुआ है। उस पर तो अगर हम लोग एक कापȘरेशन बनाते, बजाए इसके 

िक हम हज कमेिटयȗ के जिरए इस धंधे को चलाते, तो अब तक यह मसला कब का हल हो चुका होता। मȅ 

अपने वज़ीरे ख़ािरजा साहब की तव¶जोह िसफ«  एक बात की तरफ करके अपनी बात ख¾म कर रहा हंू और वह 

यह है िक हमारे यहा ंसे हज कमेटी के ज़िरए डेढ़ लाख के क़रीब जो हाजी जा रहे हȅ, उनसे हम कोई सȌवस 

टे¯स चाज« नहȒ करते हȅ। यहा ंतक िक एअरपोट« का भी हम लोग उनसे कोई टे¯स नहȒ लेते हȅ। कुछ हाजी हज 

करने तो जाना चाहते हȅ, लेिकन हज कमेिटयȗ के जिरए नहȒ जाना चाहते हȅ, ¯यȗिक उनको मौक़ा नहȒ 

िमलता है, चूिंक क़ुरे मȂ, लॉĘी मȂ उनका नाम नहȒ आया होता है। इसिलए वे हमारी िवज़ारते ख़ािरजा के अंडर 

ही जो Ģाइवेट ऑपरेटर हȅ, उनके जिरए जाना चाहते हȅ। अभी खबर िमली है िक उनसे सȌवस टै¯स मागंा जा 

रहा है। मȅ समझता हंू िक हमारे वज़ीरे ख़ािरजा साहब को इस पर तव¶जोह देनी चािहए िक अगर हम यह 

करȂगे तो यह िडȎÎĎिमनेशन हो जाएगा। हमारी िवज़ारते ख़ािरजा हज कमेटी भी चला रही है, हमारी िवज़ारते 

ख़ािरजा Ģाइवेट ऑपरेटरȗ को भी लाइसȂस दे रही है और उनको ऑथोराइज़ भी कर रही है। चूिंक जो सȌवस 

टे¯स है, वह सȌवस यहा ंनहȒ दी जा रही है, वह सȌवस फॉरेन कंĘी मȂ दी जा रही है, तो उसके ऊपर सȌवस 

टै¯स नहȒ लगना चािहए। 
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 मȅ समझता हंू िक हमारी जो फॉरेन पॉिलसी है, उस मसले मȂ हमारी िवज़ारते ख़ािरजा को आज़ाद,  

इंिडपȂडȂट पॉिलसी पर चलना चािहए। इसी से दुिनया के अÂदर हमारी पहचान है और इसी से हमारी इ¶जत है। 

बहुत-बहुत शुिĎया। 

 
Transliteration in Urdu Script. 
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 Ǜी तािरक अनवर (महाराÍĘ): धÂयवाद, उपसभापित महोदय। आज सदन िवदेश मंĝालय के  

काय«-कलापȗ की चचɕ कर रहा है। िपछले चदं वषș मȂ जो इस वत«मान सरकार ने िवदेशी नीित को लेकर जो 

काय« िकया है, उस पर यहा ंकाफी लोगȗ ने Ģकाश डाला है। यहा ंइस बात की भी लोगȗ ने चचɕ की और 

Îवीकार िकया िक हमारी आजादी के बाद इस देश की िवदेश नीित की जो आधारिशला रखी गई, वह हमारे 

पहले Ģधान मंĝी, पंिडत जवाहर लाल नेहǘ जी के ǎारा रखी गई, िजनको हम िवदेश नीित का आȌकटे¯ट भी 

कह सकते हȅ। उÂहȗने जब हमारे देश की िवदेश नीित की आधारिशला रखी तो उनके सामने एक ही लÑय था 

और वह यह था िक हमारी िवदेश नीित का जो आधार होना चािहए, वह हमारे देश के िहतȗ को Áयान मȂ 

रखकर होना चािहए।  हमको िकसी भी गुट मȂ जाने की आवÌयकता नहȒ है। भारत को िकसी भी Åलॉक मȂ जाने 

की जǘरत नहȒ है और एक गुट-िनरपे© देश की हैिसयत से आगे बढ़ने का काम हमको करना चािहए जहा ं

भी, िजस देश से भी हमारे देश के िहतȗ की िसȎǉ होती है, हम उन के साथ समझौता करȂ, हम उन से बातचीत 

करȂ और उन के साथ agreement करȂ। महोदय, इस उǈेÌय से पंिडत जवाहर लाल नेहǘ बहुत दूरदशȓ थे। 

उÂहȗने इस बात को महसूस िकया िक दुिनया के अंदर जो िवकासशील देश हȅ, जो अिवकिसत देश हȅ, िजन 

की आवाज बड़े देशȗ तक नहȒ पहंुचती है या िजन की तरफ िकसी का Áयान नहȒ जाता है, उन की र©ा कैसे 

की जाए, उन की मदद कैसे की जाए, इसी उǈेÌय से पंिडत जवाहर लाल नेहǘ ने नािसर और टीटो के साथ 

िमलकर िनगु«ट आंदोलन की शुǘआत की और उÂहȒ के Ģयासȗ से भारत को बहुत लंबे समय तक उस 

आंदोलन का नेतृ¾व करने का सौभा±य ĢाÃत हुआ। भारत ने दुिनया के उन गरीब और िपछड़े देशȗ की 

नुमाइंदगी की और उन की समÎयाओ ंका समाधान करने का Ģयास िकया, लेिकन िपछले कुछ वषș से िनगु«ट 

आंदोलन मȂ सुÎती आ गयी थी, उस आंदोलन मȂ कुछ कमी आ गयी थी। अभी हाल ही मȂ िनगु«ट देशȗ का 

सÇमेलन हुआ, िजस मȂ भाग लेकर हमारे Ģधान मंĝी वापस लौटे हȅ। महोदय, आज एक बार िफर इस बात को 
दुिनया मȂ महसूस िकया जा रहा है िक इस िनगु«ट आंदोलन को िफर से मजबूत करने की आवÌयकता है। 

 उपसभापित महोदय, भारत एक शािंत िĢय देश है। हम ने हमेशा िवÌव शािंत के िलए काम िकया है। जब 

कभी भी िकसी देश ने िकसी कमजोर देश को अपने अधीन करने की कोिशश की है या अपना वच«Îव बनाने का 

Ģयास िकया है तो भारत ने उस का िवरोध िकया है। इसी के साथ-ही-साथ भारत ने अलग-अलग ढंग से उस 

की कीमत भी चुकायी है, लेिकन हम कभी भी िवÌव शािंत से पीछे नहȒ हटे हȅ। हमारा हमेशा यही Ģयास रहा है, 

हमारी यही भिूमका रही है िक दुिनया मȂ शािंत हो ¯यȗिक जब तक दुिनया मȂ शािंत, ËयवÎथा नहȒ रहेगी, खास 

तौर से जो िवकासशील देश हȅ, developing countries हȅ, उन का िवकास अवǗǉ रहेगा, वे तेजी से आगे 
नहȒ बढ़ पाएगें। 

 उपसभापित महोदय, भारत की िवदेश नीित का एक मह¾वपूण« िहÎसा यह भी है िक हम अपने पड़ौसी 

देशȗ के साथ अ´छे संबंध बनाकर रखना चाहते हȅ, मधुर संबंध बनाकर रखना चाहते हȅ। महोदय, चाहे हमारा 

पड़ौसी देश चीन हो, बा±ंलादेश हो, नेपाल हो, Ǜीलंका हो या पािकÎतान हो, हम चाहते हȅ िक सब के साथ 

हमारे मधुर संबंध हȗ। महोदय, हमारा मानना है िक जब तक पड़ौस के देश मȂ राजनीितक ȎÎथरता नहȒ होगी, 

हम को भी उस का नुकसान उठाना पड़ेगा। हम अपने िकसी भी पड़ौसी देश को राजनीितक आधार पर अȎÎथर 

नहȒ करना चाहते हȅ। हमारी हमेशा यही कोिशश रही है और इसी बात को Ģधान मंĝी जी ने भी कहा है। 

महोदय, िपछले िदनȗ हमारे Ģधान मंĝी जी ने इसी सदन मȂ एक बहुत अ´छी बात कही थी िक, हम अपने दोÎत 

बदल सकते हȅ, हम अपने िमĝ बदल सकते हȅ, लेिकन हम अपने पड़ौसी नहȒ बदल सकते हȅ। इसिलए इस 

जमीनी स´चाई पर िक हम अपने पड़ौसी देशȗ के साथ कैसे संबंध रखना चाहते हȅ, हमȂ सोचने की जǘरत है 

और इस मȂ कोई संकोच की बात नहȒ है। अगर हम अपने पड़ौसी देशȗ के साथ अ´छे संबंध बनाने की कोिशश 
करते हȅ तो इस मȂ कोई बुराई नहȒ है, लेिकन अगर हम िकसी देश के साथ शािंत चाहते हȅ, अगर उस से  अ´छे 
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संबंध बनाना चाहते हȅ और कोई पड़ौसी देश अगर उसे हमारी कमजोरी समझता है, तो यह भी उस की भलू है। 
हम चाहते हȅ िक हमारे संबंध सभी के साथ अ´छे हȗ, लेिकन अगर वह यह सोचता है िक वह हमारे देश के 
अंदर आतंकवाद को बढ़ावा देकर हमारी ËयवÎथा को destabilize कर देगा, तो यह संभव नहȒ है। 

 उपसभापित महोदय, ताली दोनȗ हाथȗ से बजती है। अगर हम संबंध बढ़ाना चाहते हȅ, सुधारना चाहते हȅ 
तो दूसरे देश को भी इस िदशा मȂ आगे बढ़ना होगा और मȅ मानता हँू िक, अभी यहा ँराम जेठमलानी जी, जो 
एक eminent वकील हȅ, ने भाषण िदया, मȅ उनकी बात से बहुत सहमत हँू िक आज पािकÎतान के साथ हमारे 
Ģधान मंĝी जी का जो एĐीमȂट हुआ है या जो बातचीत हुई है, उसको उस आईन मȂ देखना चािहए, उस तरीके 
से देखना चािहए िक िकस तरह से हम पािकÎतान के अंदर — यह बात ÎपÍट हो गई है िक वहा ँदो शȎƪया ँ
उभरकर सामने आई ंहȅ, जब से वहा ँजÇहूिरयत बनी है, जब से वहा ँलोकतािंĝक सरकार बनी है ..(समय की 
घंटी).. उस सरकार और वहा ँकी जो फौज है, उसके बीच मȂ एक gap है, उस gap का लाभ हमको उठाना 
चािहए। अगर हम कोिशश करȂ, तो वे लोग जो चाहते हȅ िक पािकÎतान आतंकवाद का साथ न दे, जो लोग यह 
चाहते हȅ िक भारत और पािकÎतान के बीच अ´छे संबंध हȗ, उन शȎƪयȗ को मदद करने की हमȂ कोिशश 
करनी चािहए तािक पािकÎतान मȂ उनको उससे ताकत िमल सके। आज जो पािकÎतान की ȎÎथित है, िजस 
तरह से वह आतंकवाद से जूझ रहा है, यह खुद उसकी अपनी पैदाइश है। यह ȎÎथित खुद उÂहȗने बनायी है 
और मȅ समझता हँू िक आज कम से कम वहा ँके एक सै¯शन को इस बात का जǘ र अहसास हो रहा है िक जो 
काम उÂहȗने िहÂदुÎतान के िलए िकया था, जो खाई उÂहȗने िहÂदुÎतान के िलए खोदी थी, उससे अब खुद उÂहȂ 
नुकसान हो रहा है। 

 अंत मȂ, मȅ यह कहँूगा िक इस मंĝालय ने हर ©ेĝ मȂ अ´छे काम िकये हȅ। भारत की एक भिूमका United 
Nations को मजबूत करने मȂ और United Nations Security Council को revitalize करने की िदशा मȂ भी 
हमारे मंĝालय और हमारी सरकार ने काफी अ´छा िकया है ¯यȗिक जो world orders बदल रहे हȅ, उनको 
देखते हुए आज आवÌयकता है िक जो United Nations है और जो United Nations Security Council है, 
उसमȂ तÅदीली आनी चािहए और उसमȂ भारत की भी िहÎसेदारी हो। तीसरी दुिनया के जो देश हȅ, उनकी 
िहÎसेदारी भी उसमȂ हो। इस बात की कोिशश होनी चािहए। हमारा काम Economic and Technical Co-
operation मȂ भी बहुत ही significant रहा है। खास तौर पर, IRC (India-Russia-China), BRIC (Brazil-
Russia-India-China), IBSA (India-Brazil-South Africa), Indo-US Civil Nuclear Agreement, 
Europe और European Union के सभी देशȗ के साथ हमारे आȌथक ǘ प से आदान-Ģदान के संबंध बने हȅ, 
िजसका फायदा हमȂ िमल रहा है। South-East Asia पर हमारा िवशेष Áयान है। हम कोिशश कर रहे हȅ िक 
South-East Asia के सभी देशȗ के साथ हमारे संबंध अ´छे हȗ। हमने ‘Look East’ Policy अपनायी है। हमको 
उसका भी फायदा हो रहा है। िवशेष ǘ प से अģीका, जो िक बहुत िपछड़ा हुआ ©ं◌ेĝ है, इस दुिनया मȂ उसके 
साथ भी हमने अपने संबंध सुधारने की कोिशश की है। India-Africa Forum Summit जो नयी िदÊली मȂ हुआ, 
वह भी एक ऐितहािसक Summit था। उसके ज़िरये हमारे संबंध African countries के साथ अ´छे हुए हȅ और 
हमने उनको जोड़ने की कोिशश की है। इसी तरह से, अĢैल 2006 मȂ Diplomacy Division of MEA, जो इस 
बात के िलए बनाया गया िक India की foreign policy को दूसरे देशȗ के साथ — जैसे हमारा delegation 
exchange करके या seminar, symposium और workshop करके हमारी जो foreign policy है, उसे लोगȗ 
तक पहँुचाया जा सके। 

 अंत मȂ, मȅ हज-यािĝयȗ की समÎया के बारे मȂ कहना चाहँूगा, िजसे अभी हमारे पूव« वƪा ने भी यहा ँरखा 
है। उÂहȗने यह ठीक कहा िक िहÂदुÎतान से एक बहुत बड़ी सं°या मȂ, करीब डेढ़ लाख हाजी हज करने के िलए 
सऊदी अरब जाते हȅ। वहा ँसारी दुिनया के लोग जमा होते हȅ। वहा ँहमȂ अपनी diplomacy, अपना िरÌता बनाने 
का एक मौका िमलता है। इसिलए भारत सरकार को उस पर Áयान देना चािहए और ऐसी कोई कार«वाई  नहȒ 
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होनी चािहए, जैसे सȌवस टै¯स की बात कही गई या और िकसी तरह की जो उनकी परेशािनया ँहȅ, उनको दूर 
करने का काम करना चािहए। 

 मȅ चाहंूगा, हमारे िवदेश मंĝी यहा ंमौजूद हȅ, इन बातȗ पर Áयान दȂ। इसके साथ-साथ मȅ कहना चाहता हंू 
िक Disarmament Movement, जो 1988 मȂ Ǜी राजीव गाधंी जी ने चलाया था, उस आÂदोलन को िफर 
मजबतू करने की और भारत को उसकी अगुवाई करने की जǘरत है। 

 इÂहȒ शÅदȗ के साथ मȅ अपनी बात को समाÃत करता हंू। 

 Ǜी िबǚजीत दैमारी (असम): सर, मȅ इस मंĝालय के साथ जुड़ी हुई कुछ बातȗ और समÎयाओ ंको 
आपके जिरए हमारे मंĝी महोदय के नोिटस मȂ लाना चाहता हंू। सर, आज यहा ंतमाम बहस हुई है िवदेश नीित 
या फॉरेन पॉिलसी पर, इसी तरह से मȅ कहना चाहता हंू िक हमारे नाथ«-ईÎट से भी इस मंĝालय के साथ जुड़ी 
हुई बहुत बातȂ और समÎयाए ंहȅ। शायद आप लोगȗ को पता हो िक नाथ«-ईÎट पाचं फॉरेन कंĘीज़ के साथ जुड़ा 
हुआ है — नेपाल से लेकर भटूान, चाइना, Çयामंार और बंगला देश। इन देशȗ के साथ बहुत अ´छी तरह से 
सÇपक«  बहुत जǘरी है। िजस तरह से पािकÎतान के साथ Terrorist समÎया को लेकर आज यहा ंपर िडÎकशन 
हो रहा है, उसी तरह से बंगला देश, भटूान, चाइना, नेपाल को लेकर नाथ«-ईÎट मȂ बहुत समÎया हो रही है। 
आज बंगला देश मȂ, उधर से हूज़ी की activities ही नहȒ हȅ, हमारे देश के extremist shelter लेकर यहा ं
activities कर रहे हȅ और हम, उनके साथ अ´छे relations नहȒ बना पाने के कारण, आज भी वहा ंसे arms 
आने से नहȒ रोक सके हȅ, आज भी India के extremists को वहा ंजाकर Ęेȋनग लेने से हम रोक नहȒ सके हȅ। 
इसके िलए उन लोगȗ के साथ हमारी External Affairs Ministry की तरफ से अ´छे relations बनाकर इन 
activities को बंद करने का काम करना बहुत जǘरी है। चाइना के साथ भी आज कुछ extremists सÇपक«  कर 
रहे हȅ, ये भी हमारे िलए एक भयानक ȎÎथित लाएगें। आज माओवादी, असम मȂ जो भटूान बॉड«र है, वहा ंतक 
activity हो रहा है िक वे उधर पकड़े गए हȅ, वे लोग नेपाल से आकर activities कर रहे हȅ। तो यह हमारे िलए 
danger ȎÎथित है। इसके िलए हमȂ नेपाल के साथ अ´छे relations बनाने पड़Ȃगे, तािक इसको हम रोक सकȂ । 

 इसी तरह से वहा ंपर कुछ development के िलए जो हमारी neighbour countries हȅ, उनके साथ बात 
करनी पड़ेगी। मȅ आज जानना चाहंूगा िक वहा ंके िलए एक Trilateral Highway Project announce िकया 
गया था — भारत, Çयामंार और थाइलȅड के बीच — वह project आज िकस ȎÎथित मȂ है और यह कब तक 
complete होगा? असम के Lidu से चाइना के Kungming via Çयामंार एक राÎता है, जो आज तक बंद है, 
अगर इस राÎते को हम open कर सकȂ गे तो वह वहा ंकी development के िलए भी और उन देशȗ के साथ 
हमारे सÇपक«  के िलए भी बहुत काम आएगा, लेिकन पता नहȒ ¯यȗ आज तक हमारे देश की तरफ से ही इसके 
िलए Ǘकावट है। न तो Çयामंार ने उसको रोका है और न ही चाइना ने रोका है। तो मȅ मंĝी महोदय से इस बारे मȂ 
भी जानना चाहंूगा। 

 इसी तरह से असम की ĤǨपुĝ नदी चाइना से आती है, लेिकन हम सुन रहे हȅ िक चाइना वहा ंDam 
बनाकर उस नदी की stream को divert करके उसे चाइना की तरफ ही बहाकर ले जाने के िलए कुछ Ģोजे¯ट 
बना रहा है। अगर यह Ģोजे¯ट चाइना करता है तो इससे असम, वेÎट बंगाल और िबहार मȂ पानी की बहुत 
समÎया हो जाएगी, िजसके बारे मȂ आप बहुत ȋचितत भी हȅ, हर समय हम लोग drought के बारे मȂ बात भी 
करते हȅ। इसिलए मȅ चाहंूगा िक अगर चाइना यह Ģोजे¯ट करने जा रहा है तो हमारी External Affairs 
Ministry इसके बारे मȂ अ´छी तरह से खबर ले और इसको रोकने की कोिशश करे। 

 भटूान मȂ कुछ Power Projects करने के कारण असम का जो Northern part है, बोडोलȅड एिरया है, 
उसमȂ बहुत ही flood और erosion की नई-नई situations पैदा हो रही हȅ। मȅ चाहंूगा िक भटूान के साथ बात 
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करते हुए उसको भी देखा जाए, तािक जब भी कोई Ģोजे¯ट िलया जाए तो कम से कम वे हमारी िमिनÎĘी से 

concern करȂ, वहा ंके लोगȗ के साथ concern करȂ, तािक भिवÍय मȂ इस तरह के Ģोजे¯¹स को लेकर कोई 

समÎया भारत मȂ न आए। तो आप इसकी भी ËयवÎथा करȂ, मȅ इसके िलए भी अनुरोध करता हंू। 

 इसी तरह ÂयȎू¯लयर डील को लेकर आज सब लोग इस पर बहस कर रहे हȅ, मȅ समळाता हंू िक िसफ«  

ÂयȎू¯लयर डील ही नहȒ, बȎÊक हमारे नॉथ«-ईÎट के िजतने भी िरसोसȃज़ हȅ, इनको हम अपने पड़ोसी देशȗ के 

साथ िमलकर काम मȂ ला सकते हȅ, यिूटलाइज कर सकते हȅ। इसिलए आप हमारे देश की उÂनित के िलए, 

economic development के िलए भी ȋचता करȂ, इसके िलए मȅ आपसे अनुरोध करता हंू। 

 उपसभापित महोदय, मȅ सदन का ¶यादा समय नहȒ लेना चाहता हंू। आज हमारा िवदेश मंĝालय, पृ¿वी 

के िविभÂन देशȗ के साथ संपक«  कर रहा है। इसी तरह हमारे नॉथ«-ईÎट के जो पड़ोसी देश हȅ, मȅ 5 देशȗ के बारे 

मȂ बोल रहा हंू, उनके साथ जब भी आप deal करȂ, तो कम से कम नॉथ«-ईÎट को confidence मȂ लेते हुए, 

नॉथ«-ईÎट को consult करते हुए यिद deal करȂगे, तो अ´छा रहेगा। आज भटूान मȂ भारत सरकार की तरफ से 

बहुत काम हो रहा है, आज वहा ं3,000 िकलोमीटर से ¶यादा सड़क भारत सरकार ने बनाई है, वह अ´छी बात 

है, लेिकन वहा ं के जो बॉड«र एिरया के भारतीय नागिरक हȅ, उनके साथ अगर बात करके, दोनȗ देशȗ के 

नागिरकȗ की भलाई के िलए कोई Ģोजे¯ट करȂ, तो बहुत अ´छा होगा। इसी तरह आप वहा ंजो पावर Ģोजे¯ट 

कर रहे हȅ, उसमȂ भी भारत का हाथ है, भारत की कोई कंपनी ही वहा ंकाम कर रही है, लेिकन यिद दोनȗ देशȗ 

के नागिरकȗ के भिवÍय को Áयान मȂ रखते हुए, दोनȗ देशȗ के नागिरकȗ की बात सुनकर यह Ģोजे¯ट िकया 

जाता, तो बहुत अ´छा होता। िफर इस तरफ flood and erosion की ĢॉÅलम को भारतीय लोगȗ को नहȒ झेलना 

पड़ता। इसिलए मȅ अनुरोध करता हंू िक आप भिवÍय मȂ इन बातȗ का Áयान रखȂ और मȅ उÇमीद रखता हंू िक कम 

से कम foreign dealing मȂ आप नॉथ«-ईÎट को Ģितिनिध¾व दȂगे और नॉथ«-ईÎट की भलाई के िलए भी कुछ 

पािलसीज़ बनाई जाएगंी, यह आशा रखते हुए, मȅ अपना भाषण समाÃत करता हंू। धÂयवाद। 

 Ǜी मोहÇमद अदीब (उǄर Ģदेश): उपसभापित जी, 20वȒ सदी मȂ दो वाकयात हुए, िजसने दुिनया की 

िसयासत को बड़े रंग िदए। पहला वाकया िहटलर की मौजूदगी का था। जब िहटलर ने अपनी पूरी ताकत 

हािसल कर ली, तो इस दुिनया ने जंग और बरबादी देखी। दूसरा वाकया था — जब रिशया यानी USSR 

collapse हुआ, उस वƪ अमरीका की कुËवत इतनी बढ़ी िक दुिनया ने िफर ईराक, अफगािनÎतान और हर 

तरफ एक अजीब तमाशा, एक अजीब तरह की बेबसी देखी, लेिकन ȋहदुÎतान के साथ यह खुशनसीबी थी िक 

ȋहदुÎतान की खारजा पािलसी, गाधंी का °वाब और नेहǘ की समझ ने हमको दुिनया की एक अज़ीम कुËवत 

बनाकर छोड़ा था। ȋहदुÎतान की खारजा पािलसी अपने इंतहाईउǘज को तब पहंुची, जब ȋहदुÎतान और 

पािकÎतान की लड़ाई हुई और बंगला देश आज़ाद हुआ। पािकÎतान एक मुȎÎलम कंĘी था, वह टूटा और 

बंगला देश बना। दुिनया की 50 से ऊपर मुȎÎलम िरयासतȗ ने ȋहदुÎतान का साथ िदया, यह ȋहदुÎतान की 

खारजा पािलसी के अज़ीम होने की िनशानी है, लेिकन न जाने ¯या हुआ है िक हम कहȒ न कहȒ बहक रहे हȅ, 

हम अमरीका की तरफ इस तरह चले गए हȅ िक हमारी समझ मȂ नहȒ आ रहा है िक यकीनी तौर पर अमरीका 

एक बहुत बड़ा मुÊक है, उसके पास बड़ी कुËवत है, लेिकन अगर कğȗ के एतबार को देखा जाए, तो वह एक 

खोखला मुÊक है और एतबार से अगर देखा जाए, तो ȋहदुÎतान, आज दुिनया की सबसे बड़ी कुËवत है और 

हमको इन कğȗ को कायम रखना चािहए। हमारा यह °याल है िक हम कहȒ पर बहके हȅ और बहके वहा ंहȅ, जो 

ये बी.जे.पी. के लोग आज हंगामा उठा रहे हȅ, ये वे लोग हȅ, िजÂहȗने हमारी पािलसी मȂ dent लगाया था। मुझे 
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याद है िक Ǜी रोमेश भडंारी साहब की एक िकताब मȅने पढ़ी थी और उÂहȗने इराक के िसलिसले मȂ एक वाकया 

िलखा है। उÂहȗने यह िलखा है िक बंगला देश के आज़ाद होने के बाद, ȋहदुÎतान को पेĘोल की शदीद जǘरत 

थी, इसिलए मोहतरमा इंिदरा गाधंी ने रोमेश भडंारी से बहैिसयत ambassador यह कहा िक मुझको 30 िदन 

का पेĘोल Ďेिडट पर िदलवा दो और सà दाम हुसैन ने यह कहा िक मȅ 30 िदन के Ďेिडट पर नहȒ, मȅ 30 िदन 

का ģी पेĘोल अपनी बहन को तोहफे मȂ भेज रहा हंू, यह सब उस िकताब मȂ िलखा हुआ है। और जब सǈाम 

हुसैन, िजसने 30 िदन का पेĘोल िहÂदुÎतान को ģी िदया, जब उसको वƪ पड़ा, उस वƪ एनडीए की 

सरकार थी, उनके ख़ारजा वजीर जब िहÂदुÎतान आये, तो उनसे मुलाकात नहȒ की गई। उसे पूरी तरह से 

तबाह कर िदया गया, जो हमारा साथी मुÊक था। मȅ अपने फॉरेन िमिनÎटर से कहना चाहता हँू िक आप अपने 

दोÎतȗ को पहचािनये। जो श°स िजसका नाम यािसर अराफात था, इंिदरा गाधंी को िसफ«  बहन का Ǘतबा देता 

था, िकस तरीके से बबɕद होकर मर गया। इन जािलमȗ ने घेर िलया। आज यहा ँजेठमलानी साहब ने बड़े Ǘआब 

के साथ कहा िक ईरान हमारा दुÌमन मुÊक है, उससे कोई इȎǄहाद न िकया जाए, इसिलए िक वह 

हजबुÊलाह को लेबनान मȂ असलहा देता है। मȅ पूछना चाहता हँू िक इǣायल ¯या है? ¯या इǣायल से बड़ा 

कोई आतंकवादी है? अगर आतंकवाद का नाम लेना है, तो आपको यकीनी तौर पर इǣायल के साथ दूरी पैदा 

करनी पड़ेगी। इǣायल वह मुÊक है, जो िफिलÎतीन के िलए गाधंी ने अपनी ȋजदगी मȂ यह कह िदया था, 

उÂहȗने इǣायल से यह कह िदया था िक िफिलÎतीन की जमीन अरबȗ की है। आज 60 साल से वे लोग बेबस हȅ। 

िहÂदुÎतान की तरफ िनगाह िदखाते हȅ और यही िहÂदुÎतान उनकी मदद करता था, लेिकन न जाने हमने ¯या 

सोचा है? अपने दोÎतȗ को खोते चले जा रहे हȅ। आज भी िहÂदुÎतान की तरफ दुिनया के सारे मुमािलक, चाहे 

वे मुȎÎलम मुÊक हȗ, चाहे फारस के हȗ, चाहे एिशया के हȗ, चाहे अģीका के हȗ, उÂहȂ आपकी जǘरत है। हम 

चाहते हȅ िक हमारे मुÊक की ख़ारजा पॉिलसी िफर वैसी ही हो और हम िफर कायद बनȂ। आप यकीनी तौर पर 

अमरीका को दौलत के एतबार से बड़ा मुÊक कह सकते हȅ, लेिकन कğȗ के एतबार से दुिनया मȂ उस मुÊक की 

कोई हैिसयत नहȒ है। यह हमारी िशना°त होनी चािहए, यह हमारा हौसला और फैसला होना चािहए िक 

िजतने भी मुमािलक, िजÂहȗने िहÂदुÎतान की पॉिलसी पर यकीन रखा है और यही वह पॉिलसी है जो दुिनया मȂ 

इंसाफ और दुिनया मȂ अमन पैदा कर सकती है। 

 आज बीजेपी के लोग एक हंगामा मचा रहे हȅ और यह कह रहे हȅ िक साहब, हमारे Ģाइम िमिनÎटर ने 

बातचीत ¯यȗ की है? मुझे बताइये िक यह बातचीत न करȂ तो िफर ¯या करȂ? जैसा अभी कहा िक गुÄतग ूबंद न 

हो, बात से बात चले।जब बात से बात चलेगी, तभी कोई फैसले हȗगे। लेिकन, हमको अपनी फॉरेन पॉिलसी पर 

इतना एतमाद होना चािहए और हमको वे सभी साथी को साथ लाना चािहए जो इंिदरा गाधंी ने लाकर िदखाये 

थे। अभी मȅने जैसा आपसे कहा िक सबसे बड़ा इȎÇतहान सâ 1971 मȂ िहÂदुÎतान पर आया था। सारे के सारे 

मुÊक िहÂदुÎतान के साथ खड़े थे। पािकÎतान टूटा था, तीन मुÊक उसके साथ थे और दुिनया के सारे मुÊक 

हमारे साथ थे। हम अपने को ¯यȗ हटा रहे हȅ? ¯यȗ अपनी िनशानदेही कर रहे हȅ? यकीनी तौर पर अगर 

आपको अमरीका से मुआिहदा करना है तो आप यह उससे किहये िक तुम अगर तािलबान से लड़ाई लड़ना 

चाहते हो तो उसके हाथ पािकÎतान से रोक दो। आज ये तािलबानी कौन हȅ? यह आपको भी पता है। अमरीका 

ने रिशया को िनकालने के िलए पािकÎतान को पैसे िदये। वे पैसे वहा ँके मदरसȗ मȂ गये। वे मदरसे दौलतमंद 

बन गये और तािलबान की श¯ल अȎ°तयार की। जब रिशया वािपस चला गया तो वही लोग कÌमीर भेज िदये 

गये। ¯या हम पािकÎतान से यह नहȒ कह सकते िक आओ, हमसे हाथ िमलाओ? लेिकन शत« यह है िक 

अमरीका जो तुमको अफगािनÎतान मȂ जुÊम करने के िलए पैसे दे रहा है, उससे हाथ हटा लो। अगर हमने 
पािकÎतान के साथ मुआिहदा कर िलया तो खुद-ब-खुद अमरीका को यहा ँसे हटना पड़ेगा। हम अमरीका  के 
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दुÌमन नहȒ हȅ, लेिकन अमरीका की पॉिलसी हमारे साथ कभी इȎ°तलाफ नहȒ कर सकती, कभी नहȒ जोड़ 

सकती, इसिलए िक वह हमारे concept को नहȒ समझ पायी है, हमारे भाईचारे को नहȒ समझ पायी है। हमारी 

जो साझंी िवरासत है, वह उसकी समझ से बाहर है। उसके पास िसफ«  दौलत कमाने का काम है। वह अपनी 

economy को मजबूत करने के िलए असलहा बनाता है। ...(समय की घंटी)... हम अपनी economy को बढ़ाने 

के िलए असलहा नहȒ बनाते हȅ। हम जो कुछ कमाते हȅ, अपने भाइयȗ मȂ बाटंने के िलए बनाते हȅ। इन अÊफाज़ के 

साथ मȅ Ģाइम िमिनÎटर के इस इ¯दाम की पूरी तरीके से ताईद करता हँू और यह कहता हँू िक गुÄतग ूबंद न 
हो, बात से बात चले और यह हमको बराबर कायम रखना चािहए। बहुत-बहुत शुिĎया। 

 
Transliteration in Urdu Script.
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7.00 P.M. 

 

MR. DEPUTY CHAIRMAN: Now, the Discussion on the working of the Ministry of External Affairs 
will continue tomorrow. Two speakers, the Leader of Opposition and Shri Sitaram Yechury, will 
be participating. All other speakers have spoken and no more speaker will be entertained. After 
that, there will be reply immediately after the Question Hour. 

_________ 

RECOMMENDATIONS OF BUSINESS ADVISORY COMMITTEE 

 MR. DEPUTY CHAIRMAN: I have to inform hon. Members that the Business Advisory 
Committee in its meeting held on 30th July 2009 has allotted time for the Government business 
as follows:— 

 Business Time allotted 

 1. Consideration and passing of the Constitution Half-an-hour 
  (One Hundred and Ninth Amendment) Bill, 
  2009 

 2. Consideration and passing of the Rubber Two Hours 
  (Amendment) Bill, 2009, after it is passed 
  by Lok Sabha. 

 MR. DEPUTY CHAIRMAN: Now, Special Mentions. 
_________ 

SPECIAL MENTIONS 

Demand for taking strict action to check heavy inflow of 
spurious chinese drugs into the country 

 SHRI A. ELAVARASAN (Tamil Nadu): Sir, I would like to bring to the notice of the 
Government  the heavy inflow of spurious  Chinese drugs into our country.  Recently,  it  has 




